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LOK SABHA

Thursday, the 24th May, 1962 /Jyaistha
3, 1884 (SAKA)

The Lok Sabha met at Eleven of the
Clock.

[MR. SPEAKER in the Chair]
ORAL ANSWERS TO QUESTIONS
Trade with Pakistan

*993. Shri Shree Narayan Das: Will
the Minister of Commerce and Indus-
try be pleased to state:

(a) whether any and, if so, what
steps have been taken by Pakistan
and India to facilitate increased trade
after the India-Pakistan Conference
held during March, 1961 to review the
working of the Trade Agreement; and

(b) how did our exports to and im-
ports from Pakistan stand at the end
of the financia] year 1961-62?

The Minister of International Trade
in the Ministry of Commerce and In-
dustry (Shri Manubhai Shah): (a)
and (b). A statement is laid on the
‘Table of the House.

STATEMENT

The following steps were taken to
racilitate increased trade under the
indo-Pakistan Trade Agreement after
the review conference held in March,
1961:

(a) The swing limit provided
under para 4 of Protocol I to
the Agreement according to
which the difference between
the exports and imports by
either country could not ex-
ceed the limit of Rs. 50 lakhs
was kept in abeyance with a

€80 (Ai) LS—1.

(b)

«)

6340

view to prevent stoppage of
movement of commodities be-
tween the two countries.

The unutilised ceilings under
Protocol I were carried over
from the first year to the se-
cond year of the Agreeinent
to enable both the countries
to get a larger quantity of
comrmodities than was provid-
ed for the second year of the
Agreement.

New commodities were added
for import as well as expore
in Protocol I.

(d) It was decided by us that

e)

n

8:9)

licences may be issued on an
annual basis instead of the
usual six-monthly basis there-
by providing a longer validity
to the licences and a greater
facility for the importers.

The two countries decided to
issue licences in excess of the
ceilings in respect of the
commodities mentioned in
Protocol I in order to reach
the ceilings fixed therein.

The Agreement which was
originally valid for two years
has been extended for an-
other year in terms of Article
IX of the Agreement which
provided for such an exten-
sion in case neither party
gave notice of termination
three months before tho ex-
piry of the Agreement. No
such notice was given by
either Party.

Pakistan agreed in December
last to give an additional
quantity of raw cotton, valu
ed at Rs. 150 lakhs, against
supply of coal of the same
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value by India. under the
rupee payment arrangement,
thereby enhancing to Rs. 560
lakhs the value of ccmmodi-
ties to be exchanged under
Protocol I.

(h) Steps were taken on both
sides to improve the move-
ment of ccal from India to
Pakistan.

2. The figures for the movemen:t of
commodities on either side for the
whole of the financial year 1961-62
are not yet available. However, the
figures from April 1961 to January
1952 and April 1960 to January, 1961
are given below for comparison:—

Value in Rs. lakhs

Year Exports Imports Balance
of trade

1960-61

(April-Jan.) 808 1206 (=) 398

1961-62

(Apiil-Jen) 837 972 () 135

Shri Shree Narayan Das: From
paragraph 1(c) of the statement it
appears that some new commodities
were added for import as well as
export in Protocol I. What are the
important commodities that have
been added?

Shri Manubhai Shah: They are
railway material sections of steel,
live tortoise, gypsum and gnar seeds
ete.

Shri Shree Narayan Das: From
the statement it appears that India
has an adverse balance of trade dur-
ing April-January 1960-61 and 1961-
62. I would like to know whether
efforts are being made to see that
there may not be this adverse
balance of trade.

Shri Manubhai Shah: Efforts are
being made to increase trade as a
whole and also not to have any
ndverse balance of trade,

Shri S. N. Chaturve’i: What is the
feason for the adversz balance of
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trade? Are we not in a position to
supply the commodities needed by
Pakistan or does Pakistan not re-
quire them?

Shri Manubhai Shah: This is all a
free trade market. Therefore merely
specifying the commodities does not
carry the corresponding obligation to
buy the entire quantity. But it is
our intention to pursue the matter
further so that they can buy more
and our balance of payments Dposi-
tion improves.

Shri Ramanathan Chettiar: May I
know whether the talks that are
going on between Indian and Pakis-
tani officials now in Delhi will cover
not only cotton but jute also?

Shri Manubhai Shah: As a matter
of fact, it is rather difficult for us to
buy too much of jute from them.
They are keen to sell it but it is
rather restricted because we have
not the foreign exchange for it.

Shri Indrajit Gupta: From the
statement it seems that last time it
was agreed that the quantity of raw
cotton to be supplied by Pakistan
would be of the same value as the
supply of coal from India to Pakis-
tan. I want to know whether in view
of the present shortage of coal and a
coal crisis in India this will affect
the corresponding supply of cotton
from Pakistan under the new agree-
ment.

Shri Manubkai Shah: Shortage of
cotton is as acute as shortage of coal.
But I would not like 4o disclose any
matter which is still under consider-
ation and negotiations are of a deli-
cate nature,

Shri Sham Lal Saraf:
one of the commod'ties that have
been listed for export to Pakistan.
Due to rivers getting swelled during
the rainy season a lot of timber
flows down to Pakistan through
Kashmir rivers which till now they
have never accounted for. Is it pos-
sible that that also could be account-
ed for against the timber that is to
be exported?

Timber is
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Shri Manubhai Shzh: Timber is a
part of the agreement. There are
physical difficulties. Trade negotia-
tions do not include them.

Shri Tyagi: Which was the peak
year of our exports to Pakistan and
how do the figures of that year com-
pare with the latest figures? What is
the reason for this fall?

Shri Manubhai Shah: The peak
year figures after partition were very
high because trade relations in those
days were more or less of a com-
posite country, Total trade was as
high as Rs. 140 crores to Rs. 150
crores. Over recent years it has fallen
to about Rs. 20 crores or Rs. 25 crores,
at the most to Rs. 30 crores. It is
now our intention to see that these
figures expand a great deal both for
imports and exports and for that
purpose negotiations have begun
well

Shri C. K. Bhattacharyya: Is it
known to the Government that East
Bengal Government has stopped the
import of ice from Calcutta resulting
in the fact that import of fish from
RBast ~ Bengal to West Bengal has
become impossible leading to a crisis
in the Calcutta market®

Shri Manubhai Shah: That has not
come to our notice but we will look
into it

Export of Tea

+
Shri H>m Barua:
| Shri Rameshwar Tantia:
*994. { Shri Bhagwat Jha Azad:
| Shri Bishwanath Roy:
( Shri Dalj’t Singh:

Will the Minister of Commerce
and Industry be pleased to state:

(a) whether the export of tea de-
clined last vear; and

(b) the st2ps being taken to in-

crease the same?

JYAISTHA 3, 1884 (SAKA)
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The Minister of International Trade
in the Ministry of Commerce and In-
dustry (Shri Manubhai Shah): (a»
No, Sir

(b) More recent measures takep
are:—

(i) With effect from 24-4-1962.
the export duty on tea has been
reduced from 44 nP.  per kg
to 25 nP. per kg. and a draw-
back of excise duty at a flat rate
of 15 nP. per kg. in respect of
all teas exported is allowed.

(ii) Tea promotion campaigns
are being inlensified in some of
the foreign couitries who are
important consumers of Indiap
tea.

Shri Hem Barua: May I know whe-
ther Government propose to confine
the export of tea to the traditional
continental markets or explore other
markets, for instance, in the Latin
American countries, Morocco, West
Asia, etc.?

Shri Manubhai Shah: As a general
policy of intensive salesmanship, we
shall always try to ta» new markets
and non-traditional markets, in pre-
ference to traditional ones. Howso-
ever, in order to see that the basie
foreign exchange does not go downm,
traditional markets have also to be
developed further.

Shri Hem Barua: May I know
whether the Tea Board was conduct-
ing a campaign abroad by opening
show-rooms, having film shows and
giving lectures, and whether this has
produced any effect on the export of
tea?

Shri Manubhai Shah: From the re-
port which the Chairman of the Tea
Board has submitted to us, and the
observations of the Tea Dealegation
which went to the United States, the
continent and other parts of the
world, it is clear that our tea cam-
paign for creating a market for
Indian tea has had substantial effect
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Shri Warior: May I know what
agency Government have set up to
see that there are no difficulties for
the continental markets to buy tea
from India other than from the
London exchange®

Shri Manubhaj Shah: There are no
difficulties which have come to our
notice

Shri Ramanathan Chettiar: Has it
been brought to the notice of the
ton, Minister that growers of com-
mon tea in Nilgiris are suffering
because of the high excise duty
which is standing in the way of ex-
porting common tea abroad?

Shri Manubhal Shah: Firstly, this
does not directly arise fromi this
question. But as this matter is con-
nected with export, I had a talk with
the small growers of the Nilgiri and
Blue Mountain area. We are trying
to help them out In the matter of
having factories for tea production,
so that their price recovery for green
feaf is better.

As far as_export is concerned, I
do not think the recent changes have
been adversely commented upon by
anybody, It has helped to give a great
fillip to the export of tea.

-Shri D. C. Sharma: I am glad that
our tea export has not declined. But
I would like to know our position
with regard to other tea exporting
countries like Ceylon. Is it a fact that
whereas the export of tea from that
country has gone up steeply, our ex-
port has mostly remained at the
point where it was before?

Shri Manubhaj Shah: T do not quite
agree with that observation. It is true
that compared in the smaller exports
of tea from that country in the ear-
lier years the present exports of tea
from Ceylon are high. Our volume
of exports also has grown. On
the whole the new outlook on
export is so bright that I am not
prepared to take a pessimistic view
as far as tea exports are concernea.
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The Deputy Minister in the Min-
istry of Labour and Employment and
for Planning (Shri C. R. ‘Pattabhi
Raman): (a) to (c). In pursuance of
the approach to balanced regional
development the Third Plan already
provides for additional measures of
development for the principal low-
income areas. A systematic attempt
to indentify low-income areas is at
present being made in cooperation
with State Governments. This will
be followed by closer study of the
needs and resources of these areas
and of the further measures re-
quired for their development.

Shri S. C. Samanta: May I know,
Sir, whether different State Govern-
ments submitted schemes for in-
clusion in the Third Five Year Plan
and whether they have been consi-
dered?

Shri C. R. Pattabhi Raman: En-
quiries have been going on and some
State Governments have been able
to give definite information. But so
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far we have received information
from only three or four States

Shri 8. C. Samanta: May I know
which Ministry in the Centre will
deal with the subject and whizh s
the corresponding Ministry in the
States?

Mr. Speaker: The hon. Member can
find it out for himself

Shri Subodh Hansda: May I know,
Sir, whether any special machinery
will be set up for implementing the
schemes in the most backward areas?

Shri C. R. Pattabhi Raman: It is a
question of getting data and co-relat-
ing them.

Shri P. R. Chakraverti: Do Gov-
ernment depend upon the respective
States to represent their cases of the
backward areas, or do they take an
overall picture of the different areas
that require special treatment and
proceed on that basis.

Shri C. R. Pattabhi Raman: There
may be backward areas even in ad-
vanced States. In the matter of col-
lecting data, they depend upon the
help of the State Governments.

Shrimati Savitri Nigam: May 1
know whether the Planning Commi-
ssion has made a special recommen-
dation for the allotment of specific
grants for roads and drinking water
facilities to the backward areas?

Shri C. R. Pattabhi Raman: Road
is one of the items involved so far as
assistance is concerned,

Shri P. K. Deo: What steps are be-
Ing taken to implement the various
recommendations of the Dhebar
Committee so far as they relate to
the Scheduled Castes and Scheduled
Tribes in these backward areas?

8hri C, R. Pattabhi Raman: That
part of the matter is under consi-
deration.

8hri Warlor: What are the cri-
teria for ascertaining which area is
backward and which area is deve-
lcped? What are the criteria for
fixing an area as backward?

JYAISTHA 3, 1884 (SAKA)
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Mr. Speaker: Every area is back
ward as is considered backward by
Members!

Shri Warior: What is the princi-
pla underlying it?

Mr. Speaker: Order, order.

Shri Harish Chandra Mathur:
From the answers given, do I take it
that .the Planning Commission do
nol know up to this date which are
the backward areas, and they have
not been able to take any action, and
it 1s only at the investigation stage
uow?

The Minister of Planning ané
Labour and Employment (Shri
Nanda): May I say something about
834

Mr. Speaker: Yes. The answer to
Shri Warior's question would also bs
covered by this.

Shri Warior: These people will
declare an area as backward, and the
question will arise whether
any  help will be given
or not. If help is not given, the Mem-
bers of Parliament and the Members
of the State Legislatures are taken
to task. So before the declaration is

Mr. Speaker: Order, order.

Shri Nanda: I do not know what
information was given previously by
my colleague. I just came in. But we
have got lists of areas, supplied by
the States themselves, which they
regard as backward areas. There is
another list which was prepared by
a Committee appointed in connec-
tion with the development of indus-
tries, and the criteria which they
have adopted are: indication through
a low per capitg income, high den-
sity of population in relation to deve-
lopment of risources, poor commu-
nications, high incidence of unemp-
loyment 'and gross under-employ-
ment, consumption of electricity.
These were some of the criteria in
one list. And the States, well, they
may have their own criteria in ciffe-
rent cases. The two lists do not
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entirely agree and we are in commu-
nication and correspondence with the
States for the purpose of geiting
proper lists. Meanwhile, may I ada
that so tar as provision of fund is
concerned, for the purpose of back-
ward areas there is no separate pro-
vision from the Centre. Depending
on the lists that are being made, or
will be made, all that was being con-
templated was’ that the States will
be asked to allocate relatively more
for their own backward areas, and
that is why we asked them to give
us a list of what they consider to be
very backward areas, and also cer-
tain schemes specially for those
areas:

Central Institute for Labour
Research

+
( Shri Subodh Hansda:
*996. { Shri S. C. Samanta:
LShﬁ Shree Narayan Das:

Will the Minister of Labour and
Employment be pleased to state:

(a) whether it is a fact that Unlon
Government propose to set up a
Central Institute for Labour Re-
search;

(b) if so, where this Institute will
be located;

(c) whether the plan and estimate
for the Institute have been prepared;
and

(d) if so, the total estimate of the
Project?

The Minister in the Ministry of
Labour and Employment (Shri
Hathi): (a) Yes.

(b) In Bombay.

(c) No separate building is intend-
ed to be constructed for this Insti-
tute immediately.

(d) Rs. [4,00,0000 during the Third
Plan period.

Shri Subodh Hansda: May I know
what kind of labour problems will
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be studied in this Research Institute
and whether they will include prob-

lems relating to industrial labour,
agricultural labour or landless
labour?

Shri Hathi: This will deal with
questions of research. Mainly it will
deal with the development of harm-
onjous relations between the em-
ployer and the employee, the creation
of an atmosphere for improvement
of greater productivity, promotion
of better working and living condi-
tions of labour—which will also in-
clude all sorts of labour—, evolution
of a rational wage and benefit poli-
cies and other problems also that
may be given to them by  various
other agencies? It will also include
agricultural and other labour.

Shri Subodh Hansda: Is there any
plan to set up regional Research Ins-
titutes like this?

Shri Hathi: For the present there
1s no such intention. This will be
the one Research Institute.

Shri S. C. Samanta; Is it not a
fact that there are some regional
Institutes relating to different trades
in different parts of the country; and,
if so, may I know whether there will
be any co-ordination between those
Institutes and this Central Institute
for Labour Research?

Shri Hathi: There is one Central
Institute of Labour at Bombay and
three Regiona] institutes. This is diffe-
rent. This 1s a Research Institute.
This Research Institute will be locat-
ed in the building of the Central La-
bour Institute itself, so that there will
be co-ordination, The other three are
regional. There is one at Bombay.

Shri Shree Narayan Das: May I
know what is the strength of workers
in this Institute that have been em-
ployed for this purpose at present?

Shri Hathi: Nobody has been emp-
loyed yet.

Dr. Melkote: How soon is this Ins-
titute expected to come into existence?
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Shri Hathi: May be by August or
September.

Shri P. K. Deo: May I know if the
‘Central Institute will have got any-
thing to do with the Tata Institute of
Social Sciences which also deals with
the same subject?

Shri Hathi: No, I do not think it
wil! have anything to do with that.
There may be representatives of
‘Universities and other Research ins-
titutes; on the body.

Shri Indrajit Gupta: May I know
whether it is a fact, as reported in the
press recently, that foreign experts
are to be brought in to help in the
working of this Institute?

Shri Hathi: Not directly; in the
working of the administration they
are not to be brought.

Shri Daji: I would like to know
how the participation of trade unions
will be facilitated and what shall be
the basis for the selection of persons
for this research institute?

Shri Hathi: On the governing body
of this Institute, there will be repre-
sentatives of the workers unions,
there will be representatives of em-
ployers unions. They will be there

Mr. Speaker: Shri S. M. Banerjee.

Shri Daji: Only half of th. reply
has been given. I seek your protec-
tion.

Mr. Speaker: I will give him ano-
ther opportunity.

Shri S, M. Banerjee: I want to know
whether representatives of the various
Centra] trade union organisations, tne
Al]l India Trade Union Congress and
I N. T. U, C. will be in the governing
‘body.

Shri Hathi: That is what I said. On
‘the governing body, there will be rep-
resentatives of the Central unions ot
workers and employers and other
Universities and research "people.
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Mr. Speaker: Shri Daji may clear
the question,

Shri Daji: I also enquired what
shall be the basis or the qualifications
for the persons entering for research.
Foreigners may not participate in
administration. Will they give re-
search guidance and all that?

Shrj Hathi: There will be a Direc-
tor in charge, of course, an econo-
mist. Then, under him there wnill
be four divisions: Economics division,
Human Relations division, Applied
psychology division and statistics divi-
sion. The personnel, of course, will
have the necessary qualifications, Not
on the governing body; this will be
for actual research.

Shrimati Savitri Nigam: May I know
if the I.'L. O, is going to provide the
services of some experts to this orga-
nisation?

Shri Hathi: Not yet.

Shri Sham Lal Saraf: May I knuw
if determination of a living wage Tor
particular industries will form part of
the research?

Shri Hathi: It will deal with re-
search problems, evolution of a ra-
tional wage, benefit policies, living
wages and other things,

Hayath Committee Report on Nuclear
Power Stations

+

Shri Warior:
i Shri Vasudevan Natr:
Shri Rameshwar Tantia:
Shri Mohsin:
Shri Bade:
Shri Brahmjeet:
*997. < Shri Basumatari:
Shri Liladhar Kotoki:
Shri D. C, Sharma:
Shri Shree Narayan Das:
Shri Maheswar Naik:
Shri Chandriki:
L anri S. P. Singn:

Will the Prime Minister be pleased
to state:

(a) whether Government have
taken any decision on the report of
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Hayath Commitiee on Nuclear Power
Btations; and

(b) if so, the details thereof?

The Deputy Minister in the Minis-
try of External Affairs (Shri Dinesh
Singh): (a) and (b). The Hayath
Committee have recommendeq two
gites in the region of Delhi-Punjab-
Rajasthan-Uttar Pradesh, The Report
Is still under consideration of Gov-
ernment.

The full Report of the Hayath Com-
mit'ee recommending sites in cther
parts of India is still awaited.

Shri Warior: May I know whether
the Government has any intention to
start these institutions in this Five
Year plan or in the next and if in this
Five Year Plan, what is the allot-
ment made?

Shri Dinesh Singh: The whole re-
port is under consideration of the
Government,

Shri Warlor: At least a nominal
allocation will be there. I wish to
krow what it is.

Mr. Speaker: Is there any nominal
allocation so far made?

Shri Dinesh Singh: We hope that
that at least one of them will be
elarted in this Five Year Plan.

Shri Hari Vishnu Kamath: Will the
Hayath Committee report be laid on
the Table of the House?

Shri Dinesh Singh: That would de-
pend after it has been examined.

Shri Heda: May I know, before the
appointment of the Hayath Com-
mittee, how many stations were pro-
posed to be started in the Third Plan?
There should be some programme be-
fore a committee is appointed.

Shri Dinesh Singh: I mentioned just
now that we have not come to any
definite decisions. Altogether we hope
that between the Third and Fourth
Five Year Plans, there may be upto
seven stations of this kind.
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Dr. K, L. Rao: May I know whether
Government are aware of the dangers
arising out of the sitting or locating of
these power-houses in land instead of
on the sea coast? There is a danger in
locating these power-houses inside the
country; these must preferably be
located on the sea coast. May I know
whether Government are aware of
that?

Shri Dinesh Singh: All these matters
will be considered by the tomic
Energy Commission after the report
has been examined.

Shri D. C. Sharma: May I know the
names of the States visited by the
Hayath Committee, and whether that
committee met the scientific repre-
sentatives in those States so that the
location of the nuclear power stations
may be made possible?

Shri Dinesh Singh: The committee
has been touring all over the country.
As I mentioned earlier, the idea is to
have about seven power-stations
located all over the country. I am
sure they must have consulted all
the people that they thought neces-
sary to consult.

Shri P. K. Deo: May I know
whether any talks are going on for
foreign collaboration for putting up
these power-stations, and if so, which
are those countries?

Shri Dinesh Singh: With Canada.

Shrli Shree Narayan Das: May I
know whether the Government of
Bihar have suggested any station for
this purpose?
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Mr. Speaker: Now, we are going
Into the details of the States.

st W A swE, § ¥ qge
T 3 F0 § q&7 91 5 aoreqw &
& w41 agRa ¥ F9 < ag O
femr g fr ag momfa 1 F2 37 &
sy % oqfew @ aren &, @ faa
1 77 @ I faar wAm 5 B\
& ¥ ™ 7@ gme § fafeaa fed
@wEe

ot feaw Tag: 7 ¥ wh o1
tfeag s & fF ogar S
qE-Rya gaa, 93 foeeft, 9o,
o AT IAT 9T F ufear o
et sg J7 T

Shri Maheswar Naik: May 1 know
whether Government have ascertain-
ed the comparative cost of installa-
tion of a nuclear power station, and
i so, how it compares with the cost
of installation of an ordinary electric
power station?

-Ehrl Dinesh Singh: Yes, Govern-
ment have studied it, and it compares
favourably.

Shri Balakrishnan: May I know
whether this committee has visited
the southern States like Madras,
Kerala and Andhra Pradesh?

Shri Dinesh Singh: Yes.
AT 9% AW

9 W IR

*ees. SRRt feammm -

T FIAT W T A3 7 Ta1X
s FT FIF fF

(F) 71 93 /9 ¢ f& oy
eI # e ¥ 307 AR o-
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An hon. Member: In English also.

The Minister in the Ministry of
Information and Broadcasting (Shri
Sham Nath): (a) Yes, Sir.

(b) Very shortly.
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Shri Ansar Harvani: Have Govern-
ment been approached by the organi-
sations of the working journalists to
appoint a committee or commission to
enquire into this affair, and if so.
what is the reaction of Government
to the same?

Shri Sham Nath: Yes Sir, a resolu-
tion was passeq by the working jour-
nalists at their conference held at
Trivandrum, and they urged Govern-
ment to appoint a high powered com-
mission to go into this question.

Mr Speaker: Now, Shri S. N.

Chaturvedi.

Shri Ansar Harvani: What is the
reaction of Government to it?

Shri Sham Nath: The matter is
under consideration.

Mr. Speaker: 1 have requested hon.
Ministers to look towards me also
before answering questions. Some-
times I do not allow a question, but
they answer it. They would be kind
enough to look towards me also before
answering questions and see whether
I am allowing a question or not.

Shri S. N. Chaturvedi: Has the
study been completed, and what is the
trend discovered about concentraiion
.of ownership of newspapers?

The Minister of Information and
Broadcasting (Dr. B, Gopala Reddi):
The report has not yet been publish-
ed. As far as this matter is con-
cerned, it is under consideration. We
are looking into the matter.

Shri P. K. Deo: May I know if Gov-
ernment are considering following in
the footsteps of the Ceylonese Gov-
ernment to nationalise all papers?

Dr. B. Gopala Reddi: I do not know
what is happening in Ceylon.

Shri Warior: According to Govern-
ment’s knowledge, which are the
monopolies at present operating in
India?

Dr. B. Gopala Reddi: It all depends
on what we cal] a monopoly. There-
fore, we have to see various aspects
of the question.
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Shri M. K. Kumaran: The Press
Commission had recommended that
the establishment of a Press Council
vould be of a great help in this
regard. Do Government propose to
take any action in the matter?

Dr. B. Gopala Reddi: We are con-
<idering that aspect also, of appointing
a Press Ccuncil.

Shri Indrajit Gupta: Along with
this study, is a study also being under-
taken of the trends of monopoly and
centralisation in news agencies?

Dr, B. Gopala Reddi: Every aspect
of the question is under consideration.

Shri Shah Lal Saraf: In view of
the fact that some leading newspapers
sometimes fundamentally differ from
the policies of Government, parti-
cularly on the issue of socialism to
which we are wedded. . . .

Mr. Speaker: He is arguing. Let
him ask a question direct.

Shri Sham Lal Saraf: Do Govern-
ment recognise the urgency of taking
a speedy decision in the matter in
view of the wurgent social changes
taking place in the country?

Dr. B. Gopala Reddi: We do not
want various shades of public opinion
to be expressed. We do not want any
particular view alone to be can-
vassed, Therefore, we want to see
that there is no monopoly and no
one-sided opinion expressed.

Paper Mill in Kashmir

+
( Shri Raghunath Singh:
| Shri D. C. Sharma:
| Shri Bhakt Darshan:
| Shri Subodh Hansda.
*999. / Shri Prakash Vir Shastri:
| Shri Bhagwat Jha Azad:
| Shri Bishwanath Roy:
| Shri Maheswar Naik:
| Shrimati Maimoona Sultan'
Will the Minister of Commerce and
Industry be pleased to state:
(a) whether a team of Soviet ex-
perts with Indian  experts visited
Chenab Valley in Jammu and Kash-
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mir State to explore the possibility of
establishing a paper mill; and

(b) if so, the recommendations made
by them in this regard?
The Minister of Industry in the

Ministry of Commerce and Industry
{Shri Kanungo): (a) Yes, Sir.

(b) Their report is awaited.

=t TgAra fag o FEAR F oS
72 firr #7 syaeyT §, 99 9 § @
foig & #:1% sawm € 5 Fgf Ay
Ty gRfT, S | gt an s #
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Shri Kanungo: I have replied that
the report is awaited. It has not yet
been available. In fact, the team fin-
ished its labours on the 11th May.

=t vqra fag: Fr 38 9 faw
STEae §FeT # gt ?
Shri Kanungo: Obviously, paper is

one of the items open to the private
sector.

Shri D. C. Sharma: May I know if
the Soviet experts have not suggested
that in Kashmir there is material and
room not only for one paper mill but
more than one? If so, what is Gov-
ernment’s reaction thereto?

Shri Kanungo: As I said, thz re
port is not yet available. All we know
is that resources are there. Difficul-
ties are about transportation and
Tegeneration.

ot W A 39 ful & 59 7%
fAer ST & =TT AT o7 §HAT @ AWK
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Shri Inder J. Malhotra: May I
know whether any private parties have
already approached the Central Gov-

ernment for licence for setting up a
paper mill?

Shri Kanungo: No, Sir,
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Shri Maheswar Naik: What was the
necessity of associating Soviet ex-
perts with this? Were Indian experts
not considered efficient to conduct a
survey?

Mr. Speaker: He is arguing.

Shri Kanungo: We have not  yet
attempted pulping wood in India.
Therefore, the services of foreign ex-
perts were required.

Shrimati Savitri Nigam: Just now
the hon. Minister mentioned that
difficulty of transportation of the pio-
duced goods is delaying the project.
What action has been taken to r2-
move this difficulty?

Shri Kanunge: I did not say that.
There are no finished goods under
consideration now.

5 WA TH ¢ A, a9 R
mgﬁ!ﬁﬁ'ﬂ‘w\f%q@@o To e
& Fpely waaE ¥ ot 3@ g ¥ A9
yarer # oY | & sy g g R
Foaie &1 am gom !

N wAAN - qH AGA L |

The question of forest regencration
and utilisation of forests is a matter
under constant study. We have not
been able to find out ways and means
of using a particular variety of wood
for paper yet.

Exports

*1000. Shri A. S. Saigal: Will the
Minister of C ce and Industry
be pleased to state:

(a) whether it is a fact that the ex-
port in the first quarter of this year
as compared to the corresponding
period of the last year has indicated
a lowering tendency;

(b) if so, whether Government have
enquired into the causes of the same;

(c) what further steps Government
are taking to increase the export; and

(d) by what percentage it has gone
down?



6361 Oral Answers

The Minister of International Trade
in the Ministry of Commerce ang In-
dustry (Shri Manubhai Shah): (a) No,
Sir. Exports during January to
March this year were Rs. 166 crores
as compared with Rs, 161 crores dur-
ing the corresponding period of last
year.

(b) and (d). Do not arise.

(c) A statement is laid on the Table
of the House.

STATEMENT

Some of the major additiona] steps
croposed to be taken to step up exports
are:—

(1) Priority in foreign exchange
allotment for industries pro-
ducing for export.

(2) Promoting the establish:nent
of a large number of Export
Houses and international
trading firms.

(3) Enlargement of the role cf the
State  Trading Corporati)n
and Export Promotion Coun-
cils and encouraging 2xports
through Co-operative Organis-
ations.

(4) Introduction of a programme
for reduction in cost structure
of major export industries and
export commodities.

(5) Faster modernisation of in-
dustries by making impo-ted
capital goods and equipment
available as a compalsiry
machinery entitlement in
every export proraoction
scheme {.e. a portion of the
foreign  exchange  earned,
namely, 10 per cent. to 20
per cent. depending on  the
nature of the industry will be
allowed to be compulsorily
utilised by the exporters and
exporter-manufacturers for
the importation of machinery
and plant for modernisation.

(6) Introduction of various new
i fiscal measures such as excise

MAY 24, 1962

Oral Answers 6362

b.onus related to exports be-
sides refund of customs and
excise duty already granted.

(7) Income-tax relief to exporters.

(8) Intensification of activities
like market surveys and pro-
duct display.

Easier availability of indigen-
ous and imported raw mater-
ials for manufacture for ex-
port.

(10) Liberalised and expandeq fin-
ancia]l and credit facilities to
exporters.

(9

~

(11) Establishment of an effective
system of Quality Control,
grading and preshipment 1n-
spection.

(12) Priority in movement &and
concessional railway and ocean
freight rates on goods for ex-
port.

Shri A. S. Saigal: Is it a fact that
on account of want of co-ordination
between the various public undertalk-
ings that the export in the first quar-
ter was low?

Mr. Speaker: He said it was on the
high side and you say it is on the low
side. Are you putting any other ques-
tion?

Shri Chakraverti

Shri P. R. Chakraverti: Is it not a
fact that the Planning Commission sug-
gested many other measures like the
abolition of most of the export duties,
the refund of excise duties, priorities
for transport facilities and removal
of....

Mr. Speaker: Is he going to read
all the recommendations

Shri P. R, Chakraverti: If so, how
tar have they been implemented?

Shri Manubhal Shah: I have given
in the statement all the measures that
are being taken. We are trying not
only to see that the recommet}dat}ons
are made but practical effect is given
to every measure that we undertake.
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Shri Ra.manatha.n Chettiar: How
much will be the proposed cess of 1-5

per cent. or 2 per cent. on internal
trade?

Shri Manubhai Shah: That is still
under discussion and consideration. It
would be too premature to estimate
any revenue from the measure.

Shri Tyagi: Would the Government
be pleased to give the figures of ex-
ports for the last 3 or 4 years and say
if they are not really declining as
compared to a few years ago?

Shri Manubhaj Shah: There is no
declination as such during the last
4 years though it is less than in the
previous years. And, it is our inten-
tion to increase export. As the
House knows, in the Third Plan,
we have fixed a rather good target
of continuous increase in export and
we would like to reach that target, if
not exceed it.

Shri Tyagl: What was the figure
three years before?

Mr. Speaker: Order, order. Shri P.
K. Deo.

Shri P. K. Deo: From the statement
we find a long list of major additional
steps proposed to be taken for the
promotion of export. The set-back in
the export of manganese ores has been
of great concern to all of us because
it is one of the biggest foreign ex-
change earners. May I know what
steps are being taken and which of
the recommendations are going to be
applied for the promotion of man-
ganese export?

Shri Manubhai Shah: I am glad that
this question is raised because this
was one of the many items which were
sharply declining. The House will be
glad to know that we have finished
contracts for § million tons of man-
ganese and we will be reaching 1
million tons in the next few months.

Shri Indrajit Gupta: Item 4 of the
statement mentions the introduction of
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& programme for the reduction in cost
structure of major export industries.
May I know if this envisages a sufe-
guard for the prices of the raw mat-
erial on which the major export in-
dustries depend? PO &

Shri Manubhai Shah: That is what
we have said. We have said, ‘export
industries and export commodities’.
Commodities mean those pbrimary
raw materials which are the basic
things for the manufacture of articles.
So, we shal] have to judge the pro-
ductivity and the cost analysis of the
agricultural money crops which go
into the industries as well as the
manufactureq articles and how to re-
duce the cost and the remedial mea-
sures we take will be to that end.

Shri S. M. Banerjee: I want to know
what is the position of textiles, the
medium ang coarse cloth and whether
we have been able to work out the
thing in view of the difficulty exper-
ienced because of competition.

Mr, Speaker: If he puts a specifie
question the Minister will be able to
reply. He is putting it generally.
Shri Hem Barua.

Shri S. M. Banerjee: I said, textiles,
Sir.

Shri Hem Barua: May I know whe-
ther the working party appointed by
the UK. Government has estahlished
in its report that in the event of
Britain joining the ECM there would
be deterioration in textile export from
India? If so, what is the reaction of
Government to this?

Shri Manubhai Shah: These are the
observations which are very well-
known to the country. But we are
making efforts to see that our exports
would mot suffer due to any inter-
national arrangement, both by our
aggressive salesmanship policy as
well as by negotiation with the
Rome Trea'y countries
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Handlooms and Powerlooms

*1002. Shri Harish Chandra Mathur:
Will the Minister of Commerce and
Industry be pleased to state:

(a) the targets and actual production
by handlooms and powerlooms for the
year 1960 and 1961 separately; and

(b) what accounts for the shortage
and imbalance, if any?

The Minister of International Trade
in the Ministry of Comm-rce and In-
dustry (Shri Manubhai Shah): (a)
and (b). A statement is laid on the
Table of the House.

STATEMENT

Yearwise targets were not tixed for
1960 and 1961 for production by
handlooms and powerlooms. Actual
production was as follows:

(In million yds.)

1960.
(a) Handlooms. 1,360
(b) Powerlooms. 342
1961,
(a) Handlooms. 2,194
(b) Powerlooms. 400

The figures given for 1961 are esti-
mated figures based on 11 months ac-
tuals. As no targets were fixed the
question of shortage and imbalance
does not arise.

Shri Harish Chandra Mathur: How
is it that inspite of our having a board
and giving all incentives the export
of our handloom cloth is going down
from year to year?

Shri Manubhai Shah: It is not borne
out by facts. It js true they are not
looking up as much as we want. If
the figures are seen production has
gone up from 1860 million vds. in 1960
to 2194 million yards in 1961. Ex-
ports have looked up to more than 45
million yards though we want raore
than that.

Shri Harish Chandra Mathur: In the
statistics supplied to us in Indian In-
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dustry and Trade, 1961, it is stated
that in 1956 the exports were co
million yards valued at Rs, 86 lakhs: in
1957 it was 56 lakhs of rupees worth:
in 1958, Rs. 52 lakhs; in 1959, Rs. 65
lakhs, in 1960, Rs. 50 lakhs. So, it has
gone down. Where is the question of
looking up? ,

Shri Manubhai Shah; There is some
mistake, Sir. Firstly they are not
lakhs; they are millions. That is to
say that they must all be multiplied
by ten; that will be the real figure. 1
was really comparing the figures of
production for two years which were
now available. They are not lcss
than before though they are be less
than what we want to achieve in the
way of handloom cloth export,

Shri Harish Chandra Mathur: It
has been stated in the report ‘¢hat
they are in lakhs.

Shri Manubhai Shah: It cannot be:
they are crores, they should be read
as Rs. 6:5 crores, 5.4 crores and so on.

Shri Harish Chandra Mathur: It has
gone down from year to year. What
are the reasons which account for this
going down of our exports inspite of
your having a special board and giving
all the incentives?

Shri Manubhai Shah: I explained
that already.

o waw g @ wn wEEw
T X FUFG fF GF FT A
fasefl & F7F ) FTEH [T W aw
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st wAAE WE gy FX AT
AT I FT HIE ST QT gRit
faroreft & FF &7 A I o7 fwar
¢ #ifF qERaw $ael few AR
T FET & A AT LI B
ot @ FE E )
Shri T. Abdul Wahid: When are the
proposed additional steps for the pro-

motion of exports going to Ye 1m-
plemented?
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Shri Manubhai Shah: They are
gradually being implemented and 1
think the hon. Member himself knows
it perhaps better than myself.

s Fo o fag: & wlt wgrEw &
AT Ear g fF IR # aA §
I 95 F ST SE F AT I
¥ fa, @ifF Gzmam sameT @8 o1 fF
g2t o7 @ g !

st wgad g : gElE ag q=_wW
T § 31 7Y gran SfFa Fifs qge
o ¥ s feaar § @fed & q@an
s ¢ i g e fo oo § fean
g fr : frgd 9@ a) & TS T AT
THFGE RIS AT ST WA A
T5HT 99 FOT F AT AT | IEF
fordr frfea wif ot gaX feem &y &fe-
fadrsr & gawr W sl A W@ &1
TF TrE IS MIEEL & @ § A 3G
far faa awg & | fasarseiam "1
FETATZANA AT A% TFE ST
ST | WA ST aTRSE § 98 95T 79§,
IY gW AT T+ @ &

Mr, Speaker; Next question.

Shri Harish Chandra Mathur: May 1

put a question? I have put only one
quest.on.

Mr. Speaker: I have allowed him
three questions. I am sorry; I cannot
allow him on this question.

Hostel for Women Employees

*1004. Shri P. R. Chakraverti: Wil
the Minister of Works, Housing and
Supply be pleased to state:

(a) whether Government have taken
steps to provide accommodation for
80 per cent of single women employees
of Government and 50 per cent of
m>n emp oyees in the salary group of
Rs. 150 to Rs. 500 as was explicitly
desired by Government in their state-
ment made in the House on the 20th
February, 1961;

(b) whether the Sirmur Plot in tha
Curzon Road area has been purchased

JYAISTHA 3, 1884 (SAKA)

Oral Answers 6368

for the proposed hostel for women
employees; and

(c) the decision of Government if
any, regarding the allotment of ac-
commodation in the same hostel to
single women employees with minor
children?

The Deputy Minister in the Minis-
try of Works, Housing and Supply
(Shri Jaganatha Rao): (a) The target
of satisfaction of demand for accom-
modation from single employees is
80 per cent in the case of women and
50 per cent 1n the case of men. How-
ever, initially, it is proposed, to pro-
vide two hostels—one for 250 men
and another for 100 women—for em-
ployees in the pay group of Rs. 150 to
500/-. Plans and estimates in regard
to the hostel for men are being
finalised.

(b) No, Sir. The Government of
Gujarat have not agreed to make the
slte available to the Central Gov-
ernment.  Another suitable site
is being selected. After that has
been don~, the proposal for the con-
struction of a hostel for women will
be processed.

(c) This can only be considered
after the hostel has been completed.

Shri P. R. Chakraverti: What stands
in the way of the purchase of the
Sirmur plot? It has been hanging fire
for the last two years.

- Shri Jagamath Rao: As I  stated
earlier, the Sirmur plot belongs to
Gujarat Government. It is not willing
to part with this site.

Death of a Worker in Hindustan
Housing Faciory

*1005. Shri S. M. Banerjee: Will the
Minister of Works, Housinz and Sup-
ply be pleased to state:

(a) whether a serious accident re-
sulting in death o a worker in Eiec-
tric D-partment of Hindustan Heusing
Factory Ltd. at New Delhi took
in April 1962;
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(b) if so, the cause of accident; and

() the steps taken by Government
to institute an enquiry?

The Deputy Minister in the Minis-
try of Works, Housing and  Supply
(Shri Jaganatha Rao): (a) A worker
in the Prestressed Concrete Depart-
ment of the Hindustan Housing Fac-
tory Limited died in an accident that
occurred on the 24th April, 1962;

(b) The worker met his death as a
result of electrocution;

(¢) An enquiry has been instituted
and the report is expected shortly.

Shri S. M. Banerjee: May 1 know
whether the enquiry is a departmentay
-enquiry or whether any outsider has
been appointed?

Shri Jaganatha Rao: It is an outside
enquiry. The Chairman is Shri R
Krishnamurthy, the retired Chairman
of the Industrial Tribunal, Delhi.

Shri S. M. Banerjee: May I know
‘whether the General Manager who was
asked to give evidence before the
enquiry refused to do so and did not
appear despite repeated requests?

Shri Jaganatha Rao: It is not cor-
Tect.

Shri P. K. Deo: May I know if any
compensation has been paid to the
dependants under the Workmen’s
-Compensation Act?

Shri Jaganatha Rao: The worker
was a  subscriber to the Employees’
‘State Insurance Scheme and therefore
his dependants are entitled to pension
and also provident fund.

Shri P. K. Deo: I wanted to know
about compensation.

Shri Bhakt Darshan: What arrange-
ments have been made so that such
accidents may not occur again In
future?

Shri Jaganatha Rao: We do not
know the cause of the accident,
yet. Till the report is received it is
not possible for me to say anything.

Shri S. M. Banerjee: May I know
whether it is.a fact that the union of

MAY 24, 1962

Oral Answers 6370

the Hindustan Housing Factoy has
been writing to the management to
take proper precautions and imple-
ment the provisions of the Factories
Act, and whether the provisions of this
Act have been implemented?

Shri Jaganatha Rae: So far, till the
accident occurred, it will have to be
presumed that the Act has been fully
implemented. The report of the
officer is awaited. If any suggestions
are made certainly they will be imple-
mented.

Export of Textile Goods to U.S.A.

+
*1006. J Shri A. S. Saigal:
\ Shri Mohammad Elias:

Will the Minister of Commerce and
Industry be pleased to state:

(a) whether Government of U.S.A.
have recently decided to impose levy
on imported textile goods; and

(b) if so, what would be the affect
on the export of Indian textile goods
due to the imposition of this levy?

The Minister of International Trade
in the Ministry of Commerce and In-
dustry (Shri Manubhai Shah): (a)
No, Sir.

(b) Does not arise.

Demolition of Houses Near Azad
Bhavan, Delhi

*1007. Shrimati Savitri Nigam: Will
the Minister of Works, Housing and
Supply be pleased to state:

(a) whether it is a fact that houses
of 36 families who have got documents
to prove that they have been residing
in this land since 1940 have been de-
molished without giving them any
notice or warning, in front of Azad
Bhavan near the Power House;

(b) whether it is also a fact that
they have not been given any warn-
ing to take out their belongings from
their houses;

(c) whether any written notice was

given to them and if so, on what
date;
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(d) what steps Government are tak-
ing in this connection; and

(e) whether they will be allotted
lands for their houses and for grow-
ing vegetables, which is their occupa-
tion?

The Deputy Minister in the Minis-
try of Works, Housing and Supply
(Shri Jaganatha Rao): (a) 32 huts
built unauthorisedly on Government
land opposite Azad Bhavan were de-
molished on the 24th April, 1962 as
the land was urgently required for
the construction of the Central Power
House.

(b) and (c). Notices under the Pub-
lic Premises (Eviction of Unauthoris-
ed Occupants) Act, 1958 had been
issued in March, 1960 and the final
orders of eviction were passed by the
‘Estate Officer’ in January, 1961, giv-
ing the families 45 days’ time to vacate
the premises.

Alternative accommodation had been
offered to 28 eligible families but this
offer was not accepted.

(d) and (e). Developed plots are
again being offered by the Corpora-
tion to the eligible families, but this
offer has not so far been accepted.
The Jhuggis and Jhopris Removal
‘Scheme does not contemplate allot-
ment of agricultural land to these
families.

Shrimati Savitri Nigam: May I
know whether any receipt was taken
when the notices were served, be-
cause the version of the people is that
they have never been given notices?

Shri Jaganatha Rao: The proceed-
ings were taken under Act 32 of 1958.
All the formalities were observed:
notices were served; an enquiry was
held, and orders of eviction were
passed by the competent authority.

Shrimati Savitri Nigam: May 1
know whether these people have been
approached by some officer or whether
these notices were sent by post?

Shri Jaganatha Rao: Notices were
issued as prescribed by the law.

680 (Aiy L.S—2.
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Shrimati Savitri Nigam rose—

Mr. Speaker: I am sorry that it has
escaped my notice. The question, in
the form in which it has been put,
is really a representation on behalf
of some people. That should be avoid~
cd. Both the questions that have been
put show that it is only pleading the
case of some persons. That can be
done privately. Next question.

Forged Passports ‘Racket’

+
Shri Hari Vishnu Kamath:
Shri P. C. Borooah:
*1008. { Shri P. R, Chakraverti:
| Shri Maheswar Naik:
( Shri Hem Barua:

Will the Prime Minister be pleased
to state:

(a) whether the forged passports
‘racket’ is still flourishing;

(b) what efforts have so far been
made by Government to liquidate the
‘racketeers’; and

(c) the measure of success achieved
so far in that direction?

The Deputy Minister in the Minis-
try of External Affairs (Shri Dinesh
Singh): (a) The activities of racketeers
ot forged passports are curtailed to a
very great extent though stray cases
still continue to occur.

(b) Apart from the general precau-
tions taken against forgeries on pass-
ports, such as perforation of phcto-
graphs, use of special type of ink
etc.,, concerted efforts have also been
made to punish the racketeers who
were responsible for forged passports
as well as their associates involved in
this illegal trade. Many persons, who
succeeded in getting away with bogus
passports, were ultimately repatriated
to India where they have been ap-
prehended on arrival with a view to
prosecution in the Courts of Law.
Steps have also been taken to tighten
up the work of checking of travel
documents at the check posts in India,
for which purpose the checking offi-
cers have been given short term train-
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ing in the Regional Passport Offices
and provided with special appliances
to detect forgeries. A list of ‘“Do’s
and Don’ts” has also been circulated
for the guidance of the checking siaff
at all the check-posts.

(c) In view of the measures taken,
the forged passports ‘racket’ has been
dwindling. Exodus of persons on for-
ged passports has considerably de-
creased and only stray cases of for-
geries in passports are now being re-
ported.

Shri Hari Vishnu Kamath: For how
many years now have these forged
passport rackets or rings been in
operation in the country and how
many of the racketeers have been so
far arrested, prosecuted and punish-
ed?

Shri Dinesh Singh: Since 1959. 145
persons have been prosecuted.

Shri Hari Vishnu Kamath: May 1
know how many Indians were de-
tained during the last five years de-
tained and repatriated at the other
end, that is to say, from the coun-
tries where they tried to land with
these forged passports?

Shri Dinesh Singh: About 108.

Shri Hari Vishnu Kamath: May I
know what exactly is the modus
operandi of these forged passport
racketeers and how do they manage
to dupe ordinary people? How do
they work? Have the Government
got information?

Mr. Speaker: Is that whole proce-
dure of racketeering to be repeated
here? Does he want that?

Shri Hari Vishnu Kamath: They
have investigated and caught so many
people. The cases have come to courts
of law. How do these crooks manage
to dupe the people?

Shri Dinesh Singh: I wish we know
all the ways they adopt in forging
passports. So far as these people are
oconcerned, the forged passports are
noticed either by our officials at the
time of their leaving the country or
detected by the officials of the coun-
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try where they go, and if they are
pointed out to us, then we repatriate
them.

Shri P, R. Chakraverti: Do the en-
quiries reveal the presence of an inter-
provincial gang of racketeers?

Shri Dinesh Singh: Yes.

Shri Maheswar Naik: May I know
whether Governrment have ensured
that these racketeers have not been
in collusion with any of the Govern-
ment staff connected with the issue of
passports?

Shri Dinesh Singh: Yes, Sir; one or
two Government officials were also
involved and action is being taken
against them.

Shri Hem Barua: May I know whe-
ther Government have been able so
far to establish if this forged passport
industry has any international link
and whether it is also a fact that some
of the employees of some of the in-
ternational foreign airlines are also
involved in this operation?

Shri Dinesh Singh: It is rather diffi-
cult to say whether there is any or-
ganised international ring. Maybe
they have some contacts here and
there. But it is true that one or two
officials of an air company were also
detected and proceedings are taken
against them.

Shri P. K. Deo: I just want to know
if Mr. Phizo utilised any of the chan-
nels . ...

Mr. Speaker: That was not a forged
passport. Nobody has alleged that.

Shri S. M. Banerjee: May I knrow
whether it is a fact that recently two
persons have been arrested and one
of them is a staff belonging to the
Works, Housing and Supply Ministry?
May I know whether he has been
actually arrested?

Mr. Speaker: He has said that one
or two officials are also involved.

Shri S, M. Banerjee: It came out in
the newspapers also. It is very recent;
2 or 3 days back.
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Shri Dinesh Singh: We are not
aware of any official of the Works,
Housing and Supply Ministry being
involved in this.

Shri Igbal Singh: May I know whe-
ther most of the applications from
Punjab are rejected and that is why
they are compelled. . . .

Mr. Speaker: Why should he bring
his State into such prominence in this
case?

Shri Ansar Harvani: Is the Govern-
ment aware that a number of travell-
ing agencies dismissed some very im-
portant people involved in the for-
gery of passport and if so, against how
many action has been taken?

Mr, Speaker: That he has already
stated.

Dr. L. M. Singhvi: May I know to
which countries these forged passports
were generally made out?

Shri Dinesh Singh: They were gene-
rally made out to United Kingdom.

Shri Hem Barua: On a point of
order. It appears,.that it was stated
that Shri Phizo had a genuine pass-
port. He did not have a genuine
passport, he had an El Salvador Pass-
port as the Prime Minister stated.

Mr. Speaker: Now we are consider-
ing the question of forged passport
racket. It has never been alleged by
anybody that he was one of them. If
we were to go into each individual
passport, whether the one shown by
such and such a person was a forged
one or not, we could not proceed.
Next question.

Shri P. K. Deo: It is a matter of
great concern to all of us.

Mr, Speaker: Certainly, to me much
more than to the hon. Member.

Establishment of Staple Fibre
Factories
*1009. Shri D. C. Sharma: Will the
Minister of Commerce and Industry
be pleased to state:
(a) whether in view of the cotton
shortage in the country Government
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have been urged upon to establish a
number of staple fibre factories; and

(b) if so, the reaction of Govern.
ment thereto?

The Minister of International Trade
in the Ministry of Commerce and
Industry (Shri Manubhai Shah): (a)
Yes, Sir,

(b) The matter is under examina-
tion,

Shri D. C. Sharma: May 1 know
since when this matter has been
under consideration and whether it
has been considered departmentally,
by a committee, or a team of officials
or experts? What kind of investi-
gation is going on?

Shri Manubhai Shah: It is true that
this matter has been too long under
consideration. Unfortunately, we
have not been able to secure the con-
currence of the Planning Commission.
But, in view of the acute shortage of
cotton from year to year, we are
pressing the matter further before the
Planning Commission and we hope
that the staple fibre industry would
be allowed to extend further.

Shri D. C. Sharma: May I know the
reason the Planning Commission has
advanced for not fulfilling this wvery
urgent need of the country?

Shri Manubhai Shah: The general
belief was that artificial silk or fibre
was something of a luxury which is
not true. It is a basic fibre, which is
a substitute for cotton. We may now
be able to carry conviction with the
Planning Commission and we hope the
targets will be revised.

Shri Warior: May I know whether
Government have any idea to utilize
the plantain tree for this fibre?

Shri Manubhai Shah: Let us first
get the target revised. Then we will
look into the raw material

Shri D, C, Sharma: May I know
how long will it take for the Com-
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merce and Industry Ministry to carry
conviction with the Planning Com-
mission? May I also know whether

Planning Commission is allergic to
conviction?

Shri Manubhai Shah: No, that is
not the point.

Mr. Speaker: The latter part of the
question need not be answered.

Shri Manubhai Shah: Sometimes
facts prove or carry greater convic-
tion than arguments. Last year there
was a failure of monsoon and crop.
That proved that the line taken by
the Ministry of Commerce and Indus-
try was correct and that may carry
conviction.

Shri P. R. Ramakrishnan: What is
the present production of staple fibre
and what are the imports into the
country?

Shri Manubhai Shah: About 79 mil-
lon lbs. is the production which is
much more than the target for the
Third Plan. The import is about
150,000 bales.

Conference of Indian Envoys of West
Asian Regions

*1010. Shri Inder J Malhotra: Will
the Prime Minister be pleased to
state:

(a) whether a conference of the
Indian Envoys of West Asian regions
is scheduled to be held soon; and

(b) whether such conference are
called for some specific purpose or for
routine discussions?

The Deputy Minister in the Ministry
of External Affairs (Shri Dinesb
Singh): (a) Yes. On 30th and 3lst
May at Beirut.

(b) For the discussion of various
problems connected with the region.

Shri Inder J. Malhotra: May I know
whether any representatives of the
External Affairs Ministry from Delhi
would be participating in this Con-
ference?
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Shri Dinesh Singh: Yes, Sir.

Shri P. K. Deo: May I know whe-
ther the question of recognition of
Israel would be taken up in this
Conference?

Shri Dinesh Singh: No, Sir.

Shri Indrajit Gupta: May I know
whether West Asia will include the
independent Kingdom of Quwait and
whether any consideration will be
given in that conference to the open-
ing of a Consulate there?

Shri Dinesh Singh: No, Sir. This
Conference will discuss general
means by which India’s relations
with the countries of West Asia can
be strengthened and other adminis-
trative problems of the Embassies.

Shri Indrajit Gupta: Is not the
opening of a Consulate the strength_
ening of our relations? That is why
I asked that question. It is one of
the methods of strengthening our
relations with a country. I want to
know whether we are going to
strengthen our relations with Quwait,
which is an independent country, by
opening a Consulate there.

Shri Dinesh Singh: The opening of
a Consulate is a decision to be taken
by the Government of India here.
This Conference will discuss the
problems of the countries to which
they are accredited.

Rajhara and Nandani Mines

*1012. Shri Daji: Will the Minister
of Labour and Employment be pleas-
ed to state:

(a) whether any complaints have
been received about the non-enforce-
ment of the provisions of the Mines
Act at Rajhara and Nandani Mines
in Madhya Pradesh; and

(b) if so, action taken by Govern-
ment?

The Minister of Labour in the Minis-
try of Lahour and Employment (Shrl
Hathi): (a) Yes.
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(b) The complaints were investi.
gated and the management directed
to remedy the defects. All the defects
except one or two have now been
rectified. The management is taking
steps to remedy the remaining defects

Shri Daji: When was the complaint
received, when did the Government
receive information about rectification
and what complaints have been recti-
fied?

Shri Hathi: Complaints were receiv-
ed about different items, for example,
about payment of overtime wages,
leave wages, drinking water facilities
and something about canteens. They
are coming in continuously, of course,
for one thing or another and are
being remedied.

Shri Daji: May I know . . .

Mr. Speaker: He asked all the
three questions together. Now he is
not entitled to any further chance.

Shri Daji: Just one questjon, Sir.
Is it a fact that some of the important
complaints regarding non-enforcement
of the Mines Act are still pending
causing great labour unrest and
trouble there? What steps are Gov-
ernment taking at least to enforce the
Mines Act?

Shri Hathi: I think two main items
still remain to be remedied. Onme is
that the records on leave wages have
not been completed by the manage-
ment and the second is that though
they have arranged for drinking
water facilities, it is not satisfactory.

Shri S. M. Banerjee: May I know
whether any officer was deputed
from the Centre or it was left in the
hands of the local officers to investi-
gate into the matter?

Shri Hathi: Not only the officer but
the hon. Minister of Labour himself
went to Ranchi has discussed it there.
But, of course, the Chief Mines Inspec-
for is to report. about the conditions.
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State Trading Corporation

1015. Shri P. R. Ramakrishnan:
Will the Minister of Commerce and
Industry be pleased to state:

(a) whether it is a fact that certain
commodities imported by the State
Trading Corporation have been delet-
ed from their list of imports and the
established importers have been allow.
ed to import the same;

(b) if so, the names of commodities
deleted; and

(c) the reasons for
change?

The Minister of International Trade
in the Ministry of Commerce and
Industry (Shri Manubhai Shah): (a)
No, Sir.

(b) and (c¢). Do not arise.

Shri P. R. Ramakrishnan: Was there
any proposal of removing any of
these commodities?

Shri Manubhai Shah: There are pro-
posals to remove some items which
carry more administrative burden
than the foreign exchange or ad-
vantage they bring to us.

effecting this

Trade with Burma

*1019. Shrimati Maimoona Sultan:
Will the Minister of Commerce and
Industry be pleased to state:

(a) whether it is a fact that China
is driving Indian goods out of Burmese
markets;

(b) if so, in respect of what items
the trade has been going down; and

(c) what are the figures showing
export trade to Burma for each of
the last four quarters?

The Minister of International Trade
in the Ministry of Commerce and
Industry (Shri Manubhai Shah): (a)
No, Sir.

(b) Does not arise.

(¢) A statement is laid on the
Table of the House.
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STATEMENT

The following are the figures of
India’s export to Burma for the last
four quarters:

[Value in Rs. crores]

Period India’s export to Burma
April-Jure, 1961 (for 3 month) 1.77
July-September, 1961 ( ,, ) .95
October-Decembery 196 Gs) 1.02
January,19§ 8 (for eae month) .52

(Figures for February and March 1962
not available).

Shrimati Maimoona Sultan: May I
know whether it is a fact that the
trade agreement between Burma and
India has ceased to be operative? If
so, since it is likely to affect our
exports adversely, what specific efforts
are being made to revise this agree-
ment?

Shri Manubhai Shah: We are get-
ting into touch with the Government
of Burma, We propose to send a non-
official delegation to Burma to explore
the larger possibilities of export and
import trade between the two neigh-
bouring countries, that is, ourselves
and Burma,

Mr. Speaker: Next question. Shri
Hem Barua. .

Shri Hem Barua: Question No.
1020,

The Minister of International Trade
in the Ministry of Commerce and
Industry (Shri Manubhai Shah): (a)
to (d). Government have no pre-
cise . . .

Mr. Speaker: There is confusion
even among the hon. Ministers.

Indians Imprisoned in Portugal Jails

*1020. Shri Hem Barua: Will the
Prime Minister be pleased to state:

(a) whether it is a fact that Portu-
guese Government have refused to
set free Sarvashri Mohan Ranade and
Dattatrey Despande, freedom fighters
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for Goa who are still serving long
terms of imprisonment in Portugal;
and

(b) if so, the steps taken by Gov-
ernment to secure their release now
that the Goa problem does not exist?

The Deputy Minister in the Minis-
try of External Affairs (Shri Dinesh
Singh): (a) and (b). The Portuguese
Government have released four
political prisoners, They have not,
however, yet released Sarvashri
Mohan Ranade and Dattatrey Des-
pande. The Government of India are
continuing their efforts to secure the
release of these Indian nationals
through the intermediacy of the Gov-
ernment of the United Arab Repub-
lic.

Shri Hem Barua: In view of the
fact that conditions in the Portuguese
jails are almost barbarous, inhuman
and torturous—I am told these two
national leaders of India are subjected
to torture and all that—why is it that
Government have not been able to
samjhao the Portuguese Government
or make them understand that since
they have released the four Indian
nationals why they have failed to
release these two people?

Mr. Speaker: The statement and
denunciation is all right, but the
question is: Why has the Government
not been able to get them released?
The Government has answered that it
is making its best efforts to get them
released.

Shri Hem Barua: May I know . . .

Mr. Speaker: Why should he have
asked the first question?

Shri Hem Barua: May I know whe-
ther that Government has now
advanced any cogent reason for not
releasing these two nationalist
leaders?

Shri Dinesh Singh: Sir, they have
been tried in Portuguese courts and
have been sentenced to imprisonment.
They say that their terms of imprison-
ment have not ended so far,
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WRITTEN ANSWERS TO
QUESTIONS

fl‘ripura and Second Five Year Plan

*1001. Shri Dasaratha Deb: Will the
Minister of Planning be pleased to
state:

(a) what were the outlay and
expenditure of the Second Five Year
Plan in Tripura;

(b) what part of it was transferred
to Tripura Territorial Council; and

(c) how far the targets were
achieved during the Plan period by
both Tripura Administration and
Tripura Territorial Council?

The Minister of Planning and
Labour and Employment (Shrl
Nanda): (a) Against the Second Five
Year Plan outlay of Rs. 8.47 crores,
the anticipated outlay is Rs. 8.92
crores.

(b) The Territorial Council was
entrusted with the implementation of
programmes relating to Animal Hus-
bandry, Dairying & Milk Supply and
a few schemes under Roads, Educa-
tion, Health and Welfare of Backward
Classes,

(c) While the expenditure under
the Plan of Tripura Administration
will exceed by 9%, there may be
about 109, shortfall under the Plan
of the Territorial Council.

Bicycles

*1003. Shri Bishwanath Roy: Will
the Minister of Commerce and Indus.
try be pleased to state:

(a) whether India has now attained
self-sufficiency regarding Bicycles;
and

(b) if so, whether the export 1Is
improving?

The Minister of Commerce and
Industry (Shri Kanungo): (a) and
(b). Yes, Sir.

Written Answers 6384

Export of Onions

*1011. Shri M. L, Jadhav: Will the
Minister of Commerce and Industry
be pleased to state:

(a) the policy of Government in
regard to export of onions;

(b) whether the same policy is
followed in all the States that export
onions;

(c¢) whether Government intend to
give more facilities to co-operative
societies in this respect; and

(d) whether any efforts have been
made to find out new markets for
the export of onions?

The Minister of International Trade
in the Ministry of Commerce and
Industry (Shri Manubhai Shah): (a)
Export of onions to Pakistan is allow-
ed under Open General Licence No.
4. Exports to all other permissible
destinations are licensed subject to an
overall ceiling to all categories of
exporters, including co-operative
societies, on  ‘first.come-first-served’
besis. Further liberalisation is under
consideration.

(b) There is a uniform policy for
export of onions from all parts of the
country.

(c) Co-operative societies enjoy
full facilities for the export of onions.

(d) As the quotas of onions released
by Government are being utilised
satisfactorily, no special steps are
being taken for increasing exports of
onions,

Singareni Collieries

*1013, Shri P. Kunhan: Wil]l the
Minister of Labour and Employment
be pleased to state:

(a) whether the conciliation pro-
ceedings between the Singareni Col-
lieries Company and the Singareni
Collieries Workers’ Union regarding
amending gratuity rules of the Singa-
reni Collieries Company has ended in
failure;
matter?
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(b) if so, whether the failure report
has been examined by Government;
and

(c) if so, what is the nature of
decision arrived at?

The Minister of Labour in the
Ministry of Labour and Employment
(Shri Hathi): (a) and (b). Yes.

(c) The dispute was not considered
suitable for reference to adjudication
because the main issue relating to
gratuity is proposed to be referred to
the Wage Board for the Coal Indus-
try.

Iron Ore Mines in Goa

*1014. Shrimati Renu Chakravartty:
Will the Minister of Labour and
Employment be pleased to state:

(a) whether it is a fact that one
miner died on the 28th April, 1962 at
the Indian Iron and Steel Company’s
iron ore mines at Goa;

(b) whether on the 30th April five
other miners became unconscious
while on duty;

(c) whether on the 1st April, 1962
one miner had also become uncons-
cious;

(d) whether there are any elected
Safety Committees; and

(e) whether there is no mining shed
in this quarry No. 10 O.T. Hill, Goa?

The Minister of Labour in the
Ministry of Labour and Employment
(Shri Hathi): (a) Yes, of sunstroke.

(b) No.

(c) Not on 1st April but on 1st May
one miner had became unconscious
on account of high fever.

(d) No.

(e) There are seven rest shelters,
Technical Aid to Singapore in
Phanning
*1016. Shri P. C. Borooah: Will the

Minister of Planning be pleased to
state:
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(a) whether it is a fact that India
propose to give technical aid to
Singapore in planning;

(b) if so, on what particular sub-
jects the aid|advice is sought for; and

(c) what action has been taken in
the matter so far?

The Minister of Planning and
Labour and Employment (Shri
Nanda): (a) to (c). At the request
of the Singapore Government, it is
proposed to depute a senior officer of
the planning Commission to visit
Singapore in the first week of June
for a period of about 18 days and
make suggestions regarding the orga-
nisation of a planning unit in that
country.

Holy Shrines Left in Pakistan

*1017. Shri Daljit Singh: Will the
Prime Minister be pleased to refer to
the reply given to Starred Question
No. 241 on the 24th November 1961 and
state the further decision taken in
regard to the Holy shrines felt in
Pakistan?

The Minister of State in the Minis-
try of External Affairs (Shrimati
Lakshmi Menon): The Second meet-
ing of the Indo-Pakistan Joint Com-
mittee on Shrines has not yet taken
place. A formal invitation was ex-
tended to the Government of Pakis-
tan in February, 1962 for the pro-
posed meeting, but their reply is still
awaited.

Rural Housing Scheme in Madras

State

*1018. Shri Elayaperumal: Will the
Minister of Works, Housing and Sup-
ply be pleased to state:

(a) whether Government have
sanctioned any amount for Madras
State under the Rura] Housing
Scheme;

(b) if so, what amount was allot-
ted for the years 1960-61 and 1961-
62; and

(c) if not, the reasons therefor?

The Deputy Minister in the Minis-
try of Works, Housing and Supply
(Shri Jaganatha Rao): (a) Yes.
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(b) Rs. 6,58,600 in 1960-61 and Rs.
4,44.000 in 1961-62,

(c) Does not arise.

Luchminarayan Jute Mill

( Shri Dinen Bhattacharya:
*1021. { Shri Mohammad Elias:
| Shri P. C. Borooah:

Will the Minister of Commerce and
Industry be pleased to state:

(a) whether the management of
the Luchminarayan Jute Mill have
sealed 75 of the 124 looms in their
cotton section;

(b) if so, whether the reason stated
is financial stringency;

(¢c) whether Government have
taken any steps to re-open the cotton
section; and

(d) if so, the details thereof?

The Minister of International Trade
in the Ministry of Commerce and In-
dustry (Shri Manubabai Shah): (a)
to (d): Government have no precise
information, though there has been
such tendency to reduce the number
of powerlooms to less than 50.

Bomb Explosion in Goa

( Shri S. N. Chaturvedi:

J Shri Raghunath Singh:

7 Shri Hari Vishnu Kamath:
| Shri P. C. Borooah:

Will the Prime Minister be pleased
to state: N1

*1022,

(a) whether there was a bomb ex-
plosion in the hall of the Municipal
Building at Vascoda Gama in Goa on
the 10th May, 1962; and

(b) if so, the details thereof, the
number of casualties and the extent
of damage?

The Deputy Minister in the Minis-
try of External Affairs (Shri Dinesh
Singh): (a) Yes, Sir.
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(b) At 7.30 a.m. on May 10, 1962,
an explosion took place in the Muni-
cipal building in Vaeco da Gama.
One person was killed and four
others injured. The building was
also damaged. Investigations are in.
progress.

Indian Traders in Pakistan

1023 [ Shri Rameshwar Tantia:-
. 'LDr. L. M. Singhvi:

Will the Prime Minister be pleased
to state:

(a) whether Government is aware:
that Indian traders in Pakistan are
treated in a way different from other
nationals;

(b) whether it is a fact that pro-
perty of Inidia traders is lying idle
in Pakistan because they are not
granted visa; and

(c) the steps taken or proposed to.
be taken in the matter?

The Minister of State in the Min-
istry of External Affairs (Shrimati
Lakshmi Menon): (a) Yes, Sir.

(b) We are aware that Indian
businessmen are experiencing difficul-
ties in obtaining Pakistan visas, but
we have no knowledge of whether
they have closed their business
establishments or are carrying on
business through their agents.

(c) All cases of difficulties faced
by Indian businessmen are taken up
with the Pakistan authorities.

Small Scale Industries in Bihar

*1024. Shri Shree Narayan Das:
Will the Minister of Commerce and
Industry be pleased to state:

{a) whether any intensive campaign
aiming at the development of Small
Scale Industries in the under-deve-
loped areas of North Bihar has been
launched in the State of Bihar;

(b) if so, number of schemes so
far launched and the number of dis-
tricts so covered?
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The Minister of Industry in the
the Ministry of Commerce and In-
-dustry (Shri Kanungo): (a) and (b).
A statement is aid on the Table of the
‘House.

STATEMENT

(a) Yes, Sir, in Shahabad District
.of North Bihar.

(b) The following seven schemes
have been taken up by the Bihar
‘State Government in the districts of
Shahabad and Monghyr for intensive
campaign for development of small
scale industries:—

(i) Grant of loans to small scale
units under the State Aid to
Industries Act, by State Fin-
ancial Corporations, by State
Bank of India and other
commercial banks.

-~

State participation in equity
capital.

(i

(iii) Supply of machines on hire-
purchase.

(iv) Supply of raw material and
other items of production

like power on preferential
basis.

(v) Establishment of Industrial
Estates,

(vi) Training of workmen.

(vii) Publicity and information
regarding industries having
good prospects and Govern-
ment assistance available,
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Manufacture of X-Ray Equipment

o106, J Shri Subodh Hansda:
2 Shri Jedhe:

Will the Minister of Commerce and
Industry be pleased to state:

(a) whether there is a proposal to
form a limited company in West
Bengal to manufacture X-Ray equip-
ment;

(b) if so, whether it has been
formed;

(c) whether it has set up the said
X-Ray manufacturing project; and

(d) if not, when this will be set
up?

The Minister of Industry in the
Ministry of Commerce and Industry
(Shri Kanungo): (a) and (b). Yes,
Sir.

(c) Not yet Sir,

(d) It is expected that it will be
set up shortly.
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Building material for Tripura

Shri Dasaratha Deb:
*1071. { Shri Biren Dutta:

Will the Minister of Works, Hous-
ing and Supply be pleased to state:

(a) what was the total quota of
G.CI1. sheet, steel, iron and cement
for Tripura during the Second Five
Year Plan;

(b) total quantity that was sup-
plied to Tripura out of that quota;

(c) whether it is a fact that due to
shortage of those materials, construc-
tion works in Tripura suffer at pre-
sent; and

(d) if so, what steps are being
taken to remedy it?

The Deputy Minister in the Minis-
try of Works, Housing and Supply
(Shri Jaganatha Rao): (a) to (d). The
question concerns the Minister of
Home Affairs and will be answered
by him on a subsequent date.

Recruitment of Trainee-Engineers in
Industries

Shri D. C. Sharma:
*1028. {Shn P. C. Borooah:

Will the Minister of Commerce and
Industry be pleased to state:

(a) whether a new scheme for re-
cruiting trainee-engineers to meet
the shortage of trained personnel in
industries was under consideration;

(b) if so, the broad outlines of the
same; and

(¢) when it is likely to be imple-
mented?

The Minister of Industry in the
Ministry of Commerce and Industry
(Shri Kanungo): (a) and (b). The
National Productivity Council have
a scheme to recruit young engineers
in consultation with the Local Pro-
ductivity Councils, to train them in
industrial engineering, and then to
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fix them in the cadre of industrial
engineers in the Local Productivity
Councils. These engineers will pro-
vide various kinds of services to the
members of the Local Productivity
Councils.

(c) Steps have already been taken
to implement the scheme. Some
L.P.Cs. have already appointed indus-
trial engineers and some States have
also sanctioned financial assistance for
this specific purpose.

Development of Cottage Industries in
NEFA

*1029. Shri P. C. Borooah: Will the
Prime Minister be pleased to state:

(a) whether a comprehensive pro-
gramme of development of cottage
industries in NEFA has been outlined;

(b) if so, what are the broad out-
lines of the programme; and

(c) the estimated cost of the pro-
gramme?

The Parliamentary Secretary to the
Minister of External Affairs (Shri
D, Ering): (a) Yes Sir.

(b) The programme broadly aims
at fostering and spreading traditional
cottage industries such as weaving,
basket making and wood carving; in-
troducing suitable new crafts such
as black-smithy, carpentary, sawing
and tailoring; the imparting of better
techniques to craftsmen; making
available supplies of tools and raw
materials; and arranging marketing
facilities for finished products.

(c) The expenditure during the
period 1953—62 was Rs 306 lakhs, A
sum of Rs. 5-9 lakhs has been pro-
vided in the current year’s budget.

Pak. Maps circulated in Calcutta

¢1030. Shri Harj Vishng Kamath:
Will the Prime Minister be pleased
to state:

(a) whether Government have been
the tourist map showing certain
areas of India as part of Pakistan re-
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portedly circulated by the Pakistan
High Commission in Calcutta a few
days ago; and

(b) what action has been taken
thereon?

The Minister of State in the Minis-
try of External Affairs (Shrimati
Lakshmi Menon): (a) Yes, Sir. Juna-
garth and Manavadhar have been
shown in the tourist map in such a
way as to appear to be a part of
Pakistan and Kashmir as a disputed
territory.

(b) The Government have issued
a notification declaring all copies of
the document entitled “Pakistan Tour-
ist Map” published by the Director,
Tourism, Ministry of Commerce, Gov-
ernment of Pakistan, Karachi, in 1961,
to be forfeited to the Government of
India and the State Governments
have been directed to take prescribed
action under section 4 of the Criminal
Law Amendment Act, 1961.-

Visit of Indian Trade Unionists to
China

“ Shri Hem Barua:
7\ Shri P. C. Borooah:

Will the Prime Minister be pleased
to state:

*1031.

(a) whether it is a fact that China
has protested to the Government of
India for refusing permission to some
Indian Trade Unionists to visit Pek-
ing on invitation on the occasion of
May Day Celebrations in that coun-
try;

(b)'i.f so the nature of the Chinese
protests; and

(c) the reasons for refusal of per-
mission to the Indian Trade Unionists?

The Minister of State in the Minis-
try of External Affairs (Shrimati
Lakshmj Menon): (a) Yes, Sir. The
Chinese Government have in their
not dated May 8, 1965, handed over
to our Embassy in Peking, protested
about Government’s refusal to allow
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Indian Trade Unionists to visit Pek-
ing for the May Day celebrations this

year. . [

(c) The Chinese note complaints
mainly of rude and impolite rejection
of their invitation.

(c) In our reply to the Chinese Em-
bassy we had stated “that in the con-
text of the occupation of Indian ter-
ritory by Chinese forces and the con-
sequent violation of India’s territorial
integrity by China, it is not possible
to grant facilities to any delegate
from India to visit China to partici-
pate in the May Day celebrations”.

Copies of the correspondence in
this regard are placed on the table of
the House. [See Appendix III, anne-
xure No, 11].

Indian Traders in Tibet

( Shri Raghunath Singh:
*1032.{ Shri Bishwanath Roy:
| Shri D, C. Sharma:

Will the Prime Minister be pleased
to state whether it is a fact that
Chinese Officials in Tibet are dissuad-
ing the local Tibetan traders not to
purchase unsold goods of Indian mer-
chants in Tibet?

The Minister of State in the Minis-
try of External Affairs (Shrimati
Lakshmi Menon): Yes, Sir. Various
pressures are being exercised on Tibe-
tans to stop them from trading with
Indian merchants,

According to our information the
Chinese authorities in  Tibet have
warned Tibetans not to barter essen-
tial goods for Indian merchandise.
For sometime now fhey have also
been dissuading Tibetans from bar-
tering or selling wool and other tra-
ditional items of export to India to
Indian traders. There is thus not
much prospect of Indian traders being
able to dispose of their accumulated
stocks in Tibet.

Trade prospects have worsened
lately because of new tax impositions
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and controls including a strict ban on
all transactions in Indian currency
instituted by the Chinese.

Breach of Code of International
Privileges of Newsmen by Pakistan

*1033. Shrimati Maimoona Sultan:
Will the Minister of Information and
Broadcasting be pl d to state:

(a) whether a delegation of the All
India Newspaper Editors’ Conference
called on him recently to voice the
difficulties created by the breach of
code of international privileges of
newsmen by Pakistan;

(b) if so, what were the main diffi-
culties placed before the Minister by
the delegation; and

(c) what is Government’s decision
in this regard?

The Minister of Information and
Broadcasting (Dr, B. Gopala Reddi):
(a) No, Sir.

(b) and (c). Do not arise.
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U.K. Immigration Act
*1035. Shri Shree Narayan Das:

Will the Prime Minister be pleased
to state:
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(a) whether UK. Immigration Act,
recently passed by Parliament there
and the rules, if any, framed there-
under have been studied by Govern-
ment;

(b) if so, the precise way in which
these are going to affect Imflian im-
migrants;

(c) whether the UK. Government
have published any document ex-
plaining the implication of the mea-
sures and how they are going to affect
Commonwealth countries; and

(d) if so, the important features of
the same relating to India?

The Minister of State in the Minis-
try of External Affairs (Shrimati
Lakshmi Menon): (a) Yes,

(b) The Act is designed to control
the inflow of Commonwealth citizens
who wish to enter the UK. for em-
ployment purposes. Under the Act,
those who desire to go for the pur-
pose of employment, will be required
to obtain employment vouchers from
the British Ministry of Labour.
Students, bonafide businessmen, tour-
ists, ete., will, however, be able to go
to the United Kingdom without any
difficulty. The restrictions imposed
under the Act apply to all Common-
wealth immigrants,

(c) Yes.

(d) There are no special features
either in the Act or in the explana-
tory memoranda published by the
U.K. Government relating to India
specifically. The Act applies to all
Commonwealth countries alike and its
important features have been given in
reply to part (b) of the question.

Improvement in Landscape near
Purana Qila, New Delhi

Shri D. C. Sharma:
*1036. { Shri E. Madhusudan Rao:
| Shri  Jena:

Will the Minister of Works, Hous-
ing and Supply be pleased to state:

(a) whether a scheme for improv-
ing the landscape near the Purana
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Qila in New Delhi has been approv-
ed;

(b) if so, the details of the scheme;
and

(c) the amount to be spent on the
same? ?

The Deputy Minister in the Minis-
try of Works, Housing and Supply
(Shri Jaganath Rao): (a) No Sir, but
two proposals, one for the improve-
ment of slopes around Purana Qila
and the other for Dbeautifying the
foreground of the bund around Pur-
ana Qila have been accepted by the
Landscape Committee in its meeting
held on the 3rd of May 1962.

(b) Detailed schemes are yet to be
worked out and submitted to Govt.

(c) Does net arise.

Technical Aid from India for Iran’s
Industrialisation

+1037. Shrimati Maimoona Sultan:
Will the Minister of Commerce and
Industry be pleased to state:

(a) whether Iran has sought tech-
nical aid from India in regard to in-
dustrial development programme of
that country;

(b) if so, the details of the aid
sought; and

(¢) Government’s decision thereon?

The Minister of International Trade
in the Ministry of Commerce and In-
dustry (Shri Manubhaj Shah): (a)
No, Sir.

(b) and (c). Do not arise.

Scheduled Castes registered in
Employment Exchanges in West
Bengal

1889. Shri Karjee: Will the Minister
of Labour and Employment be pleas-
ed to state:
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(a) how many Scheduled Castes
persons (Graduates and Non-Gradua-
tes) were registered during 1961-62 in
various employment exchanges .in
West Bengal; and

(b) the number of such persons in
both the categories who were pro-
vided with employment assistance
during the above mentioned period?

The Minister of Labour in the Min-
istry of Labour and Employment
(Shri Hathi): (a) 21,960.

(b) 2,257.

Information by educationa] qualifi-
cations is not available.
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Stevedore Labour strike in Cochin
Port

J Shri Warior:
* 7 Shri Vasudevan Nair:

Will the Minister of Labour and
Employment be pleased to state:

1893

(a) whether the stevedore labour
in Cochin Port went on strike in the-
last week of March, 1962; and

(b) if so, the reasons thereof?

The Minister of Labour in the Min-
istry of Labour and Employment
(Shri Hathi): (a) There was no strike
by Stevedore Labour.

(b) Does not arise,

Small Scale Industries in Tamilnad

1894. Shri Nambiar: Will the Minis-
ter of Commerce ang Industry be-
pleased to state:

(a) whether prompt steps are being
taken to make regular. supplies of
raw materials to the Small Scale In-
dustries particularly situated in
Tamil Nad;

{b) whether serious complaints of
irregular and inadequate supply of
raw materials like wire were receiv-
ed by Government; and

(¢) it so, the action taken thereon?

The Minister of Industry in the
Ministry of Commerce and Industry
(Shri Kanungo): (a) All possible
steps are taken by the Government
to ensure regular supplies of raw
materials to the small scale industries
throughout India including Tamilnad.

(b) and (c). On occasions, com-
plaints have been received about
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the inadequacy of supply_of certain
categories of raw materials. Due to
the rapid development of small scale
industries during the past few years,
demand for raw materials has exceed-
-ed available supplies. The gap bet-
ween demand and supply could not
be sufficiently covered due to non-
availability in adequate quantities of
indigenous raw material like wire,
sheets etc. and foreign exchange limi-
tations in respect of imported items.

Bulk allotments of controlled items
like iron and steel and non-ferrous
metals art made to the Director of
Industries of the State Governments
and the responsibility for equitable
distribution among individual units is
that of the State Government. The
‘Government of India does not make
individual allocations and complaints
received in respect of the controlled
items are referred to the State Gov-
-ernments for appropriate action.
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Indian Tea Association

1896. Shri Raghunath Singh: Will
the Minister of Commerce and Indus-
try be pleased to state:

(a) whether Government is aware
of the remark of Sir I. F. Mollis at
the annual general meeting of Indiam
Tea Association that an estate pro-
ducing 15,000 maunds has to sign or
initial excise documents alone not less
than 14,000 times in a year beside
much other paper work; and

(b) it so, what steps are being
taken to simplify the procedure so
that more time be devoted for the
production of tea?

The Minister of International Trade
in the Ministry of Commerce and In-
dustry (Shri Manubhai Shah): (a)
Yes, Sir.

(b) The Plantation Inquiry Com-
mission drew the attention of Gov-
ernment to the multiplicity of regis-

ters and records that had to be main-

tained by the tea gardens for enabling
them to submit returns of various
types to the different authorities.
Government agreed in principle that
avoidable duplication and over-lap-
ping was undesirable and requested
the Tea Board to examine the matter
with a view to standardization of
forms and returns as far as practi-
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cable. As a result of the examina-
tion, the forms and returns under the
Labour and Factory Rules as also
under the Central Excise Rules which
together constitute the bulk of the
forms and returns required of the tea
estates have been standardised and
simplified.

Prices of Jute in Tripura

1897. Shri Dasaratha Deb: Will the
Minister of Commerce and Industry
be pleased to state:

(a) what is the average price of
jute in Tripura this year;

(b) how does it compare with price
of jute in the previous year; and

(c) the steps taken to
price high?

keep the

The Minister of International Trade
in the Ministry of Commerce and
Industry (Shri Manubhai Shah): (a)
to (c). The price of raw jute during
1960-61 season ruled at abnormally
high levels owing to acute scarcity ot
the fibre as a result of two successive
bad crops. These prices therefore
were abnormal and as such not com-
parable. The price of Assam Bottom
in Tripura in 1961-62 varied from
Rs. 29/- to Rs. 20/- the corresponding
price at Calcutta being Rs. 39 ana
Rs. 30/- respectively. Special efforts
are being made to support prices by
stepping up purchases by the Buffer
Stock Association.

Mica Export Duty Rate

1898. Shri Yallamanda Reddy: Will
the Minister of Labour and Employ-
ment be pleased to state:

(a) whether Government are con-
templating to raise the rate of the
mica export duty in order to enhance
financial assistance to the Mica Mines
Labour Welfare Fund;

(b) if so, when; and

(c) if not, the reasons therefor?
680 (Ai) LSD—3.
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The Minister of Labour in the Min-
istry of Labour and Employment
(Shri Hathi): (a) No.

(b) Does not arise.

(c) An accumulated balance of
about Rs. 2-0 crores in the Mica Mines
Labour Welfare Fund.
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Housing Schemes for Bihar

1900. Shri P. R. Chakraverti: Will
the Minister of Works, Housing and
Supply be pleased to state:

(a) the amount of loan sanctioned
year-wise for the State of Bihar in
terms of the Middle and Low Income
Housing Schemes during the last five
years;

(b) the number of
tructed so far;

houses cons-

(¢) whether Government propose to
eontinue these facilities; and

(d) if so, for what period and the
amount that has been set apart for
Bihar?

The Deputy Minister in the Minis-
try of Works, Housing and Supply
¢(Shri Jaganath Rao): (a) and (b). A
statement showing the required in-
formation fis laid on the Table
[See Appendix III, annexure No. 12].

(c) Yes.

(d) The Schemes are being con-
tinued during the Third Five Year
Plan period. The provision made by
the Bihar Government in their Third
Five Year Plan under the Low In-
come Group Housing Scheme is Rs.
225 lakhs. It is not possible to indi-
cate what the allocations will be
under the Middle Income Group
Housing Scheme as these are made
from year to year, in the light of the
demands received from State Govern-
ments, the progress achieved by them
and the funds made available by the
Life Insurance Corporation,

Indo-Nepal Trade

1901. Dr. L. M. Singhvi: Will the
Prime Minister be pleased to state
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whether the trade between India and
Nepal has suffered any setback in the
recent past?

The Prime Minister and Minister of
External Affairs and Minister of
Atomic Energy (Shri Jawaharlal
Nehru): No Sir.

Houses for Industrial Workers

1902. Shri P. Kunhan: Will the
Minister of Works, Housing and Sup-
ply be pleased to state:

(a) what is the total number of
houses constructed for the Industrial
workers during the year 1960-61 and
1961-62 in Kerala State;

(b) what was the total allocation
made for the housing scheme during
the Second Plan;

(c¢) which industries have been in-
volved under these schemes; and

(d) the total number of
who have been benefited?

workers:

The Deputy Minister in the Ministry
of Works, Housing and Supply (Shri
Jaganath Rao): (a) 150 houses were
built in 1960-61 and 16 houses in
1961-62 (upto September, 1961) in
Kerala State, under the Subsidised
Industrial Housing Scheme. Informa-
tion regarding the construction made
from September, 1961 onward is being
collected.

(b) Rs. 51 lakhs.

(c) and (d). Apart from the houses
built by the Kerala Government them-
selves under the Subsidised Industrial
Housing Scheme for eligible industrial
workers, the State Government have
sanctioned financial assistance for the
construction of 440 more houses under
the Scheme to the following con-
cerns:—
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No. of Approved No. of

Name of the houses  cost.  Houses
concern sanctio- comple-
ned ted
x
(Rs. in lakhs)
1. Fertilizers and
Chemicals Ltd.
Alwaye . 100 3-85 100
2. Cannanore
Spinning and
Weaving Mills
Ltd.,, Canna-
nore . . 50 193 50
3. Travancore-
Cochin  Che-
micals Ltd.,
Alwaye . 40 1-54 16
(upto
Sept.
’61
4. Gwalior Rayon
Manufacturing
Co. Lud. . 250 8-25 ..
440 15°57 166
Rubber Prices

19063. Shri Mamniyangadan: Will the
Minister of Commerce and Industry
be pleased to state:

(a) whether any representation nas
been reccived from the producers of
natural rubber for increase of the
price o rubber;

(b) whether it is a fact that the
increase in wages and other ameni-
ties of the employees and the planta-
tion tax introduced by the Kerala
Government have not been taken into
consideration in fixing the price of
rubber;

(c) whether it is a fact that the
‘Wage Board for Rubber recommended
increase in the prices of rubber along
with their recommendations for addi-
tional emoluments to the employees
engaged in the rubber plantation in-
dustry;

(d) whether the recommendations
regarding the increase to price has
been accepted by Government; and

(e) if not, the reasons therefor?

The Minister of International Trade
im the Ministry of Commerce and In-
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dustry (Shri Manubhai Shah): (a) A
representation to the effect was re-
ceived from one of the planters’ asso-
ciations.

(b) No, Sir.

(c) Yes, Sir.

(d) No, Sir.

(e) The prices of raw rubbers
fixed by Government provided a

cushion which would also absorb the
incidence of the Wage Board’s recom-
mendation.

Sandal Oil

1904. Shri Raghunath Singh: Will
the Minister of Commerce and Indus-
try be pleased to state:

(a) whether it is a fact that in spite
of Indian Sandal Oil's unchallenged
position in the world market, Austra-
lia is competing with cheap sandal oil
which is not in fact genuine sandal
oil; and

(b) if so, action being taken in the
matter?

The Minister of Internafional Trade
in the Ministry of Commerce and In-
dustry (Shri Manubhai Shah): (a)
and (b): It is a fact that the Austra-
lian sandalwood oil is competing with
the Indian sandalwood oil in the
world market, but its quality is in-
ferior. Australian exports of sandal-
wood oil are still small in relation to
Indian exports which have been very
well maintained. No action, therefore, .
is being taken for the present. :

Decline in Per Capita Income
1905. Shri Birendra Bahadur Singh:’
Will the Prime Minister be pelased
to state:

(a) whether it is a fact that
per capita income of any of the States
has shown decline during the last 10
years;

(b) if so, which are those States
where these facts have been ascer-
tained; and
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(¢) what measures Government pro-
pose to take to check this peculiar
situation?

The Prime Minister and Minister of
External Affairs and Minister of
Atomic Energy (Shri Jawaharlal
Nehru): (a) There is no evidence that
during the last 10 years, the total or
per capita income of any of the States
has shown decline.

(b) Does not arise.

(c) Developmental measures are
being taken under the Five Year Plans
to ensure a steady improvement in
the income and levels of living of
the people of every State.
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Pay Slips for Workers

1907. Shri D. C. Sharma: Will the
Minister of Labour and Employment
be pleased to state:

(a) whether it is a fact that the
Minimum Wages Act, 1948 provides for
the issue of pay slips to the workers;

(b) whether it is also a fact that in
many cases such slips are not issued
by the employers; and

(c) if so, what steps are proposed
to be taken to ensure that such sta-
tutory provisions are effectively im-
plemented so that all the workers
get a full account of their total wages
and the various deductions made from
them?

The Minister of Labour in the
Ministry of Labour and Employment
(Shri Hathi): (a) Yes, in accordance
with rule 26(2) framed under Sec-
tion 18(3) of the Minimum Wages Act,
1948, wage books or wage slips are
required to be issued to the workers
by the employers.

(b) In some cases wage slips are
not issued by the employers.

(c) The employers who fail to issue
the wage slips are prosecuted under
Section 22A of the Minimum Wages
Act. Under this Section offences are
punishable with fine which may ex-
tend to Rs. 500.

Rajhara and Nandani Mines

1908. Shri Daji: Will the Minister
of Labour and Employment be pleased
to state:

(a) how many disputes of the Raj-
hara and Nandani Mines have been
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taken up in conciliation from I1st
January, 1960 upto 1st April, 1962;

(b) what were the main disputes;

(c) what was the result of the con-
ciliation;

(d) whether any dispute is at pre-
sent pending before the conciliator;
and

(e) if so, what is the dispute?

The Minister of Labour in the Min-
istry of Labour and Employment
(Shri Hathi): (a) 64.

(b) The main disputes are absorp-
tion of Nominal Muster Roll and
work-charged employees in regular
cadres; payment of production bonus
and mining allowance; arrangements
for water supply, housing and trans-
port; non-payment of wages, incre-
ments and retrenchment compensa-
tion; reduction in wages of certain
workmen; and grant of leave with
wages etc.

(c) Out of the 64 disputes, 56 were
either amicably settled or withdrawn
or closed due to failure of parties to
attend conciliation proceedings. In 8
cases, failure reports were received.

(d) Yes.

(e) (i) Withdrawal of mining allow-
ance in Nandani mines from work-
charged employees.

(ii) Profit Sharing Bonus.

Iron Ore in Ratnagiri District

1909. Shri Nath Pai: Will the Min-
ister of C ce and Industry be
pleased to state the total quantity of
iron ore from the Reddi mines in
Ratnagiri District that was exported
during the past two years?

The Minister of International Trade
in the Ministry of Commerce and In-
dustry (Shri Manubhai Shah): Total
quantity of 696 lakh tons of iron ore
(3-68 lakhs in 1960 and 3:28 lakhs tons
in 1961) was exported during the past
two years from the Reddi mines in
Ratnagiri District. .

JYAISTHA 3, 1884 (SAKA)
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Kathmandu-Dacca Air Link

1910. Shri P. C. Borooah: Will the
Prime Minister be pleased to state:

(a) whether Pakistan and Nepal are
negotiating for a possible Kathmandu
Dacca air 1link; and

(b) if so, what are the possible re-
percussions of the deal in case of its
finalisation on Indian aviation trade?

The Prime Minister and Minister of
External Affairs and Minister of
Atomic Enmergy (Shri Jawaharlal
Nehru): (a) Yes, Sir. According to
our information there was some talk
between representatives of the two
Governments about establishing such
an air link sometime ago.

(b) The proposed link, if establish-
ed, is likely to affect the tourist
traffic, now carried by Air India In-
ternational and the LA.C, to some
extent.

Bhutan as a Member of Colombo Plan

1911. Shri P. C. Borooah: Will the
Prime Minister be pleased to state:

(a) whether India has solicited the
support of all members of the Colombo
Plan to the proposal for Bhutan’s ad-
mission to the Plan; and

(b) if so, with what response?

The Prime Minister and Minister of
External Affairs and Minister of
Atomic Energy (Shri Jawaharlal
Nehru): (a) Yes.

(b) Of the 19 full Members of the
Colombo Plan, seven have expressed
their support for the proposal. Re-
action of the other eleven countries
has net vet been received.

/isarmame:lt Conference

1912. Shri P. C. Borooah: Will the
Prime Minister be pleased to state:

(a) whether the Indian delegate to
the 17-Nation Disarmament Confer-
ence had of late suggested 3 new arms
inspection formula;



6413 Written Answers

(b) if so, what were the outlines of
the scheme suggested; and

(c) what was the response to this
move from the conference?

The Prime Minister and Minister of

External Affairs ang Minister of
Atomic Energy (Shri Jawaharlal

Nehru). (a) to (c). The only proposal
regarding inspection so far put for-
ward with India’s sponsorship is con-
tained in a memorandum on the ques-
tion of nuclear tests submitted on
April 16, 1962, by the 8 new members
of the Disarmament Committee. A
copy of this memorandum, which the
nuclear powers agreed to consider as
a basis for discussion, is laid on the
Table of the House, [See Appendix
III. annexure No. 13].

Speaking in the 18 Nation Disarma-
ment Committee on May 3, 1962, the
Indian representative made an infor-
mal suggestion for resolving the differ-
ence between the two main power
blocs regarding the extent of control
necessary to ensyre observance of a
treaty on complete and general dis-
armament. Both sides agree that there
should be an International Disarma-
ment Organisation empowered to
verify that each party to the treaty is
reducing its forces and arms by agreed
quantities. The Western powers main-
tain that this organisation should also
verify that the levels retained at any
given time do not exceed agreed
limits. This is opposed by the Soviet
group as unjustified inspection over
armaments rather than disarmaments.
The idea put forward by the Indian
representative was that the treaty
should, to some extent, provide that,
as the disarmament process is im-
plemented, countries concerned may
invite the control organisation to visit
increasingly larger areas of their
territories, in addition to the veri-
fication of actual reduction of various
weapons and forces. This was not a
formal proposal, but an informal sug-
gestion. Other delegations expressed
interest in this idea which may, in the
process of negotiations, be developed
further.
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National Productivity Couacil

1913. Shri Maheswar Naik: Will the
Minister of Commerce and Industry
be pleased to state:

(a) the nature of research work en-
trusted to the Economic cell consti-
tuted under the National Productivity
Council; and

(b) the extent to which the results
of the research so far achieved have
contributed towards attainment of
the objectives of the Council?

The Minister of Industry in the Min-
istry of Commerce and Industry (Shri
Kanungo): (a) NPC has recently con-
stituted an Economic Cell in its Secre-
tariat to:

(i) measure industrial produc-
tivity and to construct Index Num-
bers;

(ii) evaluate the
and utility of
grammes; and

effectiveness
training pro-

(iii) collect and analyse statis-
tics on industrial productivity.

In addition, the Cell has also been
entrusted with the task of promoting
and stimulating research in the field
of productivity in the country.

(b) Research constitutes only a part
of the activities which are being or-
ganised by the Council and consider-
able work has yet to be done before
anything could be said about fhe
achievement of results.

Raw Materials for Production of
Atomic Energy in Kutch

1914. Shri Yajnik: Will the Prime
Minister be pleased to state:

(a) whether the parties sent by the
Atomic Energy Commission have been
prospecting in Kutch for raw material
for the production of Atomic Energy
during the last 2 years;

(b) whether any reports have been
received from them showing depo-
sits of zinc and lead and uranium fa
those areas; and
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(c) why these parties continue to
operate there, if no deposits have been
found there?

The Prime Minister and Minister of
External Affairs and Minister of

Atomic Energy (Shri Jawaharlal
Nehru): (a) A field party of the
Atomic  Minerals Division of the

Dapartment of Atomic Energy carried
out radiometric surveys for the lo-
cation of deposits of atomic minerals
in Kathiawar and Kutch of Gujarat
State during the years 1960-61 and
1961-62.

(b) No deposits of uranium, zinc
or lead have been found as a result
of the surveys so far carried out.
Monazite has, however, been found in
some sandstones in parts of the
areas surveyed. The responsibility
for carrying out routine surveys for
zinc and lead is that of the Geologi-
cal Survey of India.

(¢) Surveying for atomic minerals
is a continuing process and is carried
on in areas which show favourable
indications of uranium mineralisation.
Such work is discontinued only when
the potentiality of an area for atomic
minerals is finally proved or dis-
proved.

Marmagao Harbour

1915. Shri D. C. Sharma: Will the
Prime Minister be pleased to state:

(a) whether any scheme for deve-
lopment of Marmagao Haurbour has
been drawn; and

(b) if so, the details thereof?

The Prime Minister and Minister of
External Affairs and Minister of
Atomic Energy (Shri Jawaharlal
Nehru): (a) Yes, Sir.

(b) A provisional scheme of phased
development for the port of Marmagao
has been drawn up. During the first
and second stages, the scheme envi-
sages provision of additional berthing
facilities while there would be fur-
ther general expansion during the
third stage. This scheme is vnder the
examination of the Government of
India.
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Survey of Minerals in Goa

1916. Shri D. C. Sharma: Will the
Prime Minister be pleased to state:

(a) the further progress made im
the survey of minerals in Goa; and

(b) the outcome thereof?

The prime Minister and Minister of
External Affairs and Minister of
Atomic Energy (Shri Jawaharlal
Nehru): (a) and (b). The Geological
Survey of India propose sending am
officer to Goa for this purpose. The
actual dates of the visit have not,
however, yet been decided upon.

Ambar Charkha Training Courses iam
West Bengal

1917. Shri Karjee: Will the Minis-
ter of Commerce andq Industry be
pleased to state:

(a) the number of Ambar Charkha
Training Courses conducted during the
Second Five Year Plan period in West
Bengal;

(b) the total number of trainees
who took part; and

(c) the total expenditure incurred
during the same period?

The Minister of Industry (Shri
Kanungo): (a) and (b). Informa-
tion regarding the number of Ambar
Charkha Training Courses conducted
during the Second Plan period in West
Bengal is not available. However,
19740 spinners, 945 weavers, 929 ins-
tructors and 74 carpenters were train-
ed during that period.

(c¢) Rs. 34:10 lakhs.

Sewing Machine Factory in Hyderabad

1918. Shri Eswara Reddy: Will the
Minister of Commerce and Industry
be pleased to state:

(a) whether Messrs Jay Engineering
Works, Calcutta, have been given a
licence for the setting up of a factory
for the manufacture of sewing
machines in Sanatnagar, Hyderabad;
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(b) if so, when the construction will
commence; and

(c) whether any loan is being ad-
vanced by the Industrial Finance Cor-
poration?

The Minister of Industry in the
Ministry of Commerce and Industry
(Shri Kanungo): (a) Yes, Sir.

(b) The construction of tha factory
has already been started.

(c) No, Sir.

Allotment of Spindles to Andhra
Pradesh

1919. Shri Eswara Reddy: Will the
Minister of Commerce and Industry
be pleased to state:

(a) the total spindlage (cotton tex-
tile) allotted to Andhra Pradesh dur-
ing the Thirq Five Year Plan period;

(b) the number of licences and
names of parties recommended by the
Governmeni of Andhra Pradesh; and

(c) what action has been taken by
the Government of India in ihis re-
gard?

The Minister of Interrational Trade
in the Ministry of Commerce anq In-
dustry (Sari Manubhai Shah): (a)
225,000 spindles.

(b) A statement is laid on the Table.
[See Appendix III, annexure No, 14].

(c¢) Licences are already under issue.

Restrictions on Movements of fIndian
Diplomats Abroad

1920. Shri Hari Vishnu Kamath: Will
the Prime Minister be pleased to
state:

(a) the names of countries whose
Governments impose restrictions on
the movements of personnel of our
diplomatic missions accredited to those
- countries;

(b) the nature of such restrictions;

(c) whether the Government of
India impose restrictions on a recipro-
<cal basis in such cases;
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(d) if so, the names of such coun-
tries; and

(e) if not, the reasons therefor?

The Prime Minister and Minister of
Externa] Affairs and Minister of Ato-
mic Energy (Shri Jawaharial Nehru):
(a) The Chinese People’s Republic and
Pakistan. The U.S.S.R. and the East
European countries have certain gene-
ral rules which apply to all diplomatic
missions and not particularly to Indian
missions.

(b) Foreign Missions in Peking,
including the Indian Embassy, are
subjected to a series of restrictions.
Members of the Indian Embassy in
Peking are required to obtain the
prior permission of the Chinese autho-
rities to visit any place more than 20
kilo meters from the centre of Peking.
Permission is usually not given for
visits to important agriculfura] ventres,
communes, industrial establishments
and other towns. As regards Tibet,
the Chinese authorities have taken a
number of steps to restrict the free-
dom of movement of our personnel in
Tibet. Since the 1959 disturbances in
Tibet, these restrictions have been
gradually intensified and at present
our officers are confined for all prac-
tical purposes to their office preniises.
Our represeatatives and stafl in Tibet
cannot move beyond the municipal
limits of their posts without a per-
mit from the local authorities.

Though no restrictions have been
officially imposed in Pakistan, our
diplomats have experienced certain
difficulties in visiting various places in
that country.

In the U.S.S.R. and the East Euro-
pean countries, Diplomats wishing to
proceed beyond a certain radius from
the centre of the capitzl are required
to give advance notice of their propos-
ed journey to the Foreign office. They
are, however, allowed to visit all areas
except those which are specifically
prohibited on security groundgs.

(c) The Government of India have
placed no restrictions on the move-
ment of members of foreign missions
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in India except to certain prohibited
areas. They are, however, requested
to give advance intimation for their
journies outside Delhj to enable the
Government of India to arrange neces-
sary facilities for them.

(d) Does not arise.

(e) Government of India are against
imposition of vexatious restrictions on
the movements of members of foreign
missions. Nor do they consider it
necessary to impose such restrictions
on the basis of reciprocity.

Paper Mill at Mukerian, Punjab

1921. Shri Daljit Singh: Will the
Minister of C ce and Industry
be pleased to state:

(a) whether there was a proposal
under consideration of Government to
set up a Paper Mill at Mukerian in
Punjab; and

(b) if so, the decision taken there-
on?

The Minister of Industry in the
Ministry of C ce and Industry
(Shri Kanungo): (a) and (b). 'There
was a proposal to set up a newsprint
plant at some suitable place in the
Punjab including the Mirthal area necr
Mukerian. But, after considering all
the factors, it was decided to license
one scheme in the Kangra District of
that State.

Spinning Mill at Krishnagiri, Salem
District (Madras)

1922. Shri Rajaram: Will the Minis-
ter of Commerce and Industry be
pleased to state:

(a) whether a licence has been
granted to put up a spinnig mill at
Krishnagiri in Salem District (Mad-
ras);

(b) if so, to whom; and

(c) when it will be constructed?

The Minister of Internationa] Trade
im the Ministry of Cemmerce & Indus-
try (Shri Manubhai Shah): (a) No
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licece has yet been given for a cotton
spinning mill at Krishnagiri,

(b) and (c). Do not arise.

Textile and Plywood Factories in
Jammu and Kashmir

1923, Shri Samnani: Will the Minis-
ter of Commerce and Industry be-
pleased to state:

(a) whether any financial assistance
has been given to any private parties
from Jammu and Kashmir Stats to set
up factories for manufacture »f tex-
tiles and plywood; and

(b) if so, the total amount granted?

The Minister of Industry in the
Ministry of Commerce & Industry
(Shri Kanungo): (a) and (b). The
information is being collected and will
be laid on the Table of the Sabba.

gasvg & aex &1 frata

RERY. At WR wwEw o AT
giforew gt AW FAT Ig TATT Ay
FaT 30 fF ¢

(%) =T, 28%¢ ¥ ATH, L8&R
% &9 fpad qeg ¥ w7 faRal &
Fequ & FugT AT AT aifeAd
F 9T IT;

(@) z&r wafy & w7 aF fraa
IS WAT ATIFT § AR I O
faelt wam W gE d ; AR

(1) w7 & T foad wET
?

|

ST
aqr I WAEA F
oty s WAt (st s
g ) (F) F (7). TR TFERY
AMEY AR TR AT W™
& S

]
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Industries in Free Kandla Zone

1925. Shri Jashvant Mehta: Will the
Minister of Commerce anq Industry
"be pleased to state:

(a) the number of applications re-
ceived from the State of Gujarat and
from individuals for the establish-
ment of industries in Free Xandla
Zone; and

(b) the action taken thereon?

The Minister of Industry in the
Ministry of C ce & Industry
(Shri Kanunge): (a) and (b).

Description Number  Action taken

-1. Applications

received from

the State of

Gujarat. . Nil Nil
:2. Applications

received from

individuals . 4 [3 applications
. rejected

1 application
| under con-
L sideration

Industries in Gujarat

1926. Shri Jashvant Mehta: Will the
‘Minister of Commerce and Industry
be pleased to state:

(a) the number of licences issued by
Government on the recommendation cf
the Government of Gujarat for the
installation of industries in Gujarat;

(b) the total number of such appli-
cations received by Government; and

(c) the figures for the year 1951-62?

The Minister of Industry in the
‘Ministry of Commerce & Industry
(Shri Kanungo): (a) 178 licences
have been issued under the Industries
(Development and Regulation) Act,
1951, for industries in Gujarat quring
the period May 1960 to March 1962.

(b) 497 applications were received
.upto the end of March 1962 for
licences under the said Act for indus-
tries in Gujarat.

MAY 24, 1962
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(c) 277 applications were received
and 119 licences have been issued dur-
ing 1961-62 for industries in Gujarat.

Joint Meeting of Assam Tea Workers

1927. Shri P. C. Borooah: Will the
Minister of Labour and Employment
be pleased to state:

(a) whether a joint meeting of the
Assam Chah Karamachari Sangha and
Assam Chah Majdoor Sangha, Dibru-
garh Branch was held in the beginning
of May 1962;

(b) if so, what demands, if any,
were made by them in the meeting;
and

(c) Government's reaction thereon?

The Minister of Labour in the Minis-
try of Labour & Employment (Shri
Hathi): (a) to (c). Information is
not available regarding any such meet-
ing.

Industrial Estates

1928. Shri Elayaperumal: Will the
Minister of Commerce and Industry
be pleased to state:

(a) how many Industrial Estates
were opened in the years 1960, 1961
and 1962 State-wise; and

(b) what amount was allotted by
the Centre for this purpose year-wise
and State-wise?

The Minister of Industry in the
Ministry of Commerce & Industry
(Shri Kanungo): (a) and (b). Two
statement are laid on the Table. [See
Appendix III, annexure No, 15].

Employment in Madras duaring
Second Plan

1929. Shri Elayaperumal: Will the
Minister of Labour and Employment
be pleased to state whether any appre-
ciation of the problem of employment
during the Second Five Year Plan
period has been received from Gov-
ernment of Madras?

The Minister of Labour in the Minis-
try of Labour and Employment (Shri
Hathi): No.
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Industrial Estates in Madras

'1930. Shri Elayaperumal: Wil] the
Minister of Commerce and Industry
be pleased to state:

(a) the total number of industrial
units set up in Madras State during
the Second Five Year Plan period
{District-wise); and

(b) the total number of people cm-
ployed in these units?

The Minister of Industry in thé
Ministry of Commerce & Industry

{Shri Kanungo): (a) and (b).
No. of No. of
Tdustrial people
District Units set employed
up in Indu- in these
strial Estates units
during IT
five  Year
Plan
1. Madras 48 1482
2. Madurai 8 188
(employed by
. 7 units)
3. Tiruchirapalli 6 62
4. Coimbatore . 4 48
5. Tirunelveli . 6 78
6. Ramanathapu- 5 57
ram
7. Kanya Kumari 2 45
.79 1960
units people

Loans and Grants to East and West
Pakistan D.Ps.

1931. Shri Ram Sewak Yadav: - Will
the Minister of Works, Housing and
Supply be pleased to refer to the re-
Ply given to Unstarred Question No.
498 on the 2nd May, 1962 and state:

(a) whether the statistics referred
to pertain to the loans advanced by
the Rehabilitation Finance Adminis-
tration also;

(b) if so, whether a detailed state-
ment giving statistics separately for
the loans advanced by the Rehabilita-
tion Finance Administration and Delhi
Administration for Delhi State will be
laid on the Table; and

JYAISTHA 3, 1884 (SAKA)

Written Answers 6424

(c) the criterion in deciding cases in
which the loans are irrecoverable?

The Deputy Minister in the Minis-
try of Works, Housing and Supply
(Shri Jaganath Rao). (a) No.

(b) Rehabilitation Finance Adminis-
tration is under the control of the
Ministry of Finance and this Ministry
would in any case have no information
regarding the loans advanced by that
Administration in the Delhi State, The
amount of rehabilitation loans advanc-
ed by the Delhi Administration is
Rs. 52-41 lakhs.

(c) Generally speaking loans are
considered to be irrecoverable when
neither the loanee nor his sureties are
found to have neither assets nor the
capacity to repay them.

~ Goans

1932. Shrimati Maimoona  Sulianm:
Will the Prime Minister be pleased to
state how many Goans have sought
permission to proceed to Portuga]l or
Portuguese enclaves?

The Prime Minister & Minister of
External Affairs and Minister of Ato-
mic Energy (Shri Jawaharlal Nehru):
Upto the 2nd of May, 1962, 750 Goans
have sought permission to leave Goa,
Daman and Diu.

Film on Punjab Hilly Areas

1933. Shri Daljit Singh: Wiil the
Minister of Information and Broad-
casting be pleased to refer to the re-
ply given to Unstarred Question No.
1384 on the 6th December, 1961 and
state the further progress since made
in the production of films on Punjab
hilly areas?

The Minister of Infermaticn and
Broadcasting (Dr. B. Gopala Reddi):
Shooting of the film on “The Punjab”
has been completed.

Two colour films on Kangra and
Kulu Valley have also already beem
completed.
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A film on Lahaul and Spiti has
been included in the production pro-
gramme of the Films Division for 1962-
63.

Cotton Industries in Madras

1934. Shri Elayaperumal: Will the
Minister of Commerce and Industry
be pleased to state:

(a) whether any cottage industries
have been organised for the special
benefit of the Scheduled Castes and
Tribes in Madras State under the
Khadi and Village Industries Commis-
sion;

(b) the amount provided for these
schemes under the Second Five Year
Plan; and

(¢) how much of it has ben utilised?

The Minister of Industry in the
Ministry of Commerce and Industry
(Shri Kanungo): (a) No; Sir.

(b) and (c¢). Do not arise.

Construciion of Houses in Serai
Rohilla, Delhi

1935, Shrimati Maimoona  Sultan:
Will the Minister of Works, Housing
and Supply be pleased to state:

(a) whether there is a scheme for
construction of houses in Serai Rohilla,
Delhi under the slum rlearance
scheme;

(b) if so, the cost of the scheme;
and

(¢) how many houses are to be
constructed?

The Deputy Minister in the Minis-
try of Works, Housing and Supnly
(Shri Jaganath Rao): (a) to {c). A
general Scheme for the redevelopment
of Serai Rohilla area has been pre-
pared by the Municipal Corporation
of Delhi which, inter-clia, provides
for the construction of 2,380 houses at
an estimated cost of about Rs. 120
crores under the Slum Clearance
Scheme. The detailed scheme is un-
der preparation by the Corporation.
In the meanwhile, 144 houses of the
estimated cost of about Rs. 6 lakhs
have already been built, while 208
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houses more of the estimateq cost of
about Rs. 10;44 lakhs have recently
been sanctioned for construction

in
this area.
Export Promotion of Films
1936. Shrimatj Maimoona  Sultan:

Will the Minister of Information and
Broadcasting be pleased to tsate:

(a) whether a scheme for films ex-
port promotion has been drawn up
Tecently;

(b) if so, the broad outlines of the
scheme; and

(c) what action has so far been
taken for the implementation of the
scheme?

The Deputy Minister in the Minis-
try of Information and Broadcasting
(Shri Sham Nath): (a) No, Sir.

(b) and (¢). Do not arise.
Excise Duties on Cotton Textile

1937. Shrimati Maimoona  3Sultan:
Will the Minister of Commerce and
Industry be pleased tos tate:

(a) whether it is a fact that whole-
salers have stopped lifting cotton fab-
rics from the mills following the dec-
laration of the new excise levies on
cotton textiles recently; and

(b) it so, what action has been
taken to avoid undue accumulation of
stocks with the mills?

The Minister of International Trade
in the Ministry of Commerce & Indus-
try (Shri Manubhai Shah): (a) Gov-
ernment have no .nformation.

(b) Does not arise.

Power Alcohol Plant etc. in
Madhya Pradesh

1938. Shrimati Maimoona Sultan:
Will the Minister of Commerce and
Industry be pleased to state:

(a) whether on account of non-
availability of foreign exchange the
Madhya Pradesh Government failed to
keep to the schedulg in the implemen-
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tation of the schemes for establishing
(i) a power alcohol plant, (ii) a sol-
vent extraction plant and (iii) cotton
spinning mill in the public sector, and
had to postpone these schemes to the
Third Five Year Plan; and

(b) if so, what measures are now
being taken to make the »xchange
available to that Government to ex-
pediate implementation of the schemes
under the Third Five Year Plan?

The Minister of Industry in the
Ministry of Commerce & Industry
(Shri Kanungo): (a) No Sir. Orders
for the solvent extraction plant and
for textile machinery have already
been placed and part supplies of the
latter have been received. No oppre-
clable foreign exchange is needed for
the power alcohol plant as the
machinery is fabricated in India.

(b) Does not arise.

12 hrs.
SUSPENSION OF A MEMBER

Mr, Speaker: Calling attention to
‘a Matter of Urgent Public Importance
—Shrimati Maimoona Sultan.

= Fere = f1F7 AEA, T CE
TIAHe A ¥

uwatt@zu:ar‘rmcrgfaﬁt
a7 & gEE! A A A | WA S )
&5 ET |

»ft T A CEATHE F T TEA
Zr oAt

wEqE WEITT © AET, AL, ITH
Far fagr At @ f5 & 7 AT qESHHE
wrew i &7 foam &0

st arg | TfET WTEE, qE TSIH-
He Wyer A A F A faar maw
AR gg AT Fav § v e
Mr. Speaker: Order, order.

I have rejected that; I have not
given my consent.
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ofi I & ATEE, T AAT
AT F AW F AT H awmEa g7 Ay
2 T S AT e ¥ far g
Mr. Speaker: Order order. The

hon. Member must resume his seat
now.

o INE WIS W AL ST AT
QT AFA & FfFE fergear ¥ T
T TAH FI A7 AL FT AHA

Mr. Speaker: Order, order. Will
he resume his seat or not?

i W  qE AT

Mr. Speaker: Order, order. I call
upon him to leave the House.

w0 gy e W & A

Mr. Speaker: Order, order. The
hon. Member, if he does not resume
his seat, will have to withdraw from
the House.

=t ae : Fow A fawre Afa
sfem & e wreT g fF fergeam
1 S fagdAT WA F T AT FHAY | THRY
AT wfZE | A TI AR ATHAT
2

Mr. Speaker: Order, order, I will
not allow him to make a speech.

SfY AWTET . Z FTi FAIST HTAAT

>

e

Mr. Speaker: Order, order. 1 must
disclose to the House that the hon.
Member has already alerted the Mar-
shal.

T wAdfae TR AEd T W9 O
ey uEia F #g faar ar fF o
FuT AEE 1 & AT FrE w0 FET F
ST qF fAwreen o0 | wE aF §

o AU F OES A AATAT . L L
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WEqW WA : § ATANG G F
g w0 Fg TF § fF oA e
fgw #%
Shri Raghunath Singh (Varanasi):

Sir, I suggest that the hon. Member
should be named.

Mr. Speaker: 1 have already done
that. I have asked him to withdraw
from the House, but he does not com-
ply. Now, I am going to make a defi-
nite proposal if he is so persistent. If
the leaders and other members of his
group are not able to control him, then
I shall have to do it and consider other
measures. I have also to examine as
to why that Group should be recog-
nised at all.

=Y QU : g Y Y HT AT R
HTST AEH & e S/ AT AT AGT FHAL |
AT ARC F AT 9T 0T § VA E
Y & 1 Y & AT 99 R H TmEA
i

ot Tw ATw TR (TRER)
Seqel HEEd, T WO HATT A1 f
fomr g & wraeita qEFy € SR ATAAT
T T w4

WU WEIEA : 4 7 98 Faerr
f& 3@ a7 w1 =fzg fr shaam #3)
T a8 TG FI FHhS q FFT A A=
g fF AgaT W 19 an ag) | 9
g fasa #f@ o

Y TR {q% 1A : 39 g §
% fadew w8 fr gty e ¥
qesrde g frar & sud e’ #
gEa & 5 free a5 @) Fom w@w
9% qeefaar wgRAT At St & gen
A RGFagId agm A 1 q7
3@ 2 f5 7z it 7= fagen it A
foeit gmafa v gom 0

AR VgL : AT §5 9 | F
greT #t TR gfaq w7 e g )

3T A qeE § g W fafwex
F1 ag foa & % fazan greq #1% fory
I, e ¥ faar @, 1aEde
IR AU FooFf § F A, AL qV F A
IGF! TV FAT | AT A IAR! AET AHT
FQ & AT g7 9% TSI HE W AT
g A w= & fr—v foem &
afefom |

He creates a situation himself. What

can we discuss here?

37 GIE T ZIYEAT AT AT FT
AT & F H a7 T F7 Aqe-4is
& mifawre A 747 X 2

# sera 7T g

“f& =Y wEOw aETEr 1o
FT AT T o Fr #Y wafa
F fau fefar fen

-S})

R0

The motion was adopted.

st e oA S F oam w7
T & T = T AL AT AT 5 2
a

SEURT R T § 2139 &1 A
¥ 7z g 31 § fF fy o= wee
geeg a14 57 § fom g2 & faare fod
@ & ufan a7 ame 9w s

=t av ;T wEET R T
77w 7 fagaat € fomd § o
¥ faee

ST WG ¢ T A B FEATE
frarsrafm A s
areY fawm §

st @ ;AR § gy T
FI@T §, AT FEIET AT B AN
KL
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Public Importance

to Matter of Urgent
1204 hrs.

Shri Bagri was then conducted out of
the House by the Marshal.

ot auE A7 730 39 2 fFgq
WA 9T T A Y AT A7 WA B AW
frzar w3q & wedawowr = owm
AT ¥ A1 WT TF WAAT ATFG B
w27 7 f1a 57§ 1 gmwr qh agq
TE 2 AT AT 41 &7 q3T 7 Q137
AT F
12-05 hrs.

Shri Ram Sewak Yadav and some
other hon. Members then left the
House.

Mr. Speaker: Order, order. We shall
forget all that has happened now.
Let us proceed to the next item of
business.

12-07 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

TRAIN ACCIDENT IN ELISABETHVILLE

Shrimati Maimeona Sultan
{Bhopal): Under Rule 197, I call the
attention of the Minister of Defence
to the following matter of urgent
public importance and I request that
he may make a statement thereon:—

The reported train accident in
Elisabethville and the injuries
caused thereby to the Indian
soldiers.

The Minister of Defence (Shri
Krishna Menon): A train carrying
1600 Baluba refugees from the TU.N.
Refugee Camp at Elizabethville to
South Kasai had an escort of one com-
pany of 4 Rajputana Rifles. The
train left the Refugee Camp siding
at Elizabethville at 13.50 hrs. (Local
time) on 20th May 1962. After it had
covered a few hundred yards, a coupl-
ing in the middle of the train appears
to have given way. The front por-
tion of the train carried on for some

Papers laid on the 643
Table

distance but was halted when it was
halted when it was realised by the
driver that the rear half had become
separated. Soon the rear portion of
the train which had kept moving by
its own momentum rammed into
the tail of the front portion which had
been halted, thus telescoping some of
the carriages.

The accident resulted in injuries to
34 escorting troops and 50 refugees.
All those with minor injuries were-
given first-aid treatment at the siding
and the remainder were evacuated to:
the United Nations Hospital in Eliza-
bethville. Examination and observa-
tion at the hospital has confirmed that
the Army personnel admitted into the
hospital were suffering only from
minor injuries.

All army personnel except one have
since been discharged from the hospi-
tal. The one who is left is also pro-
gressing satisfactorily.

Shrimati Maimoona Sultan: May I
know whether the soldiers who got
injured in this train accident are
entitled to any compensation and, if
so, through which agency will they
get the compensation?

Shri Krishna Menon: They are

governed by the ordinary Army re--
gulations.

Shri A. V. Raghavan (Badagari):
Was it due to any sabotage?

Shri Krishna Menon: No, Sir.

12.09 hrs.

PAPERS LAID ON THE TABLE

EMPLOYEES’ PROVIDENT FUNDS
(FOURTH AMENDMENT SCHEME 1962)

The Minister of Labour in the-
Ministry of Labour and Employment
(Shri Hathi): 1 beg to lay on the
Table a copy of the Employees’ Pro-
vident Funds (Fourth Amendment)
Scheme, 1962, published in Notifica-
tion No. G.S.R. 633 dated the 5th.
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[Shri Hathi]
May, 1962, under sub-section (2) of
section 7 of the Employees’ Provi-
dent Funds Act 1952. [Placed in
Library. See No. LT-137/62].

NOTIFICATION UNDER THE COLLECTION OF
STATISTICS ACT

The Minister of State in the Minis-
try of External Affairs (Shrimati
Lakshmj Menon): Sir, I beg to lay
on the Table a copy of the Collection
of Statistics (Central) Amendment
.Rules, 1962 published in Notification
No. S.O. 1309 dated the 5th May,
1962, under sub-section (3) of section
14 of the Collection of Statistics Act,
1953. [Placed in Library. S:e No.
LT-138/62.]

1210 hrs.
*DEMANDS FOR GRANTS—contd.

MINISTRY OF FOOD AND AGRICULTURE—
Contd.

Mr. Speaker: We now take up fur-
ther discussion and voting on the De-
mands for Grants under the control
of the Ministry of Food and Agricul-

“ture, Out of Eight hours, four hours
and 50 minutes have been taken.

‘ Three hours and ten minutes remain.

:Shri Vishram Prasad may continue.

of; fasywr game (@TeIeT) oA
qEEg, ®9 7 HAFNE qw TG,
FAAAT AF THRE, VT ATE
Tzq A Hifam A Fga & 77 A9
FT @7 97 | T faafas #

oft W W (Tare) e,

Y wgrEw e gwa s 3 A A
B W =fze

Seqe A  F Wt adnar g o

=it fasrre wrave - 7 T4 faafas §
T o= sfeaw %3 Fsfaw o

MAY 24, 1962

for Grants 6434

< T {T 5T ITE B w0
F 91T A1 R 3T AR § o

“Such retardation emphasises
the urgent need for passage of
land reform legislation at the
earliest possible dates, and then
for immediate execution of the
provisions of such legislation.”

a7 wHEwq A 9f ¥ 1w FEAr

w7 ¢ 5 w7 7% =7 Sl &1 Az
ar FH F eI F qA 4% § guIT
LW qT TF BWIL AW AT q4Ta<
AET AT GHAT § | AT AT FAT FAT
8 T 9T FIATE 99F 7 THF AT § 1
zafau gz &4 § & 87 Fr 57T
Fafad =7 ¥ g1 |

AT I57 AITH FITH AT ZTATS-
FT ATH AT FT WA, & | 7T AF
fFaTT w1 7z 7 7w g1 50y fo az ot
A G FIAT & I FT 9§ H4T oA
fae arer @ 9@ &% 99%) ATy ad
g O g |

tw faafaw § zq frar ¥ a3 qorq
fea T -

“To encourage increases in food-
grain production, the cultivator
should be assured of a price which
will enable him to invest in ferti-
liser, seed and new equipment
knowing that, with average croo
conditions, he can repay any debts
with the added income that re-
sults from adoption o* improved
practices.”

qoae AERT  HA T W qaTd
g wran a1 v fafare< avze o a=a
FHT Q1 F T TNwT g 5 F 9%
saTe 2 & -fao @17 a9 qArHT |

fafi @™ S| : “Such assurance

would constitute an important incen-
tive to increased production.” .

*Moved with the recommendation of the President.
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wT 3% fram # ag T W
a9 fF S AT ag AT @R IT AT A
AT NTZH 97 7 @I & 99 9F 93 AT
T ¥ wra TIAHE TEEEE T A
FFAT AR NSHFIT a7 AL 0T |

™ ¥ 95 A g9 FT gIAA
oTEr & | S 97 & faan § gk
1§ aga F19 ga1 & A1 N warEeEE
ferddz gz aar T qIR G g &
e gams § frg awg i fagh org amdy
R o 9 Fa7 TRifadar ar #4r Ufe-
faudt € 91X 97 ¥ fog a3 % Fhw
e o1 g5 4 § o frw a@ ¥ ol
areerd fo s gwy § o fem ArAr §
fad o g%y & | foamEl Fr @R IR A
JMAFRY A 577 arfs F 7 =T w7
IME ST §F AT IET BieASSN
ITH! G o7 @9 | SHEs 99 3%
-HAT AT AT fFarT 1 AT Agaa
w1 Ifaq qar faw @ |

FZIA A PRI NeTAT F qaq
W X TG FgAT & | W1 517 3T
wfafadis 98 W § IR 3 F AR
T # @t qgAT T Y & v 7g fe
@ Wt AN T S gwdr  wiE
& ¥ fFam # afas gar foaar §
TafaT ag 7 & A waw FE0
S ZH FT TS T TISHAT FIT &
A g% Q@ QT AYAT gRn aifE
fFam # IFF gFER FT AT
7en fas, suat sarar oar fre @ifs
weIg F FrAmd § w@Er e
o |

AT & FI § 7g I7 § ofF
fRT oft F 77 FFEm 5 aew B AR
Jigd THr F 9™ 99 WIEAa)
A TR &7 a W s [
fET | 97 IF o fafeqd ©Fs Far
feas o o g AR as f ¥
680 (Ai) LSD—4
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o% 4 13 39T oA Lo fafemy
wFs wHA fqurd sgawar F wal
o1 SE AIfE IE [ F FeEET
tfar @ o S femr @ @
arEfes & 73T AT %% SiEwA
¥ fog fafaeex agea & O e 3
taigmuydifafFN @ d s
THF AT L UG T FE OFE .Y &
afq uFT TeFT qgar g | "I ¥go
fafaas uas Fedrazs A 7 § dA-
TS A S e AT @i
T TH 9T FTH Jgsag & S Ay
TR 3 IV 9TER TT §T qF 95
gedr @ 1

SATRT A Fg FI A a8 S T %
timely supply of water, sure supply
of water and cheaper supply of water
must be made.

aifs gy @ ama (U aR@ e
g aF

wfeargod & ae ¥ A7 ag wgm d
% T 2-%R N ALY Hlearzad
3%.9Q G &9 WX BHEGIF L. 8%
AT T Y e 4 fawd & f gra
FIFTT QY. § o€ TF OIS HT G
el {8 T T AT ST BrewTort
T frarl vy A faem | N aEfes
TS 53 NSwA A § 9@ dved
S 93ar 2 @R AT A A A
gehe T Z9 AIT GIATR | 7 & A1A¥
g & fF ¢ 9@ 7 wlearssd
FHY FY A ¥ IR ATE T TeS FT FAT
¥ aE gears ¥ gf 0

GeTETE & 9™ 9™ 7R 1
Fea1 & i ag N eAifaEw @ewe, ar
gAY Giearzsd 9 A< faar s
@I &, Thiweax feuddz &) J@ar
g #ifE SAF A ERE & g
fag) FT 2= 7R GFI qUT g
ST #ife ag ATEEoE wlewead
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[ fomrw wae])

e & dfafes &W‘ & i Mr. Speaker: 1 am also hard-pres-

ARG MR sed for time. Anyhow, the hon. Mem-

gafag ¥ gane & f5 Amgieew &
919 Y FIFGfeF Gleargad o ot
wfgs T fegqr a0

oG E F7NT S SAEET FET
TR PEOT I IT IAT AT E
wq ET & A G Fq7 § ;A
gafae fram saqR Y oo & fF @
HIT TEX F HL J97 F TAE | 99 T
®IE 39 AT FY qIEHT T H7 W@
frardi wt 3t wyw S aa o fram
%9 & fag aogz @ fF ag ME A
QAT & FT9 § 4 | M CF a7
w=3 fFew At qre Y T A T
RN TR U T TF AT |
fEaral & fag 3o g9 N = & W
# 7g M NfF Aiee AR e daR
& TUET JA@T STET FAT |

M7 Fenfor Nfs aga § Me
FAT ¢ AR aw & drE @ aga
TFIAT § SEH AT FEHTT FT €A 37
W73 | TF T TNfAGT qehe Gieq
HIEAX FT A NfF Tl 39¥ . Yo
a7 14 97 37 B FA FT F 330 &R
s e feqrmar 3 .. ..

USIR ARIT . AFA qIE W
AT AT FATR FX |

Shri Vishram Prasad: I have taken
only a few minutes.

Mr, Spraker: The hon. Member
took 12 minutes yesterday, and today
he has taken ten minutes.

Shri Hari Vishnu Kamath (Hoshan-
gabad): He is the only spokesman
for my group. There is nobody else
from my group who is going to speak.
So, he may be given a few more
minutes.

ber can have four or five minutes
more.

=t from waw - 9fF W aw
Y 7 § @i 7 wfaw 9 §8 F
faw oY g fF
distribution of better seeds, japanese
method of paddy cultivation, improved
agricultural practices, crop competition
and soil and water conservation

F a@ g faqr 9w o

THFAELT Ty & a1 § oF
wdaT gAR q1Ew fafreeT area ¥ wgrar
f g7 *1 e e N 9 ey
uFgTag E fF agi o A P
7g feqrd ieer Md CAFERTIT a@ &
greetiEy Ag qaTar AifE feam &
saEfaagi iagsm AT o g fF
qg ITH GO AF A | 5T T% ¢
g ¥ aey A F §F ey g
IIT & 99 9% 9g AT g fewml &
T FER AGZ @A | AT A gAE
5 gaFeace feuddie aee Wi w=§
fre ¥ A1 W § W arg ey
framt & T @

A e $1 AT A fowar §
FWHFIRAAAR g e & FFagm Ay
G IAHT F9 §7 A AT E 1 A
gaTa § {5 I8 w=g 7\ e §v Y
WZT SATET Wgd T F & L W 7+
faer ®Y sgaTar g

qa ¥ wrfE<y I I F FgAT Angar
gag feferfmma § a § &1 fw
a3 ¥ TR fram wre fefesfmade &
TH T@ A T O Fea feuedic &
g ot fefesfries § R 9%
St gfaar =g fas g€ & foah fr
e dwm fendde & grame & ar
W el w et g€ § 0 uw



6439 Demands

wfeedz sRfrax ar fefigee gahifax
Ffg R amrasr o &, 99 &
A wfwe & sgaear 7 3 sy &
9 37 F 77 a<g FT GRiaag 1 awv
§ ofFt @ ) gom ¥ e
femdiz % facger Smr &Y ot @
9 37 w1 g gfaard sudew Tl N
ardfr €

garFsaRa gsfafedaw 3 w
feai # e € f ©228 & qwFea]
feaddeg ¥ diw ¥ swEl o@e @F
qieeq ST § | 39 & Afafea qat
FTaX ¥ grafgg afead w ®18
aagfarafam N i g 1@ v At
¥ 33 fae & fomr mar § f5—

“The formation of such a ser-
vice will also facilities exchange
of officers from one State to an-
other and from the States to the
Government of India. Such ex-
changes will not only help to pro-
duce officers of All-India expe-
rience and competence, whose
number has dwindleq fast, but
also enable the governments to
attract and hold in the agricultu-
ral services some of the aublest
minds trained in India’s Colleges
and Universities.”

q garw ¢ fr faw 1F W,
sfrafor, dfewa, &g, <ffas
oz sErAtaE sfe fnral # e
gfear gfafaw &, I TF7 TA.F79T
feaedz # W TF wA-zfear afaw
g wifgw ok 98 & T wi CF
& T 9 F gfawr W wEEx X
QAT AW | I F) TEHITA Wi
% wfafeete @ Y kg

a3t % TES T FAesfy fF ¥
Fafar wT AT &, T g agm g 5
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o gfar & agw § gaAt i A%
gdwyhz g qFT £ 5 wEm aw AR
TEIH a9 W T §, 3T g
¥ F wrwr aF F1§ AW angleee awefy
o 3T 3§ fag s e €
R TOFT A AW I AFTE N T
FFRT AT ? A gAA § qg A
t f7 95 areafa 9t & Fafor & aw
oo ) & faarae w1 aga wfeT
@ @, g9 fAu Sqan ar aERde
Feafa o1 & wwfor & fag ¥ ) g
g q SYITT &I TIeeT FIqAT I
2 & 1 gefan swafq o7 w71 Fwier
AR I s uR e -
TR ¥ ooy § et sqear # Tq fE
TTeeT WX I oY 7 HA foray a7,
afs weeimw 7 & &% |

I W G GHET F A T X
feg ag Wi meaw & fF agi ¥ w®
#faze &7 a5 9@ | qI TER agl
SqTRT AR F WK 9 9% 8 | -
Feax feariiiz 1 fedid & @il = g3
tfaza &Y T9 F 7 a1 FEY A/
gafay gadFfes @vii & 5@ 7 gearg
s gy, aifw &7 R " At
T 63 Afaew aed W g W% wEw
9T AT FH & 1 &9 2 ¥ Qv aga A
NI &, o7 f5 A A TmEw w1 ww
W gadr g o

o F 7 g W AR ¥ T 71w
|gn § 1 gafy It § a1 & s
feA AR AW H & AT g AT ¥, 0
wTq 9% € g Efyer 79 e &, 5w f
Aexw ferde  TFfw ¢ 5
TH T Lo WA qT TIMT TF ATH
® foaem arfe 1w faw 2y dew
4 fer €T, 30,000 TF F AR
!,oooiﬁiﬁﬁ:f%@ﬁaﬂ;ﬁ
T FY TEHT AL §7 qwAT § | TR
2y i TN G, W F: G F 4 T Aqgar
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§ & gamee femidie gT aF &
TF geee g g&< 9gard, faw §
AR $79 FT Teq GuT & AT g9
T WAT q§ T

The M'nister of State in the Minis-
try of Food and Agriculture (Dr. Ram
Subhag Singh): I fully agree with
Shri U. N. Daebar that the Indian
economy is primarily an agrarian one.
It has been so far a long time and it
will continue in future also to be so
for a long time. But along with it, I
would like to add that we should aiso
have complete faith in scientific deve-
lopment of agriculture. Previous-
ly, our whole economy was
based on cattle and, at present also it
is based on cattle and will continue to
be so for some time in the future. But
without putting complete reliance on
scientific methods of farming, we
would not be able to compete with the
other countries of the world.

Even today the States which are in-
dustrially advanced—I mean the States
of India—if they are not prosperous
in agriculture, they are generally
poor; and the States which are not
having large industries, if they are
agriculturally advanced, are more
prosperous, as is the case of your
State, Sir, West Bengal, wherefrom
many hon. Members come and Bihar,
though there exist in them a large
aumber of big industrial undertakings
and vast mineral resources also, yet,
they are not so advanced as your
State is. So, it should be our earnest
endeavour to try to improve our agri-
culture on modern lines,

Yesterday, some hon. Members said
that we should not put as much of
land under the plough as we have put
€oday. It is true that due to our

chronic disease of food shortage, we’

tad to put even our pastures under
the plough, \

Some hon. friends, like my esteem-
ed colleague, Shri Guha and Shri Inder
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J. Malhotra have doubted whether
there has been any qualitative in-
crease in agricultural production. But,
their doubt; are nct correct because in
the period between 1951-52 to 1955-
56, the index number of area under
food-crops was 108.6 and between
1956-57 to 1960-61, the index number
is 117, which means that there has
been an increase of 7.7 per cent in
area; whereas the increase in produc-
tion is from 109.5 to 128, meaning
thereby that the increase in agricul-
tural production was 169 per cent.
Thus, there has been quantitative in-
crease as well as qualitative increase.
One-half of the increase was due to
increase in acreage and the other ha't
due to quality. So, their doubts, I
again say, were not correct.

Now, due to the dynamism which the
Ministar for Food and Agriculture
has put into the administration
of the Food and Agricultural
Departments, the state of agriculture
has improved and the trend of pro-
duction has been upward. And, if we
look at the index number of agricul-
tural production in 1957-58 and 1960-
61, we will find that it has increased
from 109.2 to 135; and in non-food
crovs, it has increased from 129.4 to
1473.

I say all this because our popula-
tion is increasing. Unlike many
friends of mine, I am not afraid of
it because I have full faith in the
strength of the arms of the farmer.
If the farmers of India are given
security, and if they are given proper
adm’nistration, and if they are not
unncessarily put to duress, they can
increase our food production to the
requirement of the Third Plan. The
target for the Third Plan is 100—
105 million tons which means that we
shall have to increase our agricultural
product'on at the rate of 6 per cent
per annum. This is not a very diffi-
cu'lt task because the ingredients
which go to increase production are:
irrigation, fertiliser, soil protection,
etc.

As you know, Sir, 225 per cent of
our acreage under plough is under
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perennial irrigation and it will go up
to 28 per cent by the end of the thrd
Plan. So is our fertiliser position.
Just now Shri Bisram Singh was say-
ing that if we fertilise our fields by
chemical fertilisers only, they will go
barren after sometime and some other
hon. Members alsp expressed such
doubts. I have noticed that the real
farmer puts organic manures along
with chemical fertilizers. Those who
put in chemical fertilisers only are
generally not in a position to work
themselves. That fear is not worth
noticing.

In India we have generally four
types of land. First is the moun-
tainous and forest area; second is
plain, third is the desert and the
fourth is deltaic. The acreage of our
mountainous area is not insignificant.
‘So far neither the Planning Com-
mission nor any other agency gave
much emphas's to developing those
areas. Thanks to the personal efforts
made by the Prime Minister a seed
farm has been opened near Leh. I
have full trust that if we go on
opening that type of seed
farms in different parts of our
Himalayan, Western and Eastern
Ghats, the agricultural requirements of
our mountainous regions will be met.
This farm is developing on proper
lines. People used to say that it is
not possible to grow anything in se-
vera] areas. We can grow every type
of plant. Plants from various parts
of the world have already been grown
there. Though that farm is only two
years old many types of plants are
under experiment and if we take in-
terest in that type of farm we can
propagate that cult in every village of
Ladakh. It is necessary that this cul-
ture should be propagated because it
shou'd be the endeavour of the Agri-
culture Ministry that the requirement
of every agriculturist should be met.
It is not possible for any agriculturist
to bring plants from Canada or
Russia. Therefore, it should be the
endeavour of the Government to do
that work on their behalf and charge
something if they want. But they
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must propagate suitable plants and
seeds angd suitable systems of irriga-
tion in thosz areas. If we do that, our
defence strategy will also be streng-
thened. Basides that, I think that
will give us opportunity to train our
people. Today, here is one of the finest
agricultural organisation in Delhi
Yesterday, my hon. friend Shri Inder
J. Malhotra, who is very respected,
said that there are cliques in the
Indian Agricultural Research Institute.
But I have noticed that scientists of
international repute work there and
they are putting their talent in grow-
ing not only the type of plants
which Shri Inder J. Malhotra pointed
out herz but also other seeds and in
doing research on cattle about which
Shri U, N, Dhebar rightly emphaised,
namely, that seeds and cattle should
be given first priority.

But in one respect, I differ. Take,
for instance, the case of Ladakh or
Maharashtra. Shri U. N. Dhebar
pointed out that we are short of bul~
lock power; that we need today about
seven crores of bullocks and we are
having only about six crores and that
for replacement also we need about
one crore of bullocks every year. He
said that our agriculturists will have
to depend on bullock-carts and bui-
locks—plough for a long time. That
is true and we think that for 50 more
years that condition will more or less
continue. But I feel it is of the utmost
importance that at least the sons of
the agriculturists should, a'ong with
learning how to drive a bullock-cart
and learning how to drive a bullock
plough, know how to handle a bull-
dozer and a tractor. Otherwise, the
agriculturist will remain as a man of
the 18th or the 17th century. In this
rapidly developing world economy,
they should know that, though I high-
ly value the idea expounded by Shri
U. N. Dhebar.

As T said about Ladakh, the people
over there did not know what was
happening at a distance of five miles
around them, but in two years, they
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are now in the jet age. They did not
know how to drive a bullock-cart be-
cause it was not possible for them.
'But now they are coming to Delhi by
big planes. Previously they used to
travel at the most by a mule or some-
thing like that. So is the condition in
other parts of India. Previously in
all the villages the means of transport
was the bullock-cart. But today what
is the condition? Ten years ago, we
used to depend on those carts, but to-
day trucks are operating in large
numbers of villages in the plains area.
It may not be possible to operate
trucks in all the mountainous areas,
but wherever roads have been cons-
tructed in the mountainous areas,
these bullocks will be replaced now.
Bullock power will be replaced now.
Bullock power will be replaced. To
day, there are 32,000 tractors operat-
ing in India, though we have put an
embargo on the import of tractors.

In the Agricultural Research Ins-
titdte I noticed that there are so
many small agricultural implements
of improved types. One day, without
jmproved types. One day, without
any notice, I went to some villages
of the Punjab and some other villages
in itg neighbouring State to see how
threshing operation was going on.
There, I found only certain implements
being used, because that is the rule
in the entire country: either we carry
on that operation with the help of
bullocks or we use some small wagen
implements.

Shri P. R. Patel (Patan): We have
adopted the policy of ceiling of land.
Is it possible to use tractors and bull-
dorers?

Dr. Ram Subhag Singh: I am sorry
Shiri Patel is not conversant with the
policy of the Government or of the
Congress. The Congress adopted a
regolution at Nagpur that we will
resort to cooperative farming and this
House also accepted that resolution in
an amended form. Shri Saraf yes-

day doubted the efficacy of that re-
‘solution that in wet areas cooperative
farming or mechanised farming is not
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going to be a feasible proposition, to a
large extent I agree with him that in
wet areas it is very difficult to carry
on agricultural operations by big ma-
chines. But when Shri Patel says that
when we are having a small holding
it is not possible to mechanise them,
my answer is cooperatives. I come to
another form of cooperation. That
form has not yet been studied.

Shri Basumatari (Goalpara): May
1 know how many cooperative farms
have been established so far?

Dr. Ram Subhag Singh: That is the
concern of the Ministry of Coopera-
tion. They have established about
285 farms or so and they are compe-
tent enough to take carg of them-
selves. I do not want to go into that

There is another type of coopera-
tion. There is not a single small
agriculturist, about whom Shri Patel
is thinking, who is having even a com-
plete set of indigenous implements. If
I own a five-acre plot which is divid-
ed into several fields, I might be hav-
ing a bullock and a wooden plough.
I might not be having a yoke. I will
take it from another man. I will
take another bull from a third man
and we will cooperate and carry on
that operation. For thrashing opera-
tion, at least 5 or 6 bullocks are need-
ed. 6 or 7 people combine. We want
that many people should combine. If
the agriculturists are not willing to
accept that idea, in my opinion, it is
not their fault, because at every step.
they find some difficulty. Even in
their blocks, they find difficulty. So,
if we present a clear picture of our
idea and also give to them a clean ap-
paratus to work out their strategy, 1
do not think any agriculturists will re-
tuse to accept our idea of cooperative

farming.

Therefore, 1 think it is necessary
that the implements which are there
at the Indian Agricultural Research
Institute should be propagated in the
country. I consulted the Minister
of Food and Agriculture and made a
proposal, which might require some
expenditure. We are going to intro-
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duce a system whereby agriculturists
from different States may be invited
to see the demonstration of small agri-
cultural implements, which they might
use in their own fields or in the co-
operatives. I am not interested in
taking away the rights of agricultur-
ists because they constitute the back-
bone of the Indian economy. Unless
and untill you give security to the
agriculturist, you can never find secu-
rity in India.

First class cattle like the Sahiwal
cattle are there and we also propose
to have other types of cattle at the
Indian Agricultural Research Institute.
That Institute is not meant only for
foreign or Indian educated people. It
is meant for the research scholars and
the farmers. So, we are going to
make it an institute where all im-
proved methods could be taught tn
the agriculturists in their own lan-
guage.

Shri Chatterjee, Shrimati Laxmi
Bai and Shri Inder J. Malhotra laid
much stress on the forest problem.
Before that I want to answer the
point raised about the existence of
some clique. I give the promise of
assurance to the House that if there
is any clique anywhere in the Minis-
try, that will be eliminateq complete-
ly. But, at the same time I would
like to suggest that any Member who
makes such a charge must be in a
position to convince us that there is
a clique so that we can see how best
it could be removed. Yesterday, Shri
Malhotra referring to Dr. Joseph said
about the clique. Let us hope the
position is not as bad as painted by
Shri Malhotra,

About afforestation programme, my
senior colleague will deal with the
policy matter. Vana Mahotsava and
other festivals are celebrated every
year. The big river valley projects
and big factories like the Ranchi
Machine Tool Factory are causing
much havoe to our forests. No doubt,
they are very necessary, they must be
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established, and established in a glor-
ious way. In that case, we must com~
pensate it by planting trees in other
areas. The entire catchment area of
these valley projects, which come te
about 37 million acres, get eroded
after some time. So, we are thinking
that we should approach the Railway
Ministry and have afforestation all
along the railway lines, beginning in
a small way and ending in a big way.
I hope and trust that the Railway
Ministry wil]l accept our- suggestion.
Similarly, we will be requesting the
State Irrigation Ministers to allow
us to plant, or they themselves plant,
trees on all the canal banks. That
will, to some extent, compensate the
areas which get denuded by big river
valley projects.

Coming to soil erosion, in plain
areas the problem is not so difficult.
Shri Braj Raj Singh of Kotah raised
this question. In the Consultative
Committee also this problem was
raised. There are vast areas, parti-
culary near river banks, which get
eroded every year. These areas need
protection. Shri Vishram Prasad is
just going out and so I will take up
his point first for his benefit. He said
yesterday that agriculturists pick up
grains out of cow dung. Being a very
small agriculturist myself, I know that
no agriculturist worth his name would
pick up grain from under the cow
dung, Because he possesses good health
and so he could work. Today what is
the condition? Ag Shri Vishram
Prasad knows very well, in his own
area, there is labour shortage. Dur-
ing the busy harvesting season, agri-
cultural labour will not be available
even for a wage of Rs. 2 per day. I
suppose, Sir, the same position ob-
tain in your own area.

Mr. Speaker: We have to pay even
Rs. 8 per day.

Dr. Ram Subhag Singh: Only those
persons pick up such grains who do
not want to carry on any agricultural
operations. Because, only during the
period of thrashing operations that
type of grain can be picked up.
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Shri Vishram Prasad: I can show
bim that in the eastern districts of
UP labourers are still washing clcthes
and are picking grains from cowdung
for feeding pigs.

Dr, Ram Subhag Singh: That is an
unusual case.

Shri Sinhasan Singh (Gorakhpur):
It is unusual.

Shri K. C. Sharma (Sardhana):
They use it for feeding pigs.

Dr. Ram Subbag Singh: That is
usual.

Shri Sinhasan Singh: In the Chapra
District of Bihar, this practice is very
nor'mal. All harijans and chamars live
on that because of their poverty.

Dr. Ram Subhag Singh: That can
be so. If they do not want to work
during the threshing operations, that
might happen. But persons who spend
§¢ much time in picking grain from
there can go and work,

Shri Sinhasan Singh: The females
go and do that.

Dr. Ram Subhag Singh: I know all
about Gorakhpur and Azamgarh both
and the condition of these two dis-
tricts.

Now I come to this fertiliser prob-
lem. We are short of fertilisers, But
our production will be going up. In
each State some factories will be
established. So many factories have
been licensed.

Shri Vishram Prasad also said about
soil testing, as also Shri Brij Raj
Singh that when kisans take their
soil fcr testing that is not usually
done. At present there are about 24
soil testing stations. Some morz are
geing to be opened in package prog-
ramme districts. We assure them
that if any agriculturist wants to take
his soil for testing in those labora-
tories we will see that he is given
proper service. It is not possible to
open soil testing stations everywhere
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though this is a good idea. It must
be done in course of time. But if you
put a man, who is not a good soil
scientist, to do that work the result
might be very devastating. So only
trained people should be put to carry
on that work. There is a shortage of
trained people, that is, trained agri-
culturists and veterinary personnel.
For that purpose four more colleges
on the agriculture side and two
veterinary colleges will be opened.

About mechanisation, I may also
say again that on a 150-acre farm
tractors farming requires one driver-
cum-mechanic for a whole year, two
farm labourers for a whole year,
casual labourers for 1,117 man days,
that is, four men on a whole year
basis. If we carry on that operation
by our indigenous methods, that is,
by bullock farming, it requires eight
permanent labourers, five men for
four months in a year, that is, about
two men for a whole year and 2,100
man days of casual labour, that is,
about nine additional men for a whole
year. It is the experience of more
advanced countries that mechanisation
on a large scale does not lead to un=
employment. Any country that has
its agriculture organised on the basis
cf mechanisation would need a large
army of men for manufacturing irac-
tors, for servicing them, for supply-
ing spare parts etc. and for operating
them. This makes up for the reduc-
tion in the number of men employed
on a farm run with the help of bul-
locks only. But then, as I said in the
beginning, our system is such that
our indigenous system will contirue
though we must endeavour to improve
our implements every day. For that
purpose I would suggest—we will do
that rather—that the village blacks-
smith should be given proper training
and around them this idea of imprcv-
ing agricultural implements should
revolve. If they get used to manu-
facturing improved types of imgle-
ments, our problem could be solved
to a large extent,

Dr. M. S. Aney (Nagpur): Are you
going to set up workshops at least one
in every tehsu?
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Dr, Ram Subhag Singh: Actually
some workshops are already in exis-
tence. About 3,300 smiths. . . .

Dr. M. S, Aney: Are you going to
set up workshops in every tehsil? Have
you got all that ready?

Dr. Ram Subhag Singh: This is a
very good idea and in due course,
naturally, it will have to be imple-
mented. But to begin with. . ..

Shri K. C. Sharma: What is meant
by ‘due course’?

Dr. Ram Subhag Singh: If we make
a beginning today. . ..

Shri K. C. Sharma: Does it mean
100 years?

Dr. Ram Subhag Singh: 105 years!

Mr, Speaker: ‘Due course’ means
that when an hon. Member is cailed
then alone he should speak.

Dr. Ram Subhag Singh: Shri Sharma
ccmes from Meerut and he  knows
what is meant by ‘due course’. The
entire agricultural implements of at
least some farm have been improved
fn a way. That was not done in oue
day, nor Shri Sharma made any con-
tribution towards improving them.
That will have to be done gradualiy.
By talking here nothing can be
done . . . (Interruption).

Mr. Speaker: The hon. Minister
gshould not provoke Shri Sharma,
otherwise I will be in trouble.

Dr. Ram Subhag Singh: So, I say
that this is a programme which we
must embark upon. It should be our
earnest effort to complete it in the
shortest possible time. According to
the Plan mechanisation of agricul-
ture in India could take place only
when the country is developed indus-
trially. It is very unlikely that we
can take to large-scale mechanisation
before that. But something will go
on before that. As I said before, about
82,000 tractors are operating at pre-
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sent in India. That number, natural-
ly, wiil go on increasing every year.

Now I take up the question of land
ceiling and landless people. During
the First and Second Plan periods
virtually all the intermediaries were
eliminated from land, not eliminated
in the way that they are not having
any land now but they are not having
surplus land. About seven-lakh fami-
lies of landless agriculturists are going
to be ssttled during this Plan pa:iod.
There is a Rs. 1 crore-scheme for
that. The Waste Land Committee has
also recommended to develop about 2
rillion acras of land for that pur-
pose.

Yesterday hon. Members who parti-
cipated in the debate said something
about marginal and sub-marginal land
with a view to having forest areas.
That is a thing which will bs examin-
ed and dealt with by the hon. Minis-
ter of Food and Agriculture.

I do not know whether the hon.
Member frcon Tripura, Shri Dasara-
tha Deb, is here. He has given no-
tice of some cut motions about jhura
land and other jotdars there, We have
all sympathy for the jhumias of Tri-
pura, Manipur and other places. No-
thing will be done which might in-
crease their difficulties. If they have
been removed from any place, we will
sez that they are suitably settled. If
they have been dispossessed of land,
that will also be examined and they
will not be put to any stress.

About opium cultivation yesterday
Shri Brij Raj Singh said somazthing.
If that is the type of trouble in Bar-
eilly, we will bring that matter to the
notice of the proper authority so that
no agricuturist is harassed.

13 hrs.

Shrimati Laxmi Bai referred yester-
day to King Prithu. Prithu was a
king who used to move among kis
people and collect ideas in a secrct
way and act upen them. She men-
tioned that the ideas of hon. Members
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who speak here should be implement-
2d. I may assure the House that if
.any Member of the House, or even an
agriculturist, wants any legitimate
thing to be done by this Ministry, it
‘will invariably be done.

Shri Arun Chandra Guha said that
‘Shri Patilji is working in fair wea-
ther. He doubted whether that type
of weather would continue. I am not
such a pessimist. The agriculturist
belives in nature; he also believes in
his own strength. As I said before,
‘today there is also the necessity of
believing in the strength of the scien-
tist. Shri Chatterjee said that the
scientist’s ideas should not be ignored.
‘That will never be done, because with-
out introducing his ideas in the field.
without taking the results of the labo-
ratories into the field, it would not
be possible to improve agriculture.
“That is a part and parcel of our prog-
ramme. 1 think that—God willing—
the agriculturists of India with faith
‘in nature, faith 1n their own strength
and in the Government, will see that
despite bad weather, agricultural pro-
duction goes on increasing.

Shri P. K. Deo (Kalahandi): rose—

Mr. Speaker: Yesterday, when the
-name of a Member of his party was
called he was not present. He should
appreciate that tim eis limited.

Shri P. K. Deo: I am the only
speaker. Our time must have been
taken by some other Member.

Mr. Speaker: But if a nominee of
his Party was not present when called
upon to speak, I cannot allow him an
opportunity. Anyhow ,I am allowing
him as a special case.

Shri Jagdev Siddhanti
(Jhajjar) rose—

Singh

Mr. Speaker: I have called Mr. Deo.
The hon. Member should wait for his
turn
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Shri P. K. Deo: Mr. Speaker, it is
most gratifying to see that the res-
ponsibility of this important Ministry
has fallen on the able shoulders of
Shri S. K. Patil and Dr. Ram Subhag
Singh and we expect too much from
them. Sir, it would not be proper to
pass the demands of this important
Ministry withou making certain ob-
servations. The reports supplied to us
provide adequate food for rethinking
on our idealistic and dogmatic ap-
proach to these various important pro-
blems.

Sir, the last census, of 1961, had
many shocking revelations. Our
population has risen to 438 millions
and has beaten all forecasts of our
economists. The rate of rise in the
decade 1941—51 was to the tuns of 1:3
per cent. In this decade 1951—61 the
population has increased from 1:3 per
cent to 2'2 per cent. This vast rise
high-lights the importance of agricul-
ture to India. As the race between
agricultural production and popula-
tion has been going on, 1 feel that
the reappearance of shortage would
be there.

Sir, if you go through the pattern of
our agricultural production, you will
see that it is cyclical. Usually two or
three years of bumper crop is follow-
ed by two or three lean years when
our production falls. Taking into
consideration all these factors, we
should not be complacent that this
temporary bright phase would last
long. We should be prepared ‘o face
shortages. We are happy that under
PL 480 programme we have been able
to import large quantities of food
grains from the United States: we
also import foodgrains from various
other foreign countries like Australia
and Canada. We have imported quite
a lot and this buffer stock has pro-
vided a cushion for the Third Five
Year Plan period and I hope it would
be sufficient to face the challenge of
tood shortage.

Sir, in the Third Five Year Plan,
the average food consumption o sm
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adult is computed at 20:9 ounces per
day that is 2,730 calories. That is 33
per cent. of the international standard
of average consumption. Still we
need 100 to 105 million tons of food
grains by the end of the Third Five
Year Plan. That is the target fixed.
In 1959 the Ford Foundation Team
made a survey and they suggested
that 110 million tons would be re-
quired by the end of the Third Plan
period. Even though we have fixed
a smaller limit by about 10 million
tons, I hope that it would be reached.

In 1950-51 our production was
52 million tons; by 1960-61 it
has increased to 79.3 million tons.
I think that is more statisti-
cal than real, because it is mainly
based on crop-cutting experiments.
This increase of 20 million tons which
has been envisaged by the end >f the
Third Five Year Plan, I think should
be real. But our past performances in
this regard do not take us very far.

Sir, the productivity of Indian agri-
culture has to be increased in order to
fed milions that are added to our
population. Our grandiose plans are
based on ideology and they seldom
tend to fulfil the target. Take the
case of the fad of cooperative farming.
We can see that our Government have
been harping on the same tune of co-
operative farming, even though they
know for certain that cooperative far-
ming would lead to collectivism. It
has been a total failure in poland and
East European countries, even though
the technical know-how of the Russian
experts of forty years standing has
been easily available to them next
door. But still it is a failure.

In this connection I refer to the
<tatement of no less g person than
Acharya Vinoba Bhave who in 1959
pointed out in unequivocal terms the
tailure of cooperative farming in his
country. And the other day no lesa s
person than Dr. Chintaman Deshmukh
former Finance Minister referred, at a
cultural function, to the repetition of
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the same story of the failure of co-
operative farming.

Take the case of China. A; we have
been reading in the newspapers so
much has been said about the com-
munes and about the collective farms
in that country, and the proclaimed
achievement of astronomical targets in
the field of agricultural production
But China is in the grip of hunger and
famine. There is a mass exodu; of
the Chinese people, and their rehabi-
litation has created a problem not only
to Hong Kong but to other neighbou-
ring countries.

We should open our eyes and learn
from the experience of other people.
I quite agree with the Minister who
preceded me and who laid stress on
the security of the peasant. That i; the
most primary thing. It is no use tin-
kering with the problem. Thereby, in-
stead of solving the problem we create
several new problems. I am afaid
there has not been a clear thinking on
thins subject. A climate of insecurity
is created, and the poor peasant does
not know where he stands. what will
happen to his land, whether those
lands will continue to be in his pos-
session or will melt away in the flood
of the socialist experiment; that the
Government have been carrying on.

My hon, friend from Mehsana put a
question regarding ceiling. We have
been passing legislation on consolida-
tion of holdings and scrapping the un-
economic holdings. At the same time
we pas; legislation for ceiling on land,
which ultimately leads to fragmenta-
tion and creation pf uneconomic hold-
ings. If it is a joint family, they take
recourse to partition. They try their
best to divide the land among them-
selves. So these two incompatible
things cannot go on together. There
should be some clear thinking on this
subject.

I am reminded of what the hon. the
Prime Minister stated in the Lok
Sabha when a Resolution tabled by a
non-official Member, a Member of the
Congress Party— I think it was Shri
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Ram Krishan Gupta— was under dis-
cu sion. The Resolution was to the
effect that :ome ceiling should be
fixed on private income. But the
Prime Minister most categorically sa:d
that it would amount to distribution
of poverty.

What is sauce for the goose must be
sauce for the gander. If the fixing of
a ceiling on private income would
amount to distribution of poverty, why
should a ceiling be fixed on private
holdings of land? So I submit in all
humility that there ha: not been a
clear thinking in this regard

Take the case of another socialist
fad in the State trading in foodgrains,
another costly experiment for which
we have to pay heavily, In the previous
House, my hon. friend Shri Asoka
Mehta had suggested that there should
be State trading in foodgrains. But we
require personnel to man such an
ambitious scheme. This was experi-
mented upon in my State, The same
licenses who used to purchase these
foodgrains with the previous system
became overnight the agents of the
Government in th's new set-up of State
trading! It reminds me of the saying,
old wine in new bottles. What hap-
pened? Al] the evils and all the vices
which had prompted my hon. friend
Shri Asoka Mehta to sugge t State
trading in foodgrains, were there.
There was control, and there was
black-marketing,

Up t'l1 now I have not been ab'e to
understand why this zonal system
should continue. This zonal sy tem
of foodgrains movement is nothing but
a device to open the flood-gates of cor-
urption and favouritism. We have
seen ourselves, and the Ministry also
rightly claims that there has been im-
provement in our food production.
They -ay that the prices are going to
be stabilised, But by the introduction
of the zonal ~ystem the agriculturistis
comp'etely denied a fair p-ice for his
labour. Foodgrain is h's only purcha-
sing power, for it is only by selling
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hig foodgrains that he can purcha-e
the various necessities of life and the
other commodities. So Tt is high time
that we should think of scrapping this
zonal system so far a; the movement
of foodgrains ig concerned.

It is also high time that the Govern-
ment should unhesitatingly declare the
failure of the co-operatives, which
will ultimately lead to collectivisation
and declare peasant proprietorship as
the only :tepping-stone to progress.
The Swatantra Party has been har-
ping on peasant proprietorship. I am
sure that the Ministry will ultimately
realise their mistake and give an as-
sured fonting to the peasant. Then only
he can improve, prosper and contri-
bute to our additional food production.

I do not like to reiterate what has
been said by the previous -peakers re-
gard'ng the question of educating the
peasant on better techniques of far-
ming, providing cheap fertilizer, better
quality of seeds, marketing facilities
and cheap credit. It would amount to
repetion, But I would like to say that
in spite of our ambitious programme
of river control, the Indian agricul
turist is stll subject to the vagar'es of
the monsoon. These big river valley
projects re being taken up at a colos-
sal cot. But istead of solving the
problem, they create new problems.

13.17 hrs.

[MR. DEPUTY SPEAKER in the Chairl

They not noly create the problem
of uprooting a large section of the
population and their rehabilition. At
the same time, if you go to the ajacut
of the Hirakud Dam area you will find
that the best lands, which formerly
used to produce the best paddy, are
now reduced to swapms. The dra‘nage
problem comes in, Those best paddy
fields have become alkaline and
swampy. So, that has posed a new pro-
blem which ha; to be tackled.

1 now come to some of the ambitioug
programmes which have been taken
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up by this Ministry. I congratulate
them on the same. The construction
of the Rajasthan Canal should be taken
up in right earnest, ‘so that Rajasthan
which is a desert might become the
granary of India in course of time. It
is gratifying to note that a large under-
ground water basin has lately been
found in the Jaisalmer area in Rajas-
than, that is right in the heart of the
Great Indian desert. I think steps
shoulq be taken to utilise that water
to irrigate the arid lands of the Rajas-
than desert.

Secondly, regarding the Tikarpara
Dam, that dam is the second phase of
the Mahanadi Valley development pro-
gramme, The purpose is to have a
dam at Tikarpara. But if Shri Mahtab
were here he would bear me out that
it is absolutly meaningless to have a
dam at Tikarpara, because there is
absolutely no irrigation potential there,
The only thing is that a large number
of kilowatts of electricity would be
generated. So, even though it has got
a large power potentiality, that should
not be the consideration to go ahead
with the Tikarpara project. The Tik-
arpara project would be submerging
large tracts of the best lands of
Orissa, that is on both sides of the
Mahanadi: Boudh Sonepur and At-
tamullick which form part of Shri
Mahtab: constituency. That has to be
examined from that aspect.

Then, I come to forests. It would
not be proper to pass this Demand
without making a reference to the
forest problem. The forest problem
has been very well mentioned by
some of the previous speakers. But
they have not touched even the fringe
of shifting cultivation on which
Shri Dasaratha Deb had tabled a cut
motion, We have seen that this jhum
or shifting cultivation along the hill
slopes is a menace to the country. All
the rain water come gushing taking
with it mill'ons of tons of earth,
thereby causing erosion, and causing
floods in the coastal areas and ulti-
mately devastating the country. One
aspect of the question has to be
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examined and that is the economic
aspect of the people living there. We
have to consider the d fficult terrain
in which they live and the paucity cof
culturable waste land for cultivation
creats the problem, They have to
live somehow. In the strugge for
existence, they have to take reccurse
to shifting cultivation. They have po
other alternative. That is why thev
take to this old pratice, even though
the yiled from that source is very poor.
The only way to tackle this problem
is to prov.de gainful employment to
these people either in the convertional
method of agriculture or in various
industries, to relieve the stra'n of un-
employment in those areas. I think
due consideration will be given in this
regard.

The previous speaker, Dr.
Ram Subhag Singh pointed out
rightly that the catchment areas of
the various dams should be properly
guarded by large-scale plantation.
But his statement here does not re-
concile with the fact that in the
Dandakaranya area, which is the
catchment area of the Mahanadi, large-
scale denudation of forests is taking
place in the name of rehabilitation of
East Bengal refugees. Floods in the
Mahanadi have posed a very big
problem to my State. I request that
this aspect should be examined and
orders passed that denudation of any
forests in the Mahanadi basin should
be stopped.

I am very grateful that a new sub-
ject has been initiated in this dehate
by the hon Member from Jhalawar.
He has laid stress on wild life preser-
vation. It js true that it has received
the least attention from the Govern-
ment quarters. India has bezen
endowed with a magnificent fauna,
whose beauty and variety curpass that
in any other country. There are
about 500 varieties of mammals, large
varieties of birds and reptiles. Their
preservat'on should be the primary
consideration of the Government. We
are very sorry to remark here that
some of the species are completely
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extinct now. The cheeta, i.e. hunting
leopard, is now completely extinct. If
you want to preserve this, we wili
have to import from Africa and see
that they are properly preserved. The
brow antlered deer from Manipur is
completely gone. The two-horn Asiatic
rhino is extinct. In birds, the pink-
headed duck has been completely
destroyed. The great Indian bustard
which is the cousin of the African
Ostrich is on the verge of extinction.
Some of the beautiful pheasants in
the Himalayas are also on the verge of
extinction. The great Indian Rhino
can be counted on tips of fingers. Only
a few scores are left ang that too in
Nepal and n the Kaziranga sanctuary
of Assam. Regarding the Indian lion,
it is a good thing that an attempt has
been made for the multiplication of
this great Indian lion, taking some
from Girnar and putting them at the
Chandraprabha sanctuary of Uttar
Pradesh. Such endeavours should be
made and there should be multipl ca-
tion of the lion species in other parts
of the country. The wild buffalo is
also or the verge of extinction. The
black buck which was so common in
the western districts of my State, is
very d fficult to be seen now-a-days.

Preservat'on of wild life has been
matter of deep concern for all of us.
If you see the Samhitas and Puranas,
you will be surprised at the amount
of interest which our forefathers used
to take in the preservation of this
wild life. The earliest record of
preservation of wild life, you will
find in the F fth Pillar Edict of Asoka,
that is, in the 3rd century B.C. This

is what Asoka writes in his Fifth
Edict:
“Thus saith King Priyadarsi,

Beloved of Gods, 26 vyears after
my coronation, I have declared
the following species of animals

exempt from slaughter, namely,
parrots, mainas ... rhinoceros, .
boneless fish ... geese etc.”

Shri Birendra Bahadur Singh
(Rajnandgaon): After the battle of
Kalinga, Orissa?
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Shri P. K. Dro: Even during the
Moghul period, the Moghul Emperors
exhibited their love for wild life in
various writings. Babar, Humayun,
Akbar and Aurangazeb displayed
very great love of wild life. Jehangir
had written in his Memobirs:

“Had I been the head ©f a great
natural history museum instead of
being an Emperor, I would have
been very happy.”

Now, this preservation of wild life in
this country is a matter of great con-
cern to all of us. There is an Indian
Board for Wild Life constituted in
1947. They pass pious resolutions
which are put in cold storage, which
are never implemented.
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Shri P. K. Deo; The Wild Life

Protection Act has been passed by
certain State Governments. But, it
has become a dead letter so to say.
That is so because of lack of the
right type of personnel to administer
the law. The law makers are the law
breakers. Those who are entrusted with
the protection of will life, take re-
course to poaching. In my consti-
tuency, at times, you get vension
cheaper than mutton. There has been
colossal destruction of the wild life
by taking recourse to un-ethical means
like using spot lights, sitt'ng on water
holes etc. which a sportsman would
never do. There should be a stop to
this.

Talking of crop protection guns, it is
a good thing that the prices of
ammunition have gone dearer and
now they cannot take recourse to
poaching ag they used to do previous-
ly. Those who possess muzzle-loading
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gung for purposes of crop protection
should be controlled. I suggest that
these crop protection guns should be
sealed during the off-season. They
should not be allowed to possess
these crop protection guns when
there are no crops.

Coming to shikar tourism, these
tourist agencies, to please their clients,
take recourse to all sorts of un-ethical
means which is not shikar at all.

Another aspect of the destruction of
wild life ig that it is mainly due to
the poisonous arrows which are used
by the Adibasis. It is an economic
problem. That has to be tackled
first. They kill these wild animals
for the sake of food. They live in
semi-primitive conditions. Even the
impact of our First, Second and Third
Plans hag not affected them, and their
food problem has remained as acute
as before, That situation hag to be
improved before we can tackle this
problem of the destruction of these
wild an‘'mals by the Adibasis.

Regarding export, I must submit
that the export of musk has got to be
stopped. We know that musk forms
the base material for perfumes, but
the export of musk must be stopped.
Unless that is done, all the musk deer
in the Himalayas will all the slaughter-
ed for a commercial gain.

Lastly, I would suggest the preser-
vation of the game-birds. From an
experience and the report of the board
of wiid life also we find that Delhi is
the biggest cultprit in the matter of
the destruction of the game-birds. If
you go either to Moti Mahal or any
other hotel you will find advertise-
ments to the effect that tasty betar
curry or teetar curry etc. are available
I submit that there must be a stop to
this. There is netting, noosing and
snaring of the qualis and partridges so
much that unless something is done
in this regard, we would not find
these quails and partridges any
more in our country.
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In conclusion, I submit that there
should be some legislation against the
commercialisation of game-meat.
Otherwise, if shikar is going to be used
for commercial purposes, then, I am
afraid that the beautiful wild life that
we possess would not be there in near
future.

Mr. Deputy-Speaker: Now, hon
Members must take only ten minutes
each. I have got a long list of persons
who want to speak.

Shri Tyagi (Dehra Dun): May I
know whether you are going according
to the list given by the parties or you
go by Members’ catching your eye?
Are you going by the lists given to
you by the various parties or you use
your own eyes to catch these people?

Mr. Deputy-Speaker: Both.

Shri Birendra Bahadur Singh: On
a point of clarification. Food and
agriculture are most important prob-
lems concerning ail the States. So,
at least one Member from each State
should be given about fifteen to twenty
minutes just 1 ke the Members bf the
Opposition.

Mr. Deputy-Speaker: I am trying to

accommodate as many States as
possible.
Shrimati Lakshmikanthamma

(Khamam): I have got an appeal to
make. Since food is mostly the con-
cern of housewives and since at least
half the population of this country are
women, they also would like to ex-
press their views and give their sug-
gestions on this.

Mr. Deputy-Speaker: The hon
Members may please wait for her
chance. Now, Shri Radhelal Vyas.

Shri Birendra Bahadur Singh: I
rise to a point of order. There is no
representative of the Ministry here.

An Hon. M-mber; Dr. Ram Subhag
Singh is here.

Shri Radhelal Vyas (Ujjain): I
thank you for giving me an oppor-
tunity to participate in this debate.
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Agricultural production is at the
base of the comprehensive approach
to the reconstruction b©f the rural
-economy, in our country. We must
note that in our food front, we have
made an improvement. In spite of ihe
rap d increase in the population to the
tune of 88 lakhs every year, our im-
ports of foodgrains have not increascd.
But, at the pace at which our popula-
tion has been increasing, we must pay
more attention to increasing our food
production.

One cf the programmes that had
been inc uded for this purpise wus
having mechanised farms. There is
one very big mechanised farm  at
Suratgarh in Rajasthan. There are
proposals with the Government to
have more such farms in the countcy.
May I submit that Madhya Pradesn
is the largest State in India and agri-
culture is the mainstay of the popula-
tion of that State, and that State muy
be considered for this purpose? The
State Government have submitteq =
rroposal for having a mechaniseq farm
in Betul district. They have offered a
compact area of 30,000 acres, which
fulfils all the requirements for
mechanis>d farms. The soil is good;
the irrigation facility can be available
from a tank that will be built on the
Tawa. The climate is good, and the
rain-fall is alse good. The communi-
cations are available also nearby, that
is, very near the farm area. An
investigation has been made about
the soil condition, the facilities for
irrigation and so on, and the report
of the survey has been forwarded to
the Government of India.

I find from the report that the Gov-
ernmen: of India proposej to have
another farm, and the preparations
are nearly complete to have it in the
Rajasthan area. Rajasthap is already
having one farm. These farms should
serve also as demonstration farms for
the agricu tursts. Madhya Pradesh
being at the centre of the Union ot
Inda, I think agriculturists from the
neighbouring States like Bihar, Orissa,
Maharashtra, Gujarat and Uy augnt
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be coming to that area, and they can
learn something there. There are also
other factors which have to be taken
into consideralion. Though it 1s ihe
largest State having a large area under
the plough, yet, the agricultural prec-
duction in that State is the lowest a3
compared to other States. So, I would
request the Gcevernment of India to
have some sympathy for th s State and
to lend their support to increase agri-
cultural produrtion there. It it very
necessary to have a very big farm, @
mechanised farm, in that State.

I know that other areas also might
have their claims. One such has been
put forward by Gujarat also, for
having a big mechanised farm in the
Kutch area. I would submit that all
the States might have these farms by
turn, but the first priority should be
given to Madhya Pradesh, in view of
the special conditiong that are obtain~
ing there.

Now, 1 come to soil conservation
and reclamation of soil. You know,
Sir, that in Madhya Pradesh, there
are vast areas that have been covered
by the ravines of the Chambal and
its tributaries, About six lakhs ©f
acres are to be reclaimed. And this
has become a problem for Madya
Pradesh. The districts of Morina and
Bhind are very thickly populated and
the dacoits’ menace is known to the
country; and it has been there for
years together, and it is baflying any
solution. One of the causes js that vast
areas that were under the p ough have
been taken by the ravines which are
very deep, as deep as ten to hundred
feet at certain places. The State of
Madhya Pradesh with its inadequate
resources cannot solve this problem,
and, therefore, the Government of
India should come to their help. Only
a paltry sum of Rs. 10 lakhs has been
provided in the Third Five Year Plan
for this purpose. The cost of reclaim-
ing one acre of ravine land would
come to about Rs. 600 to Rs. 1000.
Our Government approached the
United Nations Special Project Fund
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to help us in thig matter, and you will
be glad to know that they wanted to
advance some money, I think, about
Rs. 2.74 crores. But I am sorry to say
that the Government of India did not
agree to accept that aid, nor are they
prepared to help us with more aid.
Thus soil there is very rich, and it will
give employment to the people in the
over-populated area there. It is the
most thickly populated area of Madhya
Pradesh. If the dacoit menace has
to be removed, some employment must
be given to the people there. There
are no industries there. We can give
only the land. Land can be got only
by reclaiming ravines. I would urge
on Government to pay their special
attention to this matter. It would be
better if they take over all the
ravines in their possession, prepare a
special schem-> and depute special
officers. I assure them that they
would not be losers. If they reclaim
the land, they can get back their
expenditure by selling it to persons
who need it. The cost can be re-
covered in instalments I would again
say that this is a very pressing demand.
The problem is a very serious one and
it should be looked into from that
angle.

Dr. M. S. Aney: What is  the
guarantee that the dacoits will not
come and take away all the crops?

Shri Radhelal Vyas: There will be
roads and communications. If the
ravines are cleared, they would not
find any shelter, which they get at
present.

Then I come to forestry. Madhya
Pradesh has the largest forest area as
compared to other States; two-fifths of
the area is under forests. But there
are certain pioblems which should be
looked into. There is no research
station. Theve is no training centre
for training officers etc. There are
certain propouseéls with the Govern-
ment of India. They invited the
opinion of State Government. They
wanted some lands, buildings etc.
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which have been offered to them.
They can start straightway as they
have got a plan to have one officers
ni:ining college in Madhya Pradesh
also. .

Dr. Ram Subhag Singh: At
Jabalpur.

Shri Radhelal Vyas: At Jabalpur,
there will be g training centre, At
Betul or some other place, there will
be an officers’ training college.

Similary for a forest research cen-
tre, a site has been offiered at Jabal-
pur by the State Government. The
claim of Madhya Pradesh for one of
the regional forest research centre has
not yet been accepted by the Govern-
ment of India, I would request that
this should be favourably cgnsidered.

One important point in agricultural
development is plant protection. But
very little attention has been paid to
it. In the past decade, plant protac-
tion measures have lagged behind
several other aspects of the program.
me of agricultural development. We
have not yet assessed the huge dem-
age caused to crops and to agricultural
production every year through pests
and crop diseases. Though the
amount provided for in the  Third
Plan is four times that in the Second,
it is not sufficient. We are making
every effort and straining our nerves
to step up agricultural production, but
we are not taking adequate steps to
prevent damage to crops which is
growing every year, There are plant
protection organisations in every
State, but they have to be consider-
ably strengthened to be effective, to
render real service by preventing the
colossal damage that is being caused
to crops.

Lastly, there is much damage caused
in storage and through the monkey
menace and cattle menace. My hon.
friend who preceded me was referring
to preservation of wild life. But I
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find in Ujjain district in my State
the monkey population is growing
rapidly and the damage they do to
crops cannot be imagined. Conditions
may be similar in other parts of the
country also, So steps sould be taken
to protect crops by eliminating such
animals which do huge damage to
crops.
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9z ¥fg ¥ &g @ A M ww
TS &, TH AT A AT A AF |
afe feam & arg wfw & we it 7&Y &
A1 IEHT @A WG FET ¥ TG &1
FEAY | Y HeERd AEEAS g | IR
foeft s %1 fFgm™ w1 S0 FFr AT
g g ag M 1 My frery &
WY o gt AT F9Ta € /I gEr w9
FW@ & 1 A% M7 J @ faed &1
foad @t FW I F AT FNH
gt ® )

ot #gRT 7 F@ fF gwe
T T A G T w
Ia¥ fady @€t @) AfEA I @dr w7
w19 gre a1 9T fwar srar € sedy
STAGT &7 Hiuw AT F1aT 8 | IS F
fore forr qug 7 AT ST @ AT 99
w1 ¥ awge o feam g fag o@
WA & Ua faq Fieg 997 § 1 M Ag
T foms o @™ 1 AgY 8, W FT
g € FT At @ fAera § | aga A
T uvd ¥ oW @Y & FIE Fieg T@rar
g, ®1E adt @Tar g, F1% AT T g,
] g9y W F I AFF L
gy oF a30 Aty g g 7 f o
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feal Fieg = & 91 famit et & <fet
g gAY 1 A § wuF qre ag e
@A Mg § 5 e dure ax Y S
fra oy € S AW F sater qegd
Fert & 1 ST 3T E5 9 A ieg T F
oF e @<t #7 3 q1 aga & Aoy
ATGL AoT Y FERAY | g mrefany
FT ML a7 gOT | 48 31F & f
IE TG F1 A frenm 9Ty W
Jwar &1 for AT @ qrwdr
afeq 7% faw wway ad & & 7%
fow g giR o @ 9 o3 a9 a2y
U &7 § F19 9 §% )

d AN F i ¥ o e ar 1 T
& gu ar faear & & o< fog @a &
Y a1 aF ST € 39 §a & ARG A
g9 AT TG g | Ty Wk awfiay
1 @t ® faemT a7 T &1 AT
& | T STRT g AT & a7 g A AT FT
3 & 1w wfaer mw #1 gy faar
ST a1 ez O AGY g1 arar 1 A
gaE g f5 i sl #1 o
FC FTF G M-gear F1 a5 7 faar
ST | TR QAT < fear S q
QI F TR TAAT T g1 STy o wer
AT AT A Y AT TS AT, T A
A g a A AW F w7
& wr | fFata F fag ger sk
wa #

FEFd & A1 A7 FT 9 g7 & MY
T FT A FEd & A g w9 ¥
IR & 1w G FT AT ey
g M 9%  gafwy we fretT S
seatfed sifwd fF 1< 39 & atg g
FreT ST & a1 99H § OF §raT 77
R iR BT 1 I Iwd oy W a1
SR ara § I9H1 awey ff (e ey
SEH! T FATT FT ATIRIFAT TG
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W AR IEF Ig  @E &
FFN Ny aga amAEa g\
TE GHEAT A W F | wT IF W
T F g & fog ag 3w @
f& TN =ifgd ok a3 a3 aiw o
7 0fEq | TqH qH FE AT gl
21 9y F gwean § fr oamaw wto
w g fg W g A
fEania 9 # a8 Tea A §
IR &1 § gaad & sy #
gmifas @ . o7 walq awl 3
HT X 9T @Y AT o 1 a7 FIE FFTH
AT TEFTA TG TST FAT 4T | I9 77
ag wiaar feardl § faaam @ 7K
IART qF FTERAF QAT AN & ) A
FT 9YST 7 #Y A SH FFR F I,
I 94T gfE seds 9T § wiiw § s
I 1 FAT AT FIIA T AR AEF
Ty g aqt g 1 T @ ¥ fear
F1 g9 AR g AN | U IF T qF
T AT 78 Y ERm fF oY 9 A W
T NEF 3% 7T F 77 FA I AR
S HA FH T AT GS0T HH 0 )
FZ HIT I T 99 § AR FT T3
¥ THTH I FT EETET FHT N |

a1 & faq 591 § 7 g ¥ a3
i, g¥ A AATHT I | AZRTAH &
19 919 g I8 W A1 TIfgq fF et
T2 & Ty ¥ ST Gy v & 39 Oy
Ffs 3 & 9 & g grs frar o
% < ag frar amar € e o R
T T q37 S AT AT § A S F
g3 fear ST & | 97 @Y WA ¥ §9 A
ge AT g E 1 WA S ) S
T o freml #) gEET Awfwe g
ifge fF § a7 § "o &G ATAw
FFHTt FTE F AT TS | ALY I3T AT
ST & HTE ATH FT ITH! AFGHIL AT
Tifzg a7 F1E TAR a1 FE FT @
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& & forg o< fw Qoo frr s as
At s €1 & sTet 9 fraTa FT AT
grm agt fra & ara 9 ASgR v
1 € & Sua Y A g 3R smardy
&1 ot s gem

i AN o T gEET AR A
W § 1w v A gy o G
wAgfa a1 it @ fF F 7 9K 79w
SER PN A W Qa1 & 777
HEFTATET T 19 T Fg FL @9 09
wEF &9 F fau Fg aFar g fF sad
I ¥ T Far § o FF 5 AR e
T 76 $ & A AT 4T 987
T Fa § 1 =i foreet fr e 7 @
T TAT 97 I JAT TG AT Ty
IE> AR AR WA it W FI9 &
f& S9% 3T ag WrEer 9 fF gEEr
ggt faen s o fFmT STaT € | W ARE
;AT ff dfpr sm ar ufw o
T & 9 aTq @Y 98 @ 7} AR
AR 9T A4t FT FFQIRK A A4
g1

FfF T vy gww § W R
safay & 5@ weax ) R wfus 59
THGA | F ¥ AUF A A A A9
F& & ag ¥« framl & fg g1 am-
O gt & afes fegmEt & a9 o
HASET FHT gAT & W Y AT Fur
2 I W F fag aniwg § |

frar & 78 @37 3% ar =
sRefamfemT AT FIITE 1 05
foram w1 3fed | vo a¥ F7 qET W &7
10 FAT & T = 9 FT Fo4T WY
|ar FT FIH F@T & | 9% ° ;T
Afqqi W g9 FH FE@ | WA
g9 A AN TE F AT a4 F
T #7 T fear Sar € ag aga QT
&1 7g T & W wrsT fmn ST g
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[ rde fag Fagrit)

Zq = fest 99 @ § ST I
fFeT #1 FaT ¢ THT Lo HH AA
fear StaT @ T g ® ag feaw
@ TSS9 & fag ¥ wwa Aw
O3 # #9 fgrwa $C aFar 27
a3 foa #E 9T a9 € 5 & Aq 1=
&1 T A S A Faw ¢ Toam 6]
2o HI Jfew gET AFST AT FT A
FAAT FET § 98 fFEH A AR w9
wq & fgu & 9971 T 1 7 41 fFa=
F FAT T FATIR FAT & | AT AH
& oY% ¥ 9§ OF A9 T FT ¢ A
@ A & 7  SfFT arT & @
N @1 gy F1 F e fosaR
AEAEFAT W S FIST AL FoATREN
T 9 s | 9y a9t /91 adeaTg A
faeat & FI9R A HYgW FIF §
foraT TREY WX AT q0 WA S 9g
e § due AT § SHS a9 H a8
Fae SITT AT FIST £ T A FL T
e 1T T Aag g & fF Sw
F9RR fRam #1 gt gar 7€ war fs
T AT ToaT T TAT fFe W= qT 9
@I | 47 9T I @ E W 1 0"
T 99 W] IAHT TG T T @
tagagiar A W EfEe, 3,99
TEFR FT T FO79 § fF 99T ==
7 | framl 1 S 9T F gartee
arw fast 1 g § o @ w0 IS
a7y F3 {5 foramat £1 379 srazasan
A IE FIST, GAT  FTH A A
T mrfe garfad qmi ax fAaw o
WA IfF O FfW @ g@fag
gfe agi 1 frarT gagrer a4 a1 U
AT T | I A F OF a9
AR Heh FETH AR T A
THT AT T Fgr W & o5 ot #1 q
e ot ofom &3 aw €

Shri K. C. Sharma: Mr. Deputy-
Speaker, Sir, I am sorry I have got

6 473

MAY 24, 1962

for Grants 6474

only 10 minutes. So, I will take only
one point. In my opinion, the pro-
blem of agriculture is one of the most
difficult problems, perhaps, as difficult
a problem as the problem of nuclear
warfare, for the simple reason that
when the agriculaural revolution took
place in the world, it went on
for full 100 years between 1750 and
1850, and fine progress was made when
scientific and technological help was
given to agriculture in every country,
to the tenant and to labour on the
farm, Techonological institutes were
established everywhere, in every agri-
cultural commodity producing area
and in every cattle producing area;
but, then, India was not a self-govern-
ing country.

The sadder aspect of the matter was
that there was more inertia and ina-
ptitude among the people themselves.
One hundred years passed on and all
the world has changed. Yet Indian
agriculture remained in the same
state for 2,000 years. This plough
is 2,000 years old. My friend, the
Minister, says, ‘in due course of time’.
What due course of time? What does
he mean by due course of time? What
has Nasser done? What have the peo-
ple of Israel done? Within six months
they have changed the plough; within
six months they have changed the
system of manure.

What has happened in this country?
You sit in this great hall. But what
about your masters the electrorate? .
Look to the cattle, The village pond
is the dirtiest spot anywhere in the
world. It is a shame for any civilized
people that the village pond .should
exist in India. I do not know what
my hon. friend the Agriculture
Minister says. But my feeling is
this. When I had to face the
electorate, when I say the manure
lying out there and the cattle
going to the village pond to drink
water, I had no courage to ask for
votes from the people. What have we
done for them? What scientific
development have we given the
peasant to force him to put the



6475 Demands

manure undedground? What scienti-
fic development have we given
him to keep the village pond clean?
What about the college or institute
‘which is necessary to teach him to work
for better production, to choose a plot
for the better production of seed?
What have we done?

14 hrs.

The simple fact is that even in ad-
ministration we have not got the func-
tional, dynamic and rational view of
the modern scientists. It is here that
the fault lies. In every aspect of our
administration a slow and easy sort of
attitude is taken. For administration,
take the case of any revolutionary
change that has come about. Take
the French Assembly of Tennis
Court 1789. The men there dazzled
the world for their intellectual cali-
bre. They were shining examples of
intellectual attainments. What hap-
pened at Frankfurt in 1848? The
whole German order was changing.
Every Minister was number 1, not in
‘Germany alone but in the whole of
the world., Here, you choose men who
have little aptitude for the jobs they
have taken up and no intellectual
capacity to understand the problem.
‘What a crime against the people! So,
1 say that the fundamental mistake, is
in not taking a rational and dynamic
view which modern conditions demand.
It is not a question of taking a seer of
seed here or a ton of manure there.
What fault can you find with the pea-
sant, if you yourself do not change?
There are two problems. The first
thing is the question of change, 1
again repeat because my friend Shri
Patil has come and I pay him a tribute;
he has done much more than any other
Agriculture Minister did. I repeat
that we are 2000 years back while
other people have advanced. Firstly,
you have to train the people for every
work. I want that at the village level
there should be agricultural training;
at primary level there should be ex-
tension of agricultural service; there
should be a college of agriculture in
every district and a university of agri-
culture in every State. Then alone you
can change. In Denmark and many
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other countries land is not allowed to
be used by people who are ignorant of
the art of agriculture. I repeat it for
the benefit of my hon. friend the Minis-
ter that it is Beacon who said 300 years
before that it is not the poverty of the
soil nor is it the want of mineral re-
sources nor-is it the lack of any other
thing such as extensive land, etc. in a
country that is responsible for the pov-
erty of the people; it is the lack of the
art of production, Man can master the
world; he can creafe resources provid-
ed he hag got intellect, capacity and
the will. That intellect and capacity
come through education and mobility.
So, that is one thing education of the
tenant and cultivator,

Second thing is that any develop-
ment, possibly in an under-developed
country is based on the development
of agriculture. It means that the agri-
culturist must produce much more than
is consumed in the country. He is not
to produce only food which is neces-
sary for the people but things needed
for industry and something more for
export also. That is possible only if
you allow a higher price to the culti-
vator; I mean a good living wage, It
is called the parity of prices. In the
United States it arose for the first
time in 1936. The price position chang-
ed there in 1938. In 1948-50, it is ac-
cepted that a man and his family work-
ing in a farm, taking into account the
way of life and the facilities that the
farming way of life gives to the peasant
and his family, should have as much
income as a non farm, working man
will get for the same standard of life.
I say that is called social justice. I
again revert to the fundamental pro-
position that no community, no Gov-
ernment and no social organisation can
sustain itself unless it is based on three
things: efficient and honest adminis-
tration, education and social justice.
Social justice is necessary in the shape
of parity of prices, In India the posi-
tion is that the urban man gets 209
per cent of the average income; a
labourer on the farm gets 38 per cent
of the average income and the culti-
vator gets only 67 per cent of the
average income. At this rate, in 1981
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at 5% increase per year in national
income the position would be that the
urban man will be getting 339 per cent
of the average income while the poor
cultivator would be getting only 67
per cent. Sir, what is slavery? What
is the crime these people do? They
are producing food by working hard
for the good of one man living in the
palace somewhere in the city? What
is slavery if this is not slavery? If
conditions do not change, you shall
have to face a revolution. People will
not like to remain slaves and these
things would not be allowed to remain
as they are for long.

it fafar fm: Sureger S A
St #Y aTw ¥ N femiga ® wew AW
g2 & ° 3 1 wwdA weaT § 1 wfe
I & @A & T a8 FeAr e §
TR & a9 3faa wenfar & g0
STAEW F AR R & qaMT 08" g
fF 95 q@ER T T2 F Twr Sy,
afes s= A 7 T A 7R aat §
T @I A, T FXHIT A w2 aw
A T § 7@ Wi N A F
ST | 3@ FT AT A8 AT FF Pt
# a9 &efl | 9g 3w & P g 3,
N WERT ¥ AR fE v e
fafeedt & eara fean &, ¥few a9 11
g fF o3 AT 9T @ M, Y e
&1 A fras Y I T8y €1
X F OF TAAT a9 AGHEAT HR
% @ gT W AR et Ad
AR 39 F FO fFEET F 9E qarehw
g T & AR 3T FY 9gT a7 T A=A
grarg

&t & wgwh ) A # v o
g f5 28%0-%¢ H wI=T T Meww
g FT ve. 3 fufeaw o7 o sga man
SigFqA Y 9 AT &, AfFT §F W A
FaTaT =vear § f5 e g1 ar fhad
T T TENT AL F HA YR ) 8%0
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# ARHT 9,50, 0 0 oFTH &Y T T §
ez & W | fsa ag dTg aw@ A
AT AT BT fqwmT § G ALE 08 o
FUT &I 57 TodAT IH AW F {FOIAT
AR 99 F G% 99 F 3@ F cenfm
g W 2, S I W ¥t waty #
(IN¥. (o FUT ®AY FT ToeT FITAT
T | F AT TEe g fF wF e
Fzdl 2 fr 2w ¥ aeq A7 dRER F%
W@ &, @Y T g & 3Fr o qUH
F HTITEAT }1 9L & | G F T
ey et 2 f5 g 47 9|t §-9)
T € 17 F a1” W-TqaT T
AR § HART 970 7 F ATAT FAC F
f @dr F AEHA F AH W F foraAr
=T 37 Anfew, IaA Ag) faar T 2
FA-FTT@A] & AL g0 41 8 G £,
FfE @t 9T I egE [T Tfey, 9y
T fear o @ & 1z frmr g @
i s T & FIT 98,000 FUT
Fq41 @9 fFan § | gawn & @9 #7
IFT F T AT AR &I g TeAr
HATHT 93 T & | 99 T & 5 svawr
T FT NSHFH 98 T & A A7 oA
N Y @ 95 dfemdRd s A
AR 9199 TqIRF F€ G T fF gAEr
e S § 1 AfT 4 9ART aqeEr
@iz g 5 fread aew & o2 O
TiFeat fafaeex 9, F #21 9 T
fiF geaT 7 @7 fee @ § feemgas
g & | v W aee 7 feaad
R FANTF! AT & § A9 §
foF I fevel & o & agr =g 91
EATR ATHE ATEH & fRS 9% a9T AN
2 AfFT § ST ag Y e Srgar
g arE W1 fegmm F &
AT §T TRMITHEE §, ITHT Fe11 7€ §
ff g0 TS B NS TG q]qT
LR IL L
TWAHE AW T |
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2% Zeen g f gwTe o et
I G4 #t § <ud ¥ feae sfafes
g #R ey am-gfadfes | sfafes
AT g7 g8 UET 4 @ T 4Q1ER S
a3 # wifea T AT | TGT &
AT HIE HieAgad 9% 437 IR
&7 ¥ 1 F w1 Wwea g fFoww are
atFr I & wfzarae ? § few 99
aF WY A& T T 796 G TG
291 & a9 &Y 9 | 3 ad
TAT 241 7gd &0 g1 Y 3%
A T A F1 % FRAT a1 1 ST
2% Y SATH AAT 9 TEA § | AT FEA
g fF =17 awx ¥ gAY wOET
afeq Fa1 F91 NS W9 FET ¥ AW
4T §7 O WY FASTL AT AT A
q1 st ArET At g % & | A ag
faftag ma § f& S@ a% @ &Y
JIHA # THET T, @q &1 safq
AT AATAT 1T | AN @R TG
FELT & | 2T M FT |IE g1 mar g,
FET FX IOAT F7 AT AT @ 5 wEA
T A g AfF R wioaeaT ¥
[ 94T F AQ G GIT G g1 AT
g 1 3T ART TET F GIT ] LAH
AT AT TE®TE |

73 § de ferrd & at § 1§
FZAT ATEATE | TR STHE TR 7 Fa
fr ds foprdd g€ & 1 fg & WY A
fearee g€ § 1 Afew it aF AT F=i
) SWIET ®1 IEET FFGaIH gL
feaT ST & § | SaTsAe wRRE, 4 WY
AT HEF; TIGT G177 7T TF THRIL
g | 715 &< g1 T & W s it fad
gu A W aF qF FEAI AG
faer & 1 W@ Fgy & fF w9 A
o= AT mdd | wg e a and
Afem difan @@ F a1 =19 q@EST
& & v I AR wR F{ a [
& fear v @ 4

JYAISTHA 3. 1824 (SAKA)

for Grants 6480

9 ¥ F®Q a1T AT § FAT v
g 7z & f5 @ifewr & =17 a fage §
TF FAT o & AL F ) A AT E AR
e 9Tz ag wE WL 3, A A WOH!
FaeTaT g | o et § o9 e Oy
IH B, SR WA AFI B qHG H
T ZAT ZAN AT THFT ITFH! T
F1 AE F T AN G 1 18971
TF THT ¥ sarer faw e & g9
FA , TAR0 {7 F4T 39T G0 1 AR
337 qTE qITHRT JAW NG § AR IFA
agt wign fEar 40| AR 94\ A/AY
ST F2g & fF gETIEEl guTST &)
YT & X H FHIT AT NedE g,
3% g9 Fzaq gefosy g T@T |
afFa ggfrrqarafasn afarard ?
o & a7 309 &, SO A F
BT § %7 34 9391 7R 8% a9 sqrer
2, Sa#Y sgiar 24T 9y | fo & 9
A AT THT &, ITRT FH AT ISV
afes faw & o I9 0Fs a1 Saq
FT 3, Iq%1 I IFF w1 g fgew
d4 F ®F § A7 9397 | 19 9 TFS
A B AV AR AV CHT THE AT
FETH AN a3 1a6 faar gard
“One-twentieth of the total area
held by him in the area notified
if the total area held by him
throughout the State exceeds one

acre but does not exceed five
acres.”

95 93071 fzEAT 34T 3 | AW
a9 & faar 2 —

“One-tenth of the total area
held by him in the area notified
if the total area held by him
throughout the State exceeds five
acres but is less than 20 acres.”

“One-sixth of the total area
held by him....if the total area
held by him throughout the State
is 20 acres or more.”
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[+ fersgfer vt ]

g7 faggq 97 Smar @ 99 0F I
Ll

IqTERT WEIAA: T FeH §1 @I
g

w5t fnfa frwr - sareae WA
AUH FT g% yagara’ faan gan
2 1 7g Fa1 9 g f5 fet A
I F) A1 9313 923 e ¥ fad 9@
M fEN wreq @ 7 fa s

Iqreaw W - W a9 fafaex
HTET F AT |

=t ffa few 0 @ W
afaF< ¥ §, 59 717 90 ITH! A |
fee fre; A=A 9eeg &1 953 933
frae faer s1d & AR T 1 g9 T g
famg &, ag dar “gg¥% wagaw’

g

JUTRR WA . agT § AEAE
T[T F1 J10ag W A fAaar £

=t feafa fm: dff =5 =2
AT 98 T 90 &, J1 9 I q1°

AT EAR T TY &A1 TF A TEY

T aF § AR 8T a9 451 fagm T

£

IUTRARZIIT : 1T GeH F3 A
Fiferst 3T

=it fenafar forst: F iy @ew # T
g | W1 AET M R wAET A 9
grn fF fsa & 99 us uFe a1 S uwy
AT &, THRT F7 AT TE 7R forq &
A A TFI 8, SHRI A AR AT THS
S AT g3 ) g F g H@r
7 g9 7% ¥ frama &7 fiear <@ a&at
2 1 OF aXH AT AT T ALHR A A
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&R T9F WEAT AEETE & €, O aX
FRT & Y ZAAT a7 gAY o wfww FAR
& AR 37 A Fifaw At Ao gEd
TH & FIR 10 frama & o & g
# O ST G R T A AR
qF g9 FHA A9 &, 3 aR K
AR fadmT ot o 73 are £ A9
S99 ag fasaq & 1 9@ 99 7 @F
HEMT g F F FpaT & 1 AP ag o
& 1 q30 TET FAEETE T4 A §, a3 AT
FEA-ER &, q TQ q g, I
TR ¥ 3 7@ AT ¥ ) g7 o F4w
wmE S @Y g, ag 3 Wi g fw ¥
19 Y UFT THF § 1 A OFF THA
g, %R fog & ggi 9 e @F I
&, o st |t A E A faa
Er @@ F1 43 oot § o d F
faraTe 7 41 o1 @ 3 1 A dedw
ararfasw 7g1 @1 T E

TF HIT Ageaqw 4 5g % fF
fFaTT o1 q37 F%aT g, S9 a9 #Y
g1 4f72) qrew faerdr sifed » e
AN WA #ar g dAfew sEw
§frdr sz @@ fogadr g1 R
A FA FREAT AT § X AN
gEE G F@ & S e ¥
3 gw  whw faa 9@ &
Ff frame a1 w0 faaa § 1 A9 ©F
FIIT &7 W =T 2 AR HFTIH
e A F Fararew o
awy & ofem g@ & fam fa=r a@Y
T gF & | 79 T § e g fr e
3 # ArA F sfaw 7w o faw
&, T THIL &I AGH AT FHAT
e |

Shri Tyagi: Sir, I want to raise a
point of order. I have been observ-
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ing for the last few days that
the Chair is proceedings by slips
which are sent to the Chair by
the various party whips. I comsi-
der this is a contempt of the
Chair—that the Chair should be en.
slaved by these considerations. I
therefore want to raise this issue in
the House; not that I am anxious to
speak. But may I request you not to
mind such slips because that is dero-
gatory to the dignity of this House and
to the dignity of the Chair—to be guid-
ed by anybody else than its own dis-
cretion,

Mr. Deputy-Speaker: Hon. Members
may express their desire to  speak.
There is no point of order. Shri
Koya.

Shri Priya Gupta (Katihar): It is
not contempt, but a request to the
Chair.

Shri Tyagi: I can understand a
request, but lists are given by the
party whips.

Mr. Deputy-Speaker: I
bound by those chits.

am not

Shri Priya Gupta: Democracy is a
two.way traffic.

Shri Tyagi: It is the fundamental
right of the Members of the House to
speak. I have never seen this chit-
system earlier in the House.

Mr. Deputy-Speaker: Order, order.
There is no point of order. Shri
Koya.

Shri Koya (Kozhikode): Mr. Deputy-
Speaker, Sir, I want to speak on a
subject which I feel was neglected by
most hon, Members and even by the
hon. Deputy Minister and the Minister
of State who have spoken earlier. Even
Shri U. N. Dhebar, who gave a shock-
treatment to the Ministry, did not refer
to that important subject, that is,
fisheries.

Fisheries is a very important thing
as far as our food 'problem is con-
cerned. From the publication of the
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third Five Year Plan, brought out by
the Planning Commission, it will be
seen—they have stated it there—that
fishing and allied industries provide
employment for about a million fisher-
men, most of whom live on the verge
of poverty, The income from fishe-
ries can be greatly augmented through
the use of improved technique in all
aspects of production and utilisation
and organisation of fishermen on co-
operative lines. Of course, the Gov-
ernment is doing something in this
field, by mechanisation of the boats, by
forming a few co-operatives here and
there, but this is a section which, if
properly developed, will give a lot of
employment to our people. It will
help us to go a long way in solving
the food problem of the country, and
the problem of malnutrition and under-
nutrition of our people,

I come from a constituency which
has got a large number of fishing vil-
lages, namely, the Calicut constituency
in Kerala. In some of the pamphlets
and publications given to us the im-
portance of sea-fishing has been great-
ly stressed. In regard to sea-fishing,
I think about one-quarter of the total
catches may be from Kerala. I am
quoting from memory and am, there-
fore, subject to correction, Kerala has
got very good scope for improving its
fishing there. We have got modern
methods of fishing with the mechani-
sation of the boats. With these boats
the fishermen could go out into sea
for a distance of 15 to 20 miles. Com-
pared to that, with the customary non-
mechanised boat, he can go to a maxi-
mum of 6 miles and as a rule only 2 to
3 miles.” But this mechanisation of
boats is going at snail’s pace. As far
as Kerala ig concerned, especially in
the Malabar part of Kerala, very little
has been done. I know of a place,
Tanur, from where 5 per cent of the
total catches in Kerala come, Nothing
has been done there for mechanising
the boats and even the formation of
cooperatives there is not working very
satisfactorily. The fishermen find it
very difficult to send fresh fish from
there to other places. Previously the
Mangalore-Madras Mail used to stop
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there and they were able to send
fresh fish to Madras. But now that
train is not stopping there. So, I
request the Food and Agriculture
Minister to approach the Railway
Minister and see that the Madras-
Mangalore Mail stops there to take
fresh fish.

About fish, you cannot be sure of
the catches. You can have no calcula-
tion about it, Even in so advanced a
country like the Federal Republic of
Germany, the position is this:

“The output of the sea, taken
as a factor of production, can hard-
ly be infiuenced by the producer
either as regards quantity or com-
position of the catch. There is
considerable uncertainty over the
results of a voyage and this is not
dependent on the amount of the
outlay, i.e. the costs of ‘the fishing
trip.”

This is the report of the FAO on sea-
fish marketing in the Federal Republic
of Germany.

Sometimes fishermen get wnothing.
For the last six months, there was no
fish and the fishermen were actually
starving. The Government, of course,
was doing something by giving them
some rice and some money for thatch.
ing their houses, but that was not
enough. There was no alternative
employment given to them. When I
raised this question on the floor of the
House about alternative employment
to the fishermen during the non-catch-
ing period, my friend, the Deputy
Minister, Shri Thomas, replied that
there are so many roads to be built
and the fishermen are getting employ-
ment there. Even Shri Thomas should
know that fishermen cannot be employ-
ed in road-making. There are only
two or three roads to be built and
even in those cases, the contractors
are not bound to employ these fisher-
men. Therefore, we must think
seriously about giving some alternative
employment to the fishermen,
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Sometimes the catches will be so
much that it will be impossible for the
fishermen to sell fhem in the market.
So valuable a fish like Sardine, are
sold as manure, because of lack of
arrangements for tinning, preserva-
tion in refrigerators, etc. So, they are
sold so cheap and the fishermen are
not getting an amount which they
ought to get and which they will get if
they can sell it in other places like
Madras, Trichy or Bombay.

In 1957, the Publications Division of
the Information and Broadcasting
Ministry published 3 pamhlet called
Fisheries.  About fish transport, this
pamphlet says:

“No less important is careful
transport of fish from the coast to
storage sites or to the interior in
insulated road vanms. Transport
facilities have been made available
to some extent in the States of
Bombay, Travancore-Cochin—it
was called Travancore-Cochin
then—Madras, Andhra, Orissa and
West Bengal.”

but as far as Malabar part of Kerala
is concerned, adequate arrangements
are not being made for the transport
of fish, A very important matter about
fisheries, even according to the Gov-
ernment, is the welfare of fishermen.
This pamphlet says:

“In the plans to develop the
Indian fishing industry, the need
to improve the lot of fishermen
has been always kept in the fore-
front. Efforts have been made to
better their socia]l] and economic
condition.”

But I can say without any fear of
contradiction that the position of the
poor fishermen of the Malabar coast is
worse than that of the Harijans. They
have no houses to live in. They live in
very small houses and the wife of a
British Fisheries Officer once said,
“Our dogs will refuse to live in these
houses”. So, I request the Minister to
evolve a scheme for proper housing of
fishermen,
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Shri Liladhar Kotoki (Nowgong):
Sir, the hon. Deputy Minister, Shri
Thomas, told us that the food situation
in the country was comfortable. I wish
it were so, but I humbly beg to differ
from his view, which would be clear
from the following figures, Although
last year we had a record production
of foodgrains which was to the tune
of 79:3 million tons and we are told
that this year also it will be of the
same order, we have to reach a target
of 100 million tons by the end of the
third Plan. If we compare the produc-
tion during the two years, there is
absolutely no increase. Therefore, I
do not know how we are going to be
self-sufficient in food by the end of
the third Plan.

The other thing that I do not like is
that our country should continue to
import foodgrains from outside, It is
necessary to scale over emergency and
difficult situations but it has become a
practice. As far as I can see, we will
have to go on importing foodgrains
year after year. It involves our
national prestige. An agricultural
country like India should not depend
upon imported foodgrains. I humbly
submit that if proper steps are taken,
we can very easily be self-sufficient in
food and it would have been possible
to achieve self-sufficiency by the end
of the third Plan, if only certin direc-
tions given by the Planning Commis-
sion in the first, second and third Plans
were adopted by the State Govern-
ments and also by the Centre. In
Chapter 19 of the third Plan— the
chapter dealing with agricultural pro-
duction—the States have been directed
to draw up district, block and village
plans. I want to know whether such
plans have been drawn up and whe-
ther our agricultural programme has
been carried on according to those
plans. My information and my experi-
ence is that there is no such plan
drawn up in most of the States.
Therefore, I am afraid we will not be
able to achieve the target in the pro-
duction of foodgrains by the end of the
third Plan.

The report refers to the intensive
agricultural programme in certain dis-
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tricts known as the package pro--
gramme. In the first instance, 7 dis--
tricts were covered. Now we are told.
another 8 districts from the remaining.
8 States will be taken up. That also-
does not give me much encourage-
ment. These districts have been
selected where there are already cer-
tain facilities like maximum irrigation
facilities and minimum of natural
hazards, Yet, the report itself says that
at the end of 5 years, the increase will
be 40 to 60 per cent. We require an
increase of 20 per cent, if not more, to
be self-sufficient in food by the end.
of the third Plan. I fail to understand
how we are going to achieve that tar-
get and what steps we are taking in
order that these national requirements
can be met,

There are various agencies to imple-
ment the programme and the agricul-
turists have to take advantage of the
various facilities that are being creat-
ed, such as irrigation, fertilizers, im-
proved seeds, improved implements
and so on and so forth. They are all
necessary. But, agriculture is an in-
tegrated process and so it has to be
undertaken in an integrated manner
with co-ordinated effort. I am afraid,
we have have not been able to do this
so far, I will particularly request the
Ministry to see that this drawback is
obviated. We have to activige these
agencies. It is good that panchayats
and co-operatives have been formed.
We must utilize these agencies and see
that village, block and district plans
are drawn up and whether it is an
intensive programme or not, agricul-
tural programme should be undertaken

in an intensive manner all over the
country.

Then, I do not feel happy about the
comfortable picture that has been given
to us about self-sufficiency in food.
grains. It is not enough to be self-
sufficient in food, millets, pulses etc.
We must have a balanced food for our
people, and g balanced food we can
have only by supplementing cereals:
and pulses by milk, fruit and other
subsidiaries, Here our progress does
not seem to be very encouraging.
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Shri A. C. Guha related the plight
-of Calcutta in respect of fish. The
position of Assam is still worse. Fish
is selling in Assam at the rate of Rs. 8
to 10 per seer. Even at that high cost
it is not available, Most of the low
lying areas where fish are grown have
been converted into paddy fields. Most
.of the beels, the natural fisheries in
Assam, have deteriorated. Then, there
-are no adequate arrangementg for fish-
ing in the deep waters of the Brahma-
putra. Further, the population of
Assam has increased by 34'1 per cent.
"Therefore, fish has become scarce and
its demand has increased out of all
proportion to the supply. So, I would
request the Ministry to pay special at-
tention to the production of fish in
Assam.

Lastly, I come to the production of
milk in Assam, The milch cows of
Assam are incredibly diminutive in
size and, therefore. the yield of milk
is equally’ small. Though some
schemes have been taken up here and
‘there, the breed has mnot improved
-sufficiently. So, I would request the
Ministry to pay a little more attention
to improving the cattle breed in Assam
and thereby increase the production
-of milk.

Shri Tyagi: I started my young
days as a cowherd and I was asso-
ciated with agriculture for some time.
When I am reminded of it. I find that
those villages were better than the
best communes—communistically
speaking, 1 mean—of USSR today. I
remember that during those days in
the harvesting season one member of
each family would go to the fields
without any wages. That was an ideal
co-operative society. When kolhu is
going on, or crushing of sugar-cane
is going on, one man could not afford
to have so many pairs of bullocks. So,
his neighbours would also lend their
bullocks and the work will go on for
night and day. In that way, in a regu-
lar way, there was absolute co-opera-
tion in a village. That was the life
which I lived in my boyhood days, and
1 am reminded of that when I think
-of the agricultural operations of today.
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It is a pity that our population has
increased to a wvery great extent.
Naturally, land cannot, grow in propor-
tion to the population. The result of
it is that we are passing through the
most unfortunate phase of our life
when we are receiving aid from foreign
countries. We are importing food-
grains to the tune of Rs. 125 crores or
so every year, This is a very risky
position. Suppose there is war to-
morrow and the supply of foodgrains
from foreign countries is stopped, I
cannot imagine what the fate of our
country will be. So, it is a very
dangerously risky position and, all the
same, we have been importing food-
grains in large quantities for the last
So many years. -

Although it might not look logical
to the people, academic people, sitting
in the Planning Commission, I hope my
hon. friend, Shri Patil will appreciate
my suggestion, because I know he is a
strong man in the Cabinet and he is a
man with a practical sense, And my
suggestion is not something new, it hag
been made for some time past, that if
at least half of that Rs. 125 crores is
spent on agriculture for two years,
we might become self-sufficient. For
instance, take irrigation, which is an
important factor in agricultura]l pro-
duction. Why can we not invest
Rs. 125 crores g year in tube.wells so
that each village could have one tube-
well? In that case, our problem is
solved immediately. In the same way,
many other things can be done. I am
sorry, I have not got enough time to
deal with the subject in detail. I have
a feeling that our having too many
cooks is spoiling the broth.

I hope the hon. Minister will appre-
ciate what I say. Agriculture is a
transferred subject, or a State subject.
Here we have got the Food and Agri-
culture Ministry. They have got their
services all over the country. Then
there is the Community Development
organisation with community projects
where we have an ggricultural expert
to advise the agriculturists, The State
Government has got its own separate
agricultural department with an
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agricultural expert, who is a big boss.
Then there are many less trained
experts who advise agriculrists on
various aspects of agriculture.

There are days when agriculturists
are trained in camps run by commu-
nity projects for ten or fifteen days.
During that period they get training in
agriculture. How can the agriculturist
yield to such a type of training or
advice? He will laugh at that. I have
seen villagers laughing at the know.
ledge of the agriculturally trained peo-
ple who go to advise them They can-
not distinguish betwen blades of wheat
and blades of barley! I challenge that
hardly two per cent of such people can
distinguish blades of barley from
blades of wheat, This is the type of
agricultural experts who go to advise
the agriculturists. So, people actually
laugh at them. The agriculturists do
not need any advice in their opera-
tions. A printed literature would be
enough for that. If there is literature
describing the manner in which the
crops should be sown, nursed and reap-
ed and how fertilizer should be ap-
plied, that will satisfy the agricultu-
rists, because there are graduateg and
post-graduates in every village who
can explain to them what the litera-
ture says. Further, the agriculturists
of today are not ignorant people; most
of them are educated people. I think
that would be better than keeping
such a lot of staff who will spoil the
broth,

I am glad that the hon. Minister has
now got some assistance. He has got
Dr. Ram Subhag Singh who knows
quite well every detail about agricul-
tural operations. I think both com-
bined together would deliver the
goods. I am very hopeful. But some-
thing must be done on a revolutionary
basis.

I most say, if I may just indulge
in a little of my own English, we are
fast tending to become resolutiona-
ries. We pass resolutions,. We are
more resolutionaries than revolution-
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aries. There is an abundance of re--
solutions, but we do not actually act.
The difficulty with the Central Minis-
try is that they cannot directly act..
They have to operate through the

State Governments. So, something
has to be devised whereby there-
might be a sort of closer contact

and closer co-ordination between the-
two Governments, that is, the Central
and the State Governments.

The lack of fertilisers is one pro-
blem and the pity is that while in one-
of the States there is demand for fer-
tilisers as in my State, in some States
it is in abundance and is sometimes:
sold at black market prices. That is
also happening.

Bullocks have become too costly. 1.
do not know if p:cple in the urban
areas can realise that a pair of bullocks-
which used to cost Rs. 150, today
costs Rs. 1500, It has become difficult
for people to keep a pair of bullocks.
Therefore 1 suggest that the hon.
Minister might perhaps like to
examine the proposal of starting some
tractor stations as I had seen in
Russia. Within five to six miles radius
there should be tractor  stations.
Tractors must be rented out to the
villagers. For instance, if they have
no bullocks and want to have a tra-
ctor, they cannot buy it because a.
villager hardly holds two, three or
four acres of land. He cannot
maintain a tractor. Therefore there
must be State tractors available in.
the vicinity so that he might pay the
charges and the tractor could come.
Fuel may have to be paid for by the
person and the tractor would render
the service. Thereby they must come
to the rescue of the cultivator.

There may be many other machines
of this nature which should likewise
be rented out to the peasants so that
they might get some facility.

In the matter of irrigation I ha.ve
already said that it is all scgnt'y‘ Quite
a lot of land is lying unirrigated.
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instead of borrowing from USA, why
'not invest here in tubewells? Let us
have a plan that within two or three
years the whole of India shall have
irrigation facilities. This is possible,
if not by canals, by tubewells.

Then, the whole programme should
‘be taken on a war basis. I am afraid,
very soon there may be a war and if
there is any, God forbid, we will be
ruined. If our line of communica-
tions breaks and  suppose no ship
comes across the sea, where are we?
‘We are in the sea. Therefore I must
submit that we must act on a  war
-footing. This plan must be on that
basis. We must take to it.

This Ministry is one of the most
important  ministries today and it
must be given its due importance by
‘the Planning Commission, the Cabinet
anj the others. The members of
the Planning Commission, none of
them, know what is agriculture. Their
knowledge is academic. They dictate
to the Government today. The must
-unfortunate phase of our political life
today is that the Planning Commis-
sion has become a higher and a super-
ior body than the whole Government
-combined together. It is their dicta-
tes which are fcllowed by every Min-
istry. I think this thing must be
liked into from that angle.

Then about seeds, at present seeds
-are being distributed. The seed of
wheat goes into the market and
-people eat it. The best quality of
wheat is misused, My  suggestion,
therefore, is: Let us be a little bit more
-radical in the matter. Let us define
the zones. You need not maintain
any seed farm. It is better if a five or
six-mile area suitable for one parti-
cular varirty of seed is prescribed
.and no other variety of seed is sown
in that area so that the purity of that
variety of seed may be maintained.
‘When we are going to the rescue of
the cultivator, we might also enforce
:some discipline on the cultivator and
the peasant. So, let us define parti-
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cular varieties of seeds for particular
areas so that within that area you will
always have the purest variety of
seed available.

About implements agricultural im-
plements are not available. Timber is
not available to them. It must be
arranged that these implements are
available at a low cost to any cultiva-
tor but not timber because timber will
again be misued or will go into the
black market. Let it be shaped into
implements and ready.made imple-
ments must be made available.

Mr. Deputy-Speaker: The hon.
Member’s time is up.

Shri Tyagi: There are......

Mr. Deputy-Speaker: ....
number of points.

Shri Tyagi: One thing more is
needed. Every cultivator is today
free to sow or grow any crop that he
chooses, This is wrong. In UP, for
instance, land is mostly going under
sugarcane cultivation. Sugarcane is
grown and wheat is not grown. Then
how will people live? Thereforc there
must be some strong action taken to
control crops as to how much and
what proportion of land should go
towards sugarcane or other commer-
cial crops and how much to food-
grains. That control has also to
come.

Mr. Deputy-Speaker: His time is
up.

Shri Tyagi: One more point about
land ceiling. Fixation of ceiling is
quite all right. It looks very well.
We can boast of the socialistic pat.
tern. We have already boasted of it
and got dividends from it. But what
about uneconomic holdings? We have
not gone deep into the matter. I
would invite the attention of the hon.
Minister to it. We cannot allow it
to go in that vague manner. The
slogan of ceiling is very good. But
what do you see? Five years after
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when the father of the house or the
head of the family dies, land is im-
mediately divided into uneconomic
holdings among the three or four
sons. Either we must make a law that
this ceiling land will remain as one
unit irrespective of the number of
sons—it must go to he eldest son as in
the olden days kingdoms used to go—
or it must go to the co-operative so-
ciety perforce. It should not be broken
intp uneconomic holdings,

We are distributing land in  the
name of landless people. How will
they cultivate that land? They can-
not afford to have a pair of bullocks.
If there is any land, whether it is
Rajodaya land or Sarvodaya land it
must go to the co-perative society. I
am not in favour of the Sarvodaya
slogan. 1 am opposed to Sarvodaya
because neither Mahatma Gandhi nor
his disciple can own thousands of
acres of land for distribution. This
privilege can vest only in the State
and not in any individual howsoever
big he may be. I am, therefore, op-
posed to Sarvodaya. If there is some
Sarvodaya land, it must essentially go
to the co-operative society. If any
landless labourer wants to avail of it,
he must volunteer and be prepared
to become a member of the co-opera-
tive society. Let him have his share.
But that we must manage.

Mr. Deputy-Speaker: He should

now conclude.

Shri Tyagi: I shall conclude in a
minute.

Enact a law whereby we might say
that the ceiling land shall not be
allowed to become an uneconomic
holding. We must check this tenden-
cy. Unless this is done, you are going
to face another debacle.

T am very sorry that I did not have
much time at my disposal.

With these words I thank the hon.
Minister for what he is doing and I
hope he will do much more.
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Shri Muthu Gounder (Tiruppattur)
commenced speaking in Tamil.

Shri Tyagi: Can he not give me
the benefit of understanding him? I
spoke in English although I do not
know English at all. He may please
try in English.

Mr, Deputy-Speaker: Let him go on.

*Shri Muthu Gounder: Mr. Deputy-
Speaker, the Deputy Minister of
Food and Agriculture explained
yesterday that the Asoka Mehta
Committee also after enquiry
found that the figures and statistics
supplied by the Department were
correct, Further, he stated that in
those years in which there was in-
creased production of foodgrains, the
prices of food-grains also went high;
so, we have to rely on the statistics
or figures supplied to us. Agricul-
tural production is said to have
touched a peak of 79'3 million tons
in 1960-61, but still we see the prices
of foodgrains are rising. The popu-
lation of India is increasing by 1 per
cent per year, whereas the increase
in food production is about 6 per
cent. So, why the price of foodgrains
is not coming down is a mystery.
We have to find out ways and means
to reduce the quantity of cereals in
an ordinary man’s diet and supple-
ment it with vegetables and vitamins.
I think India may be in the top of
the list of countries where cereals
alone form the major part of focod.
On the day when we would not be
in a position to import foodgrains,
we would be consuming only half
the quantity of cereals which we are
now consuming today. By growing
more vegetables, producing more milk,
be getting more fish, eggs. fruits,
mutton. etc.. we can gradually bring
about a change in food habit<. Then
peovle will be having a balanced
diet.

Much was said about cheap Mysore
food which is a mixture of tapioca

*English translation of speect deli vered in Tamil.
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flour and groundnut cake flour with
other ingredients, It has not yet
come to the market. Tapioca is still
the food of the poor-man in Malabar.
By popularising this Mpysore food,
the demand on rice can be minimised.

Each municipality should have a
pucca dairy and milk supplied at a
cheap rate as is being done in Delhi.
Agriculture is not as much remunera-
tive still as many other industries
and professions are, Though there is
some improvement in  agriculture
and in the standard of living of agri-
culturists, we have to make agricul-
turists still more [Prosperous.
Then only will agricultural production
improve, If at all we have ma-
naged to get increased production
of foodgrains it is more on account
of the fact that the agriculturists
are now getting a fairer price than
they were getting hitherto. So,
Government should not cut the price
of foodgrains which the ryots are
getting now. The public are not in a
position to purchase foodgrains at the
present heavy rates; the Government
should come forward and offer a

subsidy of at least 50% Toodgrains for
sale to consumers.

Taking into account the huge
amount spent in large projects or
minor irrigation schemes, we find the
Government is investing Rs. 400 to
Rs. 1,000 per acre of land under
these sources. What are the Govern.
ment doing for the benefit of ryots
who take water by pumping sets or
by using other means from wells?
The ryot who cultivates paddy by
well irrigation is selling his produce in
the same market at the same price as
a ryot who cultivates paddy using
river or tank water. I would request
the House to consider the cost, risk
and trouble that a ryot using well
water has to face. Are we not bound
to give him some  concessions?
Interest-free loans should be given
to ryots who want to dig wells,
irrespective of the community to
which he belongs. Such loans are
now granted only to Scheduled Castes
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to purchase bullocks, etc, I am glad
over it. But there are poor ryots in
all communities. This concession
should be extended to all ryots of all
communities. Small ryots holding
small bits of land should be given
exemption from paying land revenue.
The Government exchequer will not
be affected by this, as the bulk of
the land revenue comes from wet
lands and big holdings. Government
should also appoint stockists with
adequate quantity of dynamite and
blasting materials in every Dblock
centre wherever there is demand and
need for it.

Government should encourage ryots
who irrigate land from well water in
as many ways as possible, the Gov-
ernment will not lose anything; as
the per-acre yvield of foodgrains
under well irrigation will be twice
that of wet land. In garden lands
of my constituency the average per-
acre yield of paddy is 3,000 Ilbs.
whereas in the wet lands it is only
1,800 Ibs.

The development of poultry is not
up to the mark. The price of eggs is
going up steadily. The work done
by block development staff in the
rural areas is not appreciable. A
Block Development Officer should be
an agricultural graduate with enough
practical farm  experience. Prizes
and awards should be given liberally
to winners in per acre yield com-
petitions, Fertilisers should be always
kept ready in village depots to be
supplied to ryots on cash or on credit
basis whenever they need it.

Loan amounts should be sent to
applicants by money order by the
officers concerned after making neces-
sary enquiries. Under the present set-
up a ryot who applies and gets a loan
from the Government is not able to
take the entire amount to his home.

Mr. Deputy-Speaker: I find that
there are a few more Members
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anxious to speak. Is the House pre-
pared to sit beyond six?

Some Hon. Members: Yes.
Several Hon. Members: No.

Mr. Deputy-Speaker: I take it hon.
‘Members would be prepared to sit at
Jeast till 6.30.

Some Hon. Members: Yes.

I propose calling upon the Minister
at half-past-three. Shrimati Laksh-
mikanthamma.

Shrimati Lakshmikanthamma: Mr.
Deputy-Speaker, I am grateful to you
for having given me an opportunity
to take part in the discussion. I do
not wish to divide the House on this
question, but the fact remains that
women constitute half the population
of the country and have Something
useful to contribute. As Shri Dhebar
rightly said yesterday agriculture is
the base of the country and the cow
is the mother of agriculture. Arti-
cles 47 and 48 of our Constitution
make provision for the improvement
of the nutrition of the people and
‘protection of cattle. If we do not
protect the cow, I do not understand
how our children will have nutrition
available to them. Whatever may be
the economics or science of this pro-
blem, I find that even today healthy
cattle are going to the slaughter
houses. Especially in the city of
Hyderabad one could see healthy
cattle being taken to slaughter
houses. I feel it is the duty of the
Government to devise some measure
to protect useful cattle. :

Since the time-limit is very short.
I should like to come to the other
subjects.

15 nrs.

Many Members who spoke yester-
day have expressed their regret that
we are still not self-sufficient in
foodgrains, Shri H. P. Chatterjee re-
ferred to this, and Shri Inder J.
680 (Ai) LSD—6.
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Malhotra wanted to know. how much
time we wouid take to become self-
sufficient in focdgrains. I share their
feelings, and 1 am equally anxious as
far as our food imports are concerned.
Though it is a matter of pleasure that
we receive some of the agricultural
surplus of the United States to tide
over our crisis of agricultural pro-
duction, still it is not a healthy sign
in the long run, for so many reasons.
There are so many disadvantages when
we import foodgraing from other coun-
tries. We are squandering aways large
cums of the country‘s meagre foreign
exchange reserves on imports of
{codgrains, especially rice.

The production, especially of rice, is
far below the demand, whereas the
demand is slowly showing an upward
trend in the country. A time may
come when we . may have to face a
crisis of the kind we had to face after
the Second Werld War when Burma
stopped the export of rice to our
country. So it is advisable that we
should, within the minimum possible
time, become self-sufficient in food
production.

I wou'd also like to explain how,
it we stop imports, in the long-range
plan there will be an impact on tne
‘nternal productive set-up. While it
‘s quite possible that imports may
have a complementary effect conducive
to the growth cf internal production,
some cf the em‘nent economists feel
that it may also have a competitive
effect inimical to the internal pro-
Cuction.

The competitive effect of imports
may be jllustrated as follows: Yester-
day the hon. the Deputy Minister,
Shri A. M. Thomas, mentioned abcut
the shift in some of the States to
commercia]l crops like jute. In many
States, as for instance in Andhra,
Orissa, West Bengal, due to the
meagre returns from the cultivation
of foodgrains, there has been a shift
from the production of foodgrains to
the production of such commercial
crops. If this were to be a perma-
nent tendency, India would be
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permanently dependent on foreign
countries for the supply of foodgrains.
This is a dangerous situation for which,
I think, we have not bargained. Hence
the Government should devise some
means for the prevention of this shift
from foodgrain cultivation. This is
what I mean by the competitive effect
of importation of foodgrains, aggra-
vated by the price differentials bet-
ween the two crops.

Under these circumstances we would
like to know whether Government
have analysed the competitive and
complementary effects of these agri-
cultural imports in the long run. The
pattern of agricultural imports should
be such that there should be a bene-
ficial complementary effect on the
agricultural productive set-up of India.
If these imports were to throw our
productive structure out of gear, we
will always be in a state of im-
balance, which should be avoided at
any cost.

Regarding the land policy also 1
have got something to say. Since the
First Five Year Plan the Government
is aways claiming that it has achiev-
ed the targets with regard to food
production. But there is a big quali-
fication in this statement. What the
Government achieved by the end of
the First Plan is only the total target
of all the grains put together. With
regard to major crops like rice, in
the last ten years I do not think we
have ever achieved our targets. Let
me illustrate my point by an example.
Suppose the target is 80 million tons
of foodgrains production. And sup-
pose we plan for a production of 60
million tons in the major crop and 20
million tons in the small crop or
small grains, And we achieve a pro-
duction of 40 'million tons of the
major crop and 40 million tons of the
small grains. Putting all these to-
gether, of course it is 80 million tons.
Thus, putting the major and minor
grains together, we can claim that we
have achieved the target, but the pro-
duction of the major grains is only
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to the extent of 40 million tons as
against the target of 60 million tons.

This situation is the result of one
vital defect in our agricultural plan.
They have everything except a com~
prehensive plan of land utilisation
linked to the crop pattern planned im
the Third Plan. In order to have such
a plan, the Plan should be divided
into a series of village plans in which
the village authorities should take
active interest, and we should also
convince them that they should set
apart a certain portion of their land
for cultivating crops according to the
targets fixed. Without such a base
planning it would be impossible tc¢
reach the targets of production in
agriculture.

In order to induce people to culti-
vate these crops we should also pro-
vide sufficient facilities to these people
both during the time of production
and during the time of marketing.
They should be given enough of fer-
tilizers and other facilities during the
time of production. In the marketing
sphere, a certain base price should be
declared before the planting season so
that the peasant is reasonably assured
of the same. The declaration of base
prices is not an easy task, of course.
But still an attempt can be made by
taking the overall future producticn
and the probable demand. Whenever
there is a surplus, the Government
can build up stocks, and these stocks
can certainly be utilised for maintain-
ing the stability.

It might be a matter of interest to
know that even in such primitive
times, the Mauryan Empire had imple-
mented such a scheme. If you read
Kautilya’s Arthasasthra, you will find:
a detailed scheme in which a slowly-
rising price level is advocated for the
agricultural commodities. I strongly
support such a policy of slowly-rising
price level, because it gives an incen-
tive to the producer in the long run.
If the rate of rise is normal, you can
always assume a rise in productivity
to compensate the price rise. Unless
you build up a reasonable scope for
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the emergence of a surplus in this
agricultural sector, your economic
development would always remain on
a sandy foundation.

I also agree with several Members
that we should educate our people on
more intensive cultivation. It is wrong
to say that our agriculturist is pri-
mitive, in he sense that he does not
take to improved implements and
improved methods of cultivation. The
‘common man’ much talked of during
the budget debate, I think, is no more;
he is now the common master, whip-
ping us, the representatives, saying
that he wants more power, more
water for irrigation, more implements,
more fertilizers. The urge has been
created in him, thanks to the Com-
munity Development programme.
Though the Community Development
Department has not been able to
achieve any increase in the production
of agriculture, still it has at least
created this urge in the common man
that he wants more and more of these
things.

Mr. Deputy-Speaker: The hon.
Member’s time is up.

Shrimati Lakshmikanthamma: I
have one or two suggestions to make.
Even in the supply of fertilizers, I
feel that we can start more and more
with the small units, with the local
raw material. I find the hon. Minis-
ter shaking his head. I do not know
why he feels that he cannot do it.
My hon. friend Shri Tyagi was saying
that a pamphlet will do to educate our
people. Now the Centre has taken
up the publicity in regard to agricul-
tural extension. But they are send-
ing pamphlets only in English or Hindi
which are quite useless to the farmer
in the South. I therefore request
that they should be translated into the
Jocal languages and sent there so that
they will be useful to the farmers
there.

One word about agricultural labour.
Though I have got much to say on
this, I have no time at my disposal.
Agricultural labour is the much-neg-
lected labour in this country, Peoble
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feel, even Members from the Oppo-
sition feel, that only organised labcur
is labour and agricultural labour is no
labour. It is a sleeping giant. Once
it wakes up, you do not know what
the consequences will be. You must
pay more attention to them also, es-
pecially women labour in agriculture.
Though there is a provision in the
Constitution saying that equal wages
should be paid according to equal
work, still, we are not following that.
In some villages to which I have gone,
1 learnt that a woman agricultural
labourer gets only six annas against
one rupee or twelve annas for a man
labourer. I say that the condition of
both men labour and women labour
should be improved. At the same
time, this justice, economic and social
justice which the Constitution has
guaranteed that a woman will get an
equal wage is not done. She is doing
so much work. A woman labourer
does more work than a man.

Some Hon. Members: No, no.

Shri Tyagi: Never.

Some Hon. Members: Yes, yes.
Mr. Deputy-Speaker: Order, order.

Shrimati Lakshmikanthamma: In-
stead of being generous, you are ex-
ploiting woman labour by not giving
her what is due to her according to
the Constitution, I request that both
these things should be kept in view.

Moreover, agricultural labour fami-
lies are also increasing from Plan to
Plan. What is it that you are plan-
ning for them? The land reforms
should be implemented in the quick-
est possible time so that some land
will be available to them. Though
this will not solve the entire problem,
at least some land will be available
to agricultural labour.

Mr. Deputy-Speaker: Shri Marandi.

Shri P. R. Patel: I rise to a point
of order. I want to know whether
the list prepared by the hon. Speaker
is to be honoured or some new names
are added, or we have to approach
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you. I do not understand what method
we should follow.

Mr. Deputy-Speaker: I have got my
own method.

Shri P. R. Patel: Is my name there,
in the list?

Mr. Deputy-Speaker: Yes, yes; there
are many names,

Shri Tyagi: What is your ruling
with regard to calling Members to
speak?

Shri P. R. Patel: What is the pro-
cedure, so that we may follow that
procedure?

Mr. Deputy-Speaker: Shri Marandi.

H W@ (TeER) ¢ AT
AR, WG TF Ff 99w 0
Ad ¥ #fawax v &7 § & moen
See oo &4 & | foaad W s
AT N G F T g § 1 3@ fag
=y & o T i § o fv g &
qq RN & 7 STe § 1 AT wea &
AT FgAT 92T & 5 FY g9+ 3w T
RN AR AT AT | T AT SH &
@A ¥ fod gz a9 € W) T og
FfigxRa g I gamdwe s
AT g F FY 9 A & fad
wga Ffww F @ §, AT T ww
FIA AR AT AR FH AG
FE & | TR A IO A ™
& gvag | #1S s Ag) gar & fow
@ ¥ g TgH 97 S 99 ¥ #qF o
2, afes e fa agr & o T @9
T 3R & 1 Tt A 3y F F1E afvadqT G
R U A I LR R
sTfearEy 9 & 1 & A9 § WK T §
I ORI FHIA Fg7 T ATHAT
w9 FQ@ 2, faq & o agr #y feafa
FafE@mafi gar g
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gy e & F g A §
& 3w # w1 #7307 g€ ¢, e wr
& ®T F @ I Y gATR aferor fagr
AR T OO § AT F oA afg
Tt A afg gf @ 1w A
e & § 1 & Wiy = T Y
frdzm < =mgan g % atswn ame @
& ST Fv ward A g ) W ' A
Jar FY ATEAT ¥ Tg F g7 AfER
i o Ja & S Y we Ahw
g AR g 39 A9E [ A a7 ]
AR W T1feg | T 9o & T
& ¥ For It X fag g 7 o
TETSTAY T a0 § | A ag wara
w1 s ot o= & &, 9 T
oo F ARy A e owm o™
fad & 9 wgm ¥ QT e 5
I e AT A, S faE
YT 7 aATaT §, Fg1 AT any frar I
T q T Y AT T BIE E

TR 9T o F fog o A
DA T E T TG F g § o
A fq=rg Ao sy § T faega @
¥ gEs § agr % 5 oF 9 @ 9
y faeem Afewe § 1 O & agt &
sfeafagt #1 wars & & fog gt
Y S F owars FW & fog, amat
wag fad o &, Ffe agy A & awr A
AT FY FIE WATE TEI o7 W e | W
fad & w47 wgRy ¥ 77T T fF
§ JgF Y TAT AT FT FW BT F
fod aq AR 9 ¥ eara & 4 =gt 9 faAr
it ey gET Afeai AR AETF E A A
s 1w o s =nfed ) 9fs
AR agrdr garHt § 3@ fod dqver
A Y IR AT § @Y 98 a8 FT q4T
ITAT & | 919 T I 7 AFA B s7TEqT
RN AT ar A FA X FAF
FYE GTAET AT & TFAT g |
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TR e 9o & @ e
& 7 @ 1 wF e fagr § gE
miﬁ@ewmmrq@gn
sa o g foard & g sl gy
¥ 1% gt WfE avad § @ gy @
ot & AR gt gw I § 1 59 & A
¢ Tfeede A9 § 99 A9 & | WK
gy 1w } o ST T @+ @ v
& A A feard & fad §¢ At A
qhd £ 1 0 A o @ sw a e
qgT AT wT Afed W gw At
THT TR WG | T T Fi A
& ferarrd & 5 1 o1 T 2 B @
@ T § 1 dEd e Ay fady s
T T I H AT TG FH FT FEQ
& | FaTe o ¥ gy o a9 gy
TG I GIST TGT FIH AT § | T Y
o= ¥ v w9 & fad oR ¥ = @
&, JfFT o owEr § 9 g
feg sy & 7wy fagh & w9 w9 v
&1 g9 9N 99 g I9 & a¥ 98
F fagy # A1 wrET g A A
qran € 1 5@ foa sa w gt & A
TN 5w g afed @t gv a=f
ToE aE F Gl FT g A ST 0
&7 FT T | AR g S A fawrg
AT Y T Y & Fre ¥ fod qer
@ FET T oS IR 2 feosw
o ¥ A FEY DA FAE T,
SfF a0 7 99 9 =mE g e
iy &1 77 9@ ¥ 97 9 aF T30 AT
Y Grer afeai &1 A IwEnr g
AT T 9% B q AT A gy
IqH G qFAT | 7 qqA| ¥ g aga
& S0 {1 § i I T @r FC
T sifaa wF &

e 9 adfr Ao ¥ o ¥
T FY G AT AT § A ag &Y F

2R W WY Py wm AR
fod g gFFg ¥ 99 ¥ SgTET AT
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AT AT ATfEd AT 4 H I A< g
AR HAT HERT FT A TAL A
AR § &9 ¥ SyreT A W & fod
W arfe wfus ww gwIR g S
AR AT gET & 9 JifF a7 { §
R 8

o= # 7 ffe frda s fiF fage
FT WA FET T=e TG AR FLAT
arfegd @ AT F1 ST v

Mr. Deputy-Speaker: Before I call
upon the next speaker, 1 wish to
bring to the notice of hon. Members
that a Member may intimate to the
Speaker his intention to speak by
following any of these three methods.
They are laid down in Direction No.
115A of the Directions by the Speaker.

Firstly,

“The names of members who
wish to participate in a particular
debate or discussion may be sup-
plied to the Speaker, by the parlia-
mentary parties or groups.”

Secondly,

“A member who prefers to write
direct to the Speaker may do so
without having to go through the
machinery of parliamentary party
or group.”.

Or, thirdly, the Member must
rise in his seat and catch the eye
of the Speaker.

I am adopting all these methods.
There is nothing wrong in hon. Mem-
bers sending me chits. In trying to
give as much opportunity as possible
to all sections and to all groups and
to all States, some may be disap-
pointed, but that is inevitable in a
parliamentary democracy.

Shri Tyagi: In this connection, may
I submit that the convention and the
whole tradition of parliamentary prac-
tice all over the world is that catch-
ing the eye of the Speaker has always
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the preference? What I have seen in
this House is that sometimes names
are called....

Mr, Deputy-Speaker: What I have
read out is from the Directions by
the Speaker.

Shri Tyagi: .... and those hon.
Members are not present in the House
tc speak.

Mr. Deputy-Srezker: I am new to
this House, and so, naturally, it will
take some time for me to get myself
acquainted with all the Members. So,
the hon. Member may put up with it.

I think the Directions are clear on
this subject.

Shri P, R. Patel: I would like to
submit that all those procedures have
been followed, and the Hon. Speaker
has been pleased to prepare a list.
But that list is not being followed.
That is our grievance.

Mr. Deputy-Speaker: I am sorry.
The only name I added was that of
Shri Tyagi. If I have done any wrong,
then I have done it. But all the
other names are there in the list.

Shri Tyagi: I am not prepared to
submit to any list, and I have never
submitted to any list in my career.
I shall always try to catch the ecye
of the Speaker.

Mr. Deputy-Speaker: The lists are
only for my guidance and for the
Speaker’s guidance. Whoever catches
the eye of the Chair will be called.

o faRer (i) @ ST
7T, ¥ 7 2 I ¥ W6 A A
aF T AT B AT A IS AT A
AT AT & 1 T T =S Rt A,
T T &, T FIST &, T A FT AFM 8,
B S A3 A SHFT ForeTd Ft Agge
g} FTHT 98 TR 5 AT T AT
& oz e g R AR reee W
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T AR e W qeTE @ @ A
a S 7w oar o fafew
T EHIR @M AR F9e wfE &
R & & a1 g7 a3sx F At
A § | Afew frfew matile ga fag
qar 7T g€ 1 W AT AR Y A
THET g FET & |

g gTT s § i ww 5w
WA A TG ¥ 0 JEEe A9 §
fo73 g § g W a1 w0
FAG T ) _IT a7 TR TG A3
gE 1 7 A Fo wea § fr and
FET AT T FW v av fw et
FY S o, w0 w7 wer g1 AT Ay
FTET F fog T grew ¥ 9w G @
a1 ft s & | 9w FY g Ag) e
arfen o I et sfagraee = 78
AT aTfgg | AW & F e
forerme® @7 g 1 F Fe ATRAT § R A
YL AT FOH 3 TS § A7 @& §
gt ¥ 7 o afe o o § 1w A
it & = § § ok § 1 g
afeT gaT FIAEY A A IAT R}
# fafeex § sEiH FU FY faw 3@
T 9% Y YT § 98 q@T AT &

AR, TEl 9% =9 9 & v
St 33 & | F 99 g AEan g fw
FATT A1 gH & WX g Ro TET AW &
faq @« gar &1

AR A AR T &7 § 5 maTe
FT TG FT I I SYIRT AT
M =few | A S # sAfG § aga
IS G aFar g | § 77 oy fawfasd
Haq ey AU RT H #5197 {5
TETY FIATY FTH F g1 F@ AR
TERFAFH AR E & | N ARy
T § a8 T FW AGE F@T | AT
&l Ay TiEt § /g e & oo
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AR gL FT a0  Afd 3 g A
F | § FEA E 6 A ae wiEt ¥ o
OF AT ATV WX IqE F AT HAT
AT FY I FT 2 @ wEy Sy oar
FHEqT FT TH T AT TFaAT & | ZH g o
R AT & AR 9IS § TR T A[Y
99 AT FI & 1 A faarm gae o
1 S[aTE AT A1EAT § Y g qfsa
SN F7 72F foam 97 1 97 I AT AR
& 1 a8 T ¥ gAfq aT T8y £
g F33 & fF gum faeew #1 age
ST AR AT G@EA AT L1 F
FARY FiEiequE # U § M7 ]| &
FN FT F TT G | qIA g 03 9 HY
I+ % farat dgaa 30 § AR gw &
YL AR Yo FAXEFTFAE ?

Y F @Y Y AT FEAT ATEAT AT |
A a7 AT T Gt B @ A A |qar
F@IE | § Fga1 w1gan g 5 madde
HIZAT 3T 9% FTRT S ] | qT
J7 Y AT AIAAT § ST T T IR
TE TAT & TEHT S AT AT | FAY
Y gaT graT & i AR |@a ¥ qEY @@
T AR A § it 7= & e oy
TE TAR 3T FT AR g | 5TH7T gH HAT
ST Y )

F ooy qré = ww guT fag ;Y
AT g i was § ¥ A fwrer
FT AT A 0T g e |@rar 8,
it fF gt s & 1 ag Qur gEfag
FaT g o 3as) ¥z woaET A8 faemr )
# Fzar =rgar g 5 fraw & daE
zd fag fafade g1 w1 & v sga
o1 feed At Faerar | o ST Ao
derare #1 0 fed At fasem v ag
TYAT TEIT FT AT GIAT, FIT AL
FTT Y ATAAT | AT AW F O THA
£ I @ FET W qEE | T, wAR
EHFIR FA F A1 A FA7 oA F
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77 fafew o & wiwea ¥ @ ¥
fF waw V2a ¥ FAY T1fgq a9 7=
gt & 1 7 €Y T Wfge fF oF |9
FIQETAT 1T IT | 399 FOA FH

g 2

T THAT /AT F g@ @I | F FwEqr
gFaER, N NI F97
91 T RIC AT TF I HB "W AT
1 fafasa F3t &, 39 &R T 1w
F & ey @ R e
ForaaT T AT ¥ SHEY FA FIA B
e aFTe AT 1

TR ETT WTE 7 S Fgy o6 gdwe
FEITA 9T SATIT A AT Afey, &
I AT FT GAGT FAT§ | 39 FrE
1 97 @I gNT | W fRem T
QT &Y Y §F ST WX AEST NI 1
&7 uF fireme wesT A1 IaT ar =4
997 F 79T fAafg s aF | @wiy Sy
FFgrfraagR A FTWNTE | T IF
21T F I FAEH § AR AT CF
Tt @ N &Y fad smar & A7 9ver
qr TET AR I fram #v faq w2
AT )

e ¥ L T W Ty A
Yag @ 1 AT Fe & F AT ARG,
¥ 3T 7=97 ¥ dIER AT QY
W AW A L% A F ATH A
faarg =< faar saT @ AR 9w O ]
Y FT FT T & A1 AT A= 427 F
T & P ¥ FT0r gAIR | HY JIATEY
TF T AR A FY FAEAT FHf v
T & 1 SO g 1 FraTE R4 AW T
foraT ST Y A a9 FT S 97 I9E
TF =1 A | A EEh A
dexfa 2 R ga o faar & 1 s
sarer I+ 9 Faarg AT ST A wreEt
T FET EY FHFAT L |
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IAGH qIF FATR AT FY it
RWE TN v g fragaa
HE | I TAA F e FT IUIRA
YT | G TS 79 F FTE 1wl
e FTH AT FIA FY TG & | 4T
fiF gam dfeq o 7 Fgr & v g Fl
& faq Mz w1 fgor <1 | Fg FAT
T T § | 7 ¢F gAY § A qu
Ffrgad M am A aw amrg 1 &
FgAT a1 g 5 o sfawdy v
A TTH T FTQTE | 3(7or o1 i TR
J]T F T MNT 2T F qIEA WS AT @
A qEft & ford gaTa fa A
T 8 1| wfY Araw wwaE fade v
TR 3T | 7 IR G Fgrar
&7 FX & Jf 97 T v e @S
g @ fox gaF qmum 1 foar | g®
NI 3]F F A9 qAT AAfEeR AE
FATT IR T F¥I 3V o

TRI[VAITFTA R AL |
TR AR AMIAIR & faq g @ @
I FAT 19 AF I9 AT § A<
T GAEET §9 §% 9% g @ adt
1 fF o qa At w1 wifs g
W F A AT BT AT WAT q_T
qT TR FAfaq @ T | e @
T | g g 7 S w9 1T §
A for AT T AT € 1 AR O afE
& s J A AT F Wy faar | ey
qA R gE | g waw WAt T #
et =gy 1| F fly o gl e
¥ fog S 7@ T S 5 fedy
1 1 ST IT F AT FT I
€ FAT R | WY TR FT EHAT
Tt €

& HTIHT 17 TF W a0 F A
farar argar § | o foam aFay
& FTTT ITT G L | SATART F qg
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T 9 T § AT g Toal {3 A
W& | SO fFam ) qeTgr g1 Wy g
seteT ¥ AR ae@ed F g # Sy
SHA gAATg FT FW FIT F a9 A
faeft 4 ag o faarely 7 @ & 1 & w1
F AT § IR A wwEw g v
o famr @ fwanite & fag mfaee
TifEe FAT 97 I fa7 W Twa= 3
A A QI ST Y W@ 1 F J fa-
Rz aifee o WK Tawsy & g
1 F7 faar 7@ @ 7T fF wE
T &Y g% R @ frer ST AR
AT @1 faF gar T SRET gR
@7 o g TR @ AW § g
qHA TEAT ATRAT § | 39 R A
THET I |

# =g g fr g e fafrex
gt g 1 ST 2R st ww g fag
=gy NS el § 1 o W g
fag = oF dfresa e &1 & AT
et T 3 Y THET B A F THA
wr g iAo 7 wfE
&1 72 fag 1Y | 39 qwg g AT
¥ ¥ g A faw @@ Ak
R R G iR wEr g
WY gw 1 g F@ "IN B
Now & amer ¥ }q1 g W
feixar I =ifgg goer AR
T AT fof gk 3 & Al ¥
1 fF A0 T To ¥ § o= &1 ATHT
STt FT g R 97 5] 3w A
TATFY Y | gH AT YA § I F
W FI A9GT IAAT A0 | T AT B
THGA ¥ Faa1 Tfew 1 g7 T T T
FifaT HR AgAT FF W W HT E@IA
foar & 1| ATTER, g9 SEORT F AR
A & A AT faeraa & 9 fawn
2 & 9 SR #Y 9eFT I wET w/L
faerat & AR SO @19 AT FT TAT
T &1 @ AR F AT R & g
& AT TTo FEQUTAR T HR a0
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ToT w7 oY &Yoo T A Y FWY
o 1 foErEg #1 2 fF g 9w
ST AT AAIEE @ & | ST e
Al § aUET @R A A § X
¥ Y Frer QU 7Y facET § 9g Frer
SR T A 1§ ot 7 wiw awa g
& a8 Tt e fessaaa w2
T ¥ A ¥ F0 § fedw # Y
ST AT § ARFT 90 waRd Fgen
fF g agi w1 @@ FRET AT AR
It IF IaAqHT FT A g SUR
AT W agd N 2 1 gafog # sgan
g fF faqm o o da1 999 T

fefegas g w30

q o gfH g9 & A1a ag drgan
g fF ¢z axde feadwa it oo afe-
941 # fer § sEH gfa T Tfge
§ 9OY JM T wi@r g 1 oS wmw
g T AT g AT & 1 98 ¢
qde gq TQa1 1 g faear @ W
N G A § Tg T it B
T § 99 9 AR 59 1€ Tl
F TR EARTOT @ 1 WK
qeog @t B A agr et §
W a3 Y St guwa afafaat #
T WY & | g afge sivwly gaar
At A 5 @ AT FEEgRE T
FT AF-T F o § SR XD wwA #
TEHT HAAT AT GHIT 1

Taqde mww gfear Y st wRer
B A A AE A IEF o FaE F
g W 7E § fF @a o Ya garEr
& o &1 & AfFT wwew ¥ 9w
g 93T § f5 o a5 Sewr ek
YA T AT & | T AT ¥ I9F
fag g frar ? OIS sTo Sat # a9y
g8 & 1 wOF AwmaT T HiEe § ag
foid afrgg @y wWr 2

gl W] Y TG T F7 F AR

T F T AT RZIRT 1 Famgs
W gE 7 a7 (8¥% F awdl § AA-
2z gfer & IR # o1 5@ 91 f5 qef
Fedt & A & e § oo fe
I F ST A H7 XATE FLIT G | FEAT
o oY et g AR R F wem §
€ | TER 71 9 31 7g! ¢ | afeq ot
F oAy v Tagarfe sy agt &
it fre § 1 9 O o ax
T FAFT AT AT gAT 98 99 98
T | R GER AT AT A I AR
I TRRAGET woEr fRAE @
ATAT FF %7 FI9 7 IBE A T
TEHH g g1 g § AR TG g
7 FW FI @ | o gt A wo
T H LT § 37 F1 &g feamr
& 77 g I o Ffteraat w1 wama-
Y ¥ &1 _AT e § ? uF A AR
fazama & 5 g @ W= AR AR
T TF gAET 9 TRRagEs faere
FF WAWF FA N ISA | ]|
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|TT 7T G E, B FA /I T FT
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The Minister of Food and Agricul--
ture (Shri S. K, Patil): I am very
grateful to the House for the criticisms
that have been made and for the very
useful suggestions thrown, at any rate,
by some hon. Members. Some of
these criticisms have been answered
by my hon. colleagues, Dr. Ram
Subhag Singh and Shri A, M. Thomas.
I will not go into those questions. I
shall try to put in a nutshell what I
regard as the case of Indian agricul-
ture. Sometimes in elaborating some
of the items we are likely to neglect
the whole picture of Indian agricul-
ture as it must be understood, studied
and sought to be implemented.

I would begin by saying that agri-
culture under our Constitution is total-
ly a State subject. I say so, not to
run away from the responsibility, but
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merely to let Members understand
that we have made a Constitution
where we have allotted certain sub-
jects for the Union, some for the
States and some as concurrent sub-
jects, Agriculture is nct even a con-
-current subject; hundred per cent res-
ponsibility for implementing anything
that we do is with the States. We
can advise them, we can co-ordinate
their activities. We can go to their
rescue when they want foreign ex-
change, money etc. We can give them
the technical know-how if we have
got it or if we can collect it. Beyond
that, if it is the contention of hon.
Members that I must go to every vil-
lage and to every farmer and make
him' do things, it is something impos-
sible and cannot be attempted, I have
been saying this, not for the
first time but ever since I have
.come here, that the Government of
India have taken far too much upon
themselves so far as agriculture is
concerned, more than what is con-
stitutionally and lawfully their por-
tion. Even then I am happy, because
after all, if we can do something by
which we can step up Indian agricul-
ture, even if it is a little thing, al-
though it may not be strictly consti-
tutiona] or legal, if something that is
in the interest of the vast majority of
the people of this country is achiev-
ed, we would do it. That is why we
have taken it up.

Many of the speeches delivered here
should have been profitably delivered
in the chambers of the Legislative As-
semblies. Every Member sitting here
has got six or seven opposite numbers
in the Legislative Assemblies. I am
saying this because unless the States
pay that much attention to agriculture
and regard agriculture as of para-
mount importance, nothing in agricul-
ture is going to happen. Whatever I
may do, whatever you may do, what-
ever our policies may be, if the autho-
rity responsibl: for implemeating
these things does not measure up to
that responsibility enjoined uporn it,
;surely agriculture cannot make any
progress.
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That is why right from the Prime
Minister everybody has been saying
all these years that the pertfolio of
Agriculture should really be held. if
possible, by the Chief Minister hin-
self. It is not that he js the best man
to look after agriculture, but the sta-
tus of agriculture in this country ce-
mandg it. The poor farmer has suffer-
ed long enough, He has got tc be
brought back to his status and to the
position of honour that he legitimate-
ly holds in society. If that has got
to be done, surely it is the Statee
which have got to take a greater ini-
tiative than they have been doing hit-
herto.

I say this, incidentally, not because
I want to run away from tze respun-
sibility but to emphasise ‘he point,
when you ask me, ‘What have vou
done? Why have you not dug a kuan
or well in a particular vitlage?’ and
so on that it is not the business of
the Central Government, howsoever
we may like to do it, but the business
of the States, first, second and last.

Shri K. N. Tiwary (Bagaha): rose—

Shri Priya Gupta (Katihar): On a
point of order.

Shri S. K. Patil: I am not yielding
to anybody

Mr. Deputy-Speaker: What is the
point of order?

Shri Priya Gupta: When the hon.
Minister sayg that agriculture is the
subject of the State, why is it that
the Government of India nas three
Ministers’ opusts? Is it not an undue
waste from the public exchequer
when the Central Gevernment has
nothing to do with it?

Mr. Deputy-Speaker: There is no
point of order in it.

Shri S. K. Patil: Is there anything
in the poin* of order, Sir?

Shri Priya Gupta: It is a point of
order in a sense that the hon. Mer-
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tber cannot tell us as to why he is ba-
ing referred to. Since the Mimnisiry
has been crzated he hag got to answer
-everything regarding Agriculture.

Mr. Deputy-Speaker: The Centre
is the co-orcinating authority,

Shri S. K. Patel: Having said
this, I now come to another important
.aspect. And, in that I would refer to
the very usefu] and very great specch
‘made by my hon. friend, Shri Dhubar.
Unfortunately, I was not precent here;
‘but I got the transcript of it and read
it. He said, and rightly s2. that in
the national economy of this country,
agriculture has the greatest place. In
fact, our national economy heavily
leans and would continue tc he=vily
lean for another 50 years, if not mure,
-on agricultural economy.

Take away the agriculture of India;
and there is hardly anything that is
left. In every sense, nearly 50 per
<cent of our national incctoc comes
from it. Seventy per cent of our
population, that is 30 crores out of
40 crores, live by agriculture: 60
million families look after or live on
agriculture. Whether they get fi.ily or
partially anything out of it is a diffe-
rent thing.

I can say one thing to illustrate the
point that I am making; not that I am
against industry. Agriculture itseif is
industry. There is nothing reullv
antagonistic between the 1iwo; they
are supplementary and complementaiy
to one another. And, that is wiy
agriculture is called the basic indus-
try or the mother of all industries.

In fact, if you look at the history of
the industries during the Jlast 100
years, in any part of the world, vou
will find that the first industries that
came into being were thcse that pro-
ceeded from agriculture. And, then
they went on developing other things.
You will find that in the ccuntries
that you regard as realiy progressive

JYAISTHA 3, 1884 (SAKA)

for Grants 6520

in industry, countries like the United
States and the U.S.S.R. or the U.K. or
Germany or even Japana, in the last
analysis you will come to the same
conclusion that they are industnally
prosperous because they are ais) agri-
culturally prosperous and self-suffici-
ent. They began solving their agri-
cultural problems before they ever
took to industry.

Take the history of the United
States where, today, 1i per cent of
the population create nearly 300 per
cent of the requirements in cash and
grain crops. There was a time, 48
years ago to be exact, when nearly
50 per cent of the people were engag-
ed in agriculture because there were
no industries worth the name. Be-
cause they could solve the question of
agriculture, they could easily solve
other questions, And, today. they
have become the toremocs: industrial
power. That is true of Japan also.

Take Germany. Do you know the
position of agriculture in West Ger-
many? It is one of the best States
in the world for agricultural self-
sufficiency and for evea agricultural
surplus. Even in a country like Great
Britain where they have not got
much of land, aven wich the little
amount of agricultural land on which
they grow wheat or anything else,
their production per acre is really the
highest in the world.

Therefore, you can sez that it

is  agriculture = which is the
foundation, which 15 the basis
of all the super-structure that
those countries have built.

In this countrv, no doubt, we are
taking to industrialisation very rapid-
ly. But, surely, in a country, limited
by our resources, limitei Dby many
other things, how much can we do?
We have spent, during the rrst two
Plans Rs. 6500 crorss and naearly
Rs. 1000 crores in the Thira Plan =lso,
because we are in the micdst of it
After spending these Rs. 7500 crores,
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if you think that it has made a signi-
ficant change in the ratio between
agriculture end industry, you are very
much mistaken. I shall give ycu the
figures.

Whereas we had 70 per cent of the
people engaged in agriculture before
the Plans began, today, after two
Plang and after 10 years, that 70 per
cent has come to 68 per cert. That
is all. Therefore, all these Rs. 7000 and
odd crores of expenditure on indus-
try—which was very esscntial indeed,
and it had got to be done, <o far as
the employment potential of it is con-
cerned or diversion from agricultural
labour to industrial labour is concern-
ed has not been able to make any
significant dent on the problem as a
whole. Therefore, at that rate, even
in 100 years we may not really achieve
what America has achieved, one man
producing for 24 or 25 persons. Apart
from that, there are the other East
European countries like the U.S.S.R.,
Poland, Czechoslovakia and others
where nearly 25 per cent of the peo-
ple do agriculture and the other 75
per cent other things. Even to reach
that standard, India may not be able
to do that even in 50 years. Not that
I am sorry about it; but what I am
telling you is this, Agriculture, by
and large, is the mother of industries.
Not only that; but we shall have to
live upon it; we shall have to improve
it and develop it and that ought to be
our primary concern. Therefore, I am
glad indeed that the House feels that
agriculture should be really so very
important that I find a change in the
pattern of debate.

I have been watching this debate
for the last so many years in this
House—whether I was a Minister or
not is a different matter—and every
time I have found that three-fourths
of the time used to be taken up by
food, this food and that food, this is
not here, that is not there, why the
prices have gone down and so on and
so forth. But, today I find that 90
per cent of the speeches have been on
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agriculture, so many positive speeches,
so many constructive speeches, I like
that. Not only that. Most of the
Members who have made their
speeches have been Members who,
themselves, have been agriculturists;
and, therefore, they know how exact-
ly things are. The wearer knows
where the shoe pinches; and, surely,
the agriculturist knows what is good
for him and what is bad for him.
Where it was originally a food debate
it has now become an agriculture de-
bate; and it has become proof positive:
of the interest that hon. Members
have been taking in the growth of our
agriculture,

There are very salient things which
I want to put before your eyes, be-
cause sometimes things lead us astray
to conclusions which are not warrant-
ed by the facts that obtain in this
country. What are those things? In
this country, India, if you think that
we have got unlimited land, it is not
so. I will tell you something which
is not only important but which I re-
gard as more dangerous, which has got
to be taken note of. Even the land
that is under cultivation today is too
much and it has got to go back to other
things. The general proportion—and
it is the right proportion—which
everyone puts in g way—I would not
call it crude but it has been done by
the President of the Chinese Republic
Mao Tse-tung—is that the distribution
of the land should be one-third, one-
third and one-third; that is, one-third
for forests, one-third for agriculture
and the other one-third to remain fal-
low, for pasture, manure and what-
ever you grow, That seems to be,
really speaking, if not exactly with
meticulous analysis, the right type of’
thing to do.

‘What have we done in this country?
In this country, at one time one-third
of the total land used to be forests.
How much land hag India got? Every
student of geography knows that India
has only a million and a quarter sq-
miles. If we apply ready arithmetic,
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you would at once find that it is some-
thing less than 800 million acres, turn-
ing sq. miles into acres, which is an
-easy job arithmetically, We have got
less than 800 million acres of land in
which mountains, rivers and every-
thing is included, Out of that we have
got right up to 350 million acres, under
cultivation. It is 41 per cent, or 42 or
43, whatever it is, the highest in the
150 nations of the world today. No-
body cultivates such a large percent-
age of land. Immediately next to us
in this comes Indonesia with 29 per
cent. You wil] see that in some of the
progressive countries like the U.S.A,,
it is only 14 per cent. In the grana-
ries of the world, that is Canada and
Australia, it is only 3 per cent and
in Argentina it is, perhaps, even less.
I am not saying that you should fol-
low Argentina because they have got
much more than 3 or 4 times the land.
They have a small population and,
therefore, they do not want more to
be brought under the plough.

But, what I am suggesting is that
if people think that because there are
usar lands and this land and that land
that can be brought under cultivation,
my advice, if it is to be taken, would
be that, if there are any lands, they
must go to forests anq not come under
cultivation. Because, properly India
and this population should live on 250
million acres and it is our attempt to
increase the per acre yield of food.
If our yield is about half a ton per
acre, the other countries’ yield is one
or one and a half tons or even two
tons. I am not talking of abnormality.
Sometimes we may get even four tons
even in India; there are some lands in
Andhra Pradesh where you can get
three tons or more than that but they
are exceptions and not the rule. Our
average is much less than that. We
have got 350 million acres; in a way
‘we have an advantage which at least
some of the other nations have not
got. While talking about the United
‘States and other European countries,
we forget that they have got a cli-
mate that does not make two or three
crops possible, Luckily we are a tro-
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pical country and we can get one,
two or even three crops. That is an
advantage to us. With that advantage
if you want to increase the acreage,
it is impossible. Then comes the pro-
portion of the forest. Sometimes peo-
ple say it is 22 per cent; it is not
even 22 per cent. It should be 35
per cent, When we denude our forests,
there is no afforestation going on so
that the proportion is not merely there
for mathematical purposes. Forests
regulate the climate, consolidates the
soil, prevents siltage and do many
other things. So, this proportion has
got to be maintained at least. We
have these multi-purpose schemes and
big river schemes and I do not know
how many hundreds of square miles
of land—75 or 80 per cent of it forest—
goes under water. It is half a million
acres or a million acres or more; good-
ness knows, We build these dams;
they are necessary but something
must correspondingly be done so that
the forests could be increased. 1t is
not done. It has been my ambition
and I have taken a decision; the Gov-
ernment of India have taken a deci-
sion that the forests in Indis should
develop and it shall be our duty to
develop it. No matter if some land
goes out of cultivation. If forest is
developed, there is security to the
other land. $So, if you cut down the
area to 300 or 250 million, with the
development of the forest and other
things, we shall perhaps get more than
what we get now, Therefore, it has
got to be understood that we cannot
go more than that. If we take 350
million acres, the per capita availabi-
lity of culturable land is not more than
3/4ths of an acre because a family has
got 3 or 4 acres. But as somebody
said, when the father dies and the land
hag got to be distributed between the
sons, it comes to that. Therefore, in-
tensive cultivation, as some hon. Mem-
bers put it, is the only remedy. It
has got to be intensive in every pos-
sible way with the help of all the
fingredients such as irrigation, fertiliser,
piant food as also storage, money, cre-
dit and all these things, They have
got to be given to the farmer so that
in that acre in which he is producing
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today only half a ton, he could pro-
duce one ton. If after 10 or 20 years,
we have done it, we have doubled
our food production.

Many hon. Members complained here
and charged me that we have not got
enough food and therefore, we have
got to import. I have myself to say
something about that also. What do
you mean by enough food? We go
on talking about the calorific value
and say that we must have 3,000 calo-
ries; somehow when we say we can
get it, we are happy about it There
is a vast difference of opinion even
among the scientists on this subject.
I was reading a very useful article
the other day by a brilliant scientist.
He considers 3000 calories as the most
dangerous thing to have; he feels we
must not go beyond 2300 calories. I
do not know what ;s good for my
heart and what is not good for my
heart; it is the mouth that takes the
food. Again, this gathering of the
calorific value is not by the content
of the grain alone. I would give you
the picture of the world, apart from
the countries that live on rice, In
western countries, one ton of wheat
looks after a family of ten for one
year; there are children in families,
two or three; we have got children in
our own families. Now, we are 440
million or so. Our 80 million tons of
food, by that standard, is enough for
800 million people and I am quite sure
that some day we shall get that num-
ber. We do not finq it sufficient be-
cause we are eating grain and grain
alone. Go to the South or Bengal
where there are rice-eating people;
the proportion of rice-eaters to wheat-~
eaters is 3:1; rice-eaters are three
times compared to wheat-eaters. You
will find a man gobbling even two 1lbs.
of rice and yet feeling he has not
eaten enough. If that is the concept
of self-sufficiency or enoughness of
food, surely I do not subscribe to that
at all. So also if you go to a wheat-
eating province like Punjab, one takes
sometimes 50 chaptatis in one meal and
considers it as the bravest of al] acts.
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A man feels he is very happy and
strong because he has made, I do not
know what, of these 50 chapatis. This-
must be borne in mind. It must be
our constant endeavour in the Third
Plan beginning from today,  Self-
sufficiency is not by taking more grain
but by making our food more nutriti-
ous and more healthy by mixed crop-
ping in the same area, etc. You may
get other things. I am not suggesting.
that they should go and buy some-
thing from the market; where can they
buy if it is not available there? They
must develop the art of having nutri-
tious food. If a nation merely lives
on rice or wheat alone, it can never
be strong. Therefore, there must be
diversification of our food habits. It
will take a long time; I know that, Of
all the habits, the hardest to die is our
food habits; you cannot change over-
night. I have seen great scientists.
writing books—classical books which
will say that food should be diversi-
fied and nutritious. They are good,
but when they call you for a lunch
and if you go to their house you will
find that they eat the same food that
anybody in that region eats; whatever
he has written in his book has no re-
lation whatsoever to the food habits
that he has himself.

An Hon, Member: Is that true of
the Food Minister also?

Shri S. K, Patil: The Minister eats
very little food of that kind. What
I eat or you eat is different. Person-
alities apart, I am enunciating a pro-
position that it is not enough for a
nation to be free and develop-
self-governing institutions; it has also
got to be strong and therefore the
food habits and other habits must be:
in the manner of strong nations and
strong Governments. It will take time.
But somewhere a beginning has to be
made,

‘When we say that our food produc-
tion has reached 80 million tons peo-
ple are very happy. Next time when.
I say we have reached 85 million, it.
will be a record for all time; every
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year must be a record since we are
putting so much money in it and every
year’s production must be more than
the previous year’s production. Buu
there should be diversification; we
must have composite diets. If it is
a rice-producing area, people must
sometimeg take a little wheat also and
vice versa, there should be some leafy
substances. A man may have about
five acres of land; he may utilise one
acre or 20 per cent of his land or
even 10 per cent in order to produce
vegetable; people do so sometimes.
Sometimes they do it after the crop.
But if they do it alongside the food,
if they eat the leafy substances, fruits,
roots and things of that type, in tota-
lity, if you can do that, and have all
that they require by way of nutrition
at the same time, the sole dependence
upon the grains alone would go.

16 hrs, L E

Having said that, I may refer to one
thing that has always been said: 1f
we are really producing 80 million
tons of foodgrains—it may become 82
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million tons this year—why is it that
we are importing? This House has
forgotten the fact that I came before
this House two years back and made
a proposition in all seriousness which
was almost unanimously accepted by
the House. The proposal was this. In
order that I could have four years of
comparative peace—every year m:l
every day the prices

the other were going up because we
had a shortage of food—once and for
all, we must solve this quesiion _ct
shortage of food and therefore id
1 wanted to build a buffer-stock of

five million tons of wheat and, if pos-
siblé, even rice, and take off the defi-
cit of four years in one, But I know
that when my Iarder is full even the
appetite disappears. I know that if
we could have the bufferstock—I am
talking of two years back—and have
enough food, I could concentrate all
my attempts on Increasing agricul-
fural production. This House, n the

plenitude of its wisdom, gave me a
clear green-light, and said, “Go.” I
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went to the United States of America.

and arranged, in one single deal, for
the import of 17 million tons, spread
mouth of any hon. Member now to-
say that I should repudiate that deal?
We are proceeding according to that
deal, and we do not go outside that
deal, and import from anywhere.

Even the rice that we import from.
Burma or the wheat that we import.
from Australia are to be taken be-
cause it is the commerial practice; it
is part o fthe agreement. Therefore,
we take it. Therefore, we have not
gone out of our way in order to see
that every year we must import some-
thing! In this import, two years have
gone and another period of two years:
remains. In order that I should be
able to build up a buffer-stock, I did
not all at once try to build up a buffer-
stock of five million tons, for the
simple reason that I have not ade-
quate storage arrangements. By the
time when storage comes in, as it is
coming T just now, surely, at the end
of four or five
be able to build that buffer-stock,.
then, we can carry on, not by Ameri-
can wheat or any other wheat but by
our own surplus of rice and wheat. T
am not going to wait for 50 or 100
“years. It has to be done every yeary it
is not to be done after three or four
years.

Wheat cannot last in the same con-
dition for more than one year, and
even rice cannot last for more than
one or two years, because our method
of keeping them is also not very scien-
tific. That is a different subject.
Therefore, hon. Members are under a
delusion that we have increased our
imports and therefore we are merely
boasting that we are self-sufficient on
the imports that are coming from any
country. Therefore, they are very
much wrong indeed.

I will now come to another thing
and I will give you another illustra-
tion of what I did. We used to take
last year or two years back five lakh
tons of rice from Burma when our-
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rice became less. Again we had to go
out for it. We had so many disad-
vantages, because I had to pay
foreign exchange. Burma would not
take any rupee. This was their main
source for Burma—foreign exchange.
Last year, when I saw that I had
enough rice, and if we were able to
get five lakh tons of rice from Burma,
I had to take it because Burma is
our neighbouring country; she is our
good friend. If she says that she
would give it, sometimes we have to
take it. But in the matter of discus-
sion later on, they said, “we cannot
give you five lakhs this year. We can
hardly give you two lakhs” I re-
plied, “I am very sorry that you are not
in a condition to give me five lakhs,
but I am very glad, I accept the
lesser quantity”. I closed that bargain
and accepted the reduced quantity of
two lakhs. So, even when we are
-augmenting our stock, it is said, “if
you do not need it, why should you
go outside and spend money?” We
are spending Rs. 120 crores for the
deal which I mentioned. Maybe it
will come to about Rs. 8 crores per
one million tons. Therefore, Rs. 120
crores is nothing wrong. 1 am say-
ing it roughly. Buz it is said, “why
not you spend this in the villages etc.”
It is all very easy to say so. But have
you seriously considered whether it is
possible? In this House, I hear the
cry again and again—there was no
session without a full-dress debate on
the food situation and the prices—*“why
don’t you build a buffer-stock?” 1
-did it, and when I implemented the
decision of this hon. House, then
again, they ask, “Why did you do it?”
Either, I can do it or I cannot do it. I
cannot do both the things at the same
time and take the consequences there-
-of!

It is not that all this was not con-
templated in the beginning. They are
part of the bargain I am hoping—I
have said that agam and again in
Furope, in America, here and every-
-where—that it shall be my proud day
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when at the end of four years I
would be able to say that India does
not want to import anything from
anywhere and that we are standing
on our own legs. That is the self-
sufficiency that we are trying to
achieve,

One hon. lJady Member made a very
brilliant speech and said, “Cash crop
should be stopped and food-crops
should be produced.” I will tell you
the Government’s policy, in so far as
I happen to be in charge of this Minis-
try. In producing cash crops, we are
getting enough foreign exchange,
which in the larger national interests
is good for the country. Of course,
sometimes food becomes a little less,
but there is inter-dependence in the
world today. Otherwise, every State
will start saying from tomorrow that
it must also become self-sufficient in
everything! Just as every State in
a country cannot be self-sufficient in
everything, every nation also cannot be
self-sufficient in everything. We have
got to give and take. If I get, say,
Rs. 100 crores by foreign exchange, by
selling the commodity that the soil
produces, and I spend a part of it
in buying food, what is wrong there?
Therefore, our policy would be to
find out what is good for the country,
what is good for the farmer and what
is good for the commitment that we
have got in the third Five Year Plan,
etc., and, if as a result of that, I come
to the conclusion that we must have
a little more cash crop, there is noth-
ing wrong in it—I have not come to
that conclusion yet—but then there
is nothing wrong. It anybody sug-
gests that India must not go anywhere
outside for food crop but can go for
cash crops and other things also, I
cannot understand that position.

Take, for instance, cotton, s com-
modity that brings us:crores of rupees.
There was a time, 40 years ago, when
this country was every year import-
ing something like Rs. 60 crores
worth of cotton piece-goods. Today,
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we are in a position not only to stop
import but to export somewhere
around Rs. 80 crores to Rs. 100 crores
worth of cloth. This phenomenon has
been made possible by one si.gle
commodity called cotton. Therefore,
if you could do that, is there anything
wrong? When people say that we are
spending Rs. 120 crores on food, they
forget again that there are four or
five times that amount—probably Rs.
500 crores of Rs. 600 crores—I have
not calculated that — in the shape of
things that our soil produces in India
on which we can fetch foreign ex-
change. Today, a major part of our
foreign exchange, even as it is today,
comes out of agricultural commodities.
and we are very proud of it We
want to build up and develop the cash
crops so that we can earn foreign ex-
change. We want also to increase
this quantity and perhaps if we are
able to develop it to such an extent
as even Rs. 1,000 crores worth by way
of foreign exchange, there is nothing
wrong in it.

I will not refer to the points made
by every hon. Member, but I would
refer to some of the things because
incidentally the criticisms would be
answered. I refer to the price situa-
tion. Many people here always say
that the prices are increasing—for
whom? When you are talking of the
agricultural prices, you must under-
stand that 70 per cent of the people
do not buy, because they are the
agriculturists themselves. Therefore,
whom are you so very solitous about?
You want that the prices for the 30 per
cent of the non-producing consumers
in the towns ang cities should, not in-
crease. “It does not matter what
happens to the 70 per cent of the
people!” Surely, I am not that
Minister who is going to do that. T
would say this, in respect of the far-
mer in India. The crux of the agri-
cultura] problem—again and again I
would repeat this—is husbandry. And
the man who does that husbandry in
a very efficient manner is the farmer
of India. Therefore he has got to be
supported. When people talk about
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the price-line maintenance, etc., it
gives me jitters. I do not understand
what it is. So far as the agricultural
price-ling is concerned, it cannot go
lower than what it is today. Suppos-
ing, by all these technical methods we
are able to increase production by 40
or 50 per cent with the help of
modern, up-to-date methods, and as
a result of that, sometimes we have
got to reduce the price of foodgrains,
I can understand that. I can under-
stand that because the cumulative
gain of the farmer in that case will
not be less. But even as it is today,
whether it is jute, wheat or anything,
the cry is that the farmer, the pro-
ducer, does not get enough. It is the
same with regard to the cane-grower
and the wheat-grower. I can say that
the agricultural prices have ruled for
the last two years very moderately
and very evenly. I justifiably take
the credit. The success of the
last two years of the second
Plan and the success of the Plan
hereafter would be largely due to the
fact that agriculture has been able
to maintain the prices at an even
level. Therefore, if there is any de-
mand that these prices must be arti-
ficially brought down, no matter what
happens to the farmer, that would
be a suicidal and ruinous step to take
and nobody in this House must ser-
iously advise me that I should be the
man to do it.

That does not mean that we should
not find ways and means of giving
subsidy, just as we are subsidising
sugar. The question is asked, why
sugar in India is not produced at a
lower cost. It cannot be for the sim-
ple reason that we are committed to
pay Rs. 1-10-0 per maund to the far-
mer. The hon. Member opposite gave
some figures. He evidently comes
from the sugar tract. Out of Rs. 400
per ton, he was saying that only Rs.
200 and odd go the producer and the
rest goes into the pocket of the mill-
owners. He should remember that
34 per cent of it goes into my pocket,
goes to Government by way of ex-
cise duty. It does not go into the poc-



6533 Demands

[Shri S. K. Patil].

ket of the- millowners. Ultimately,out
of Rs. 400, Rs. 60 or Rs. 70 will be the
amount for processing and all that. If
that also is to be reduced, I am pre-
pared to consider. But there is the
Tariff Commission, which we have ap-
pointed. The whole question was ex-
amined once, twice and thrice by the
Tariff Commission and they said, this
is the reasonable price. When you
appoint a Tariff Commission, either
you accept their advice or dismiss that
Commission. You cannot go to the
High Court and when the decision is
given, say that it is a wrong decision
and the Judge must go. It is not
something by which you can please
the peasant. Let us be reasonable.
Let us do something by which really
some kind of permanent good to the
farmer could be done. We have to
protect the farmer, who has no lobby
in this House. The hon. Members
who have come from the rural districts
are the lobby of the farmer and they
must advise me what is in the highest
interest of the farmer.

I have got the figures about the
prices here, but I do not quote. They
show that slightly they have risen.
They have risen because it is seasonal.
We are very choosy in buying things.
If new sugar comes, because it is
slightly whiter, we are prepareq of
pay Rs. 1 more. Similarly, if new
Khandwa wheat comes, we pay Rs. 2
or Rs. 3 more in comparison to the
last year’s wheat. That happens when
the harvest comes. We must not go
up and down. We must see how the
line has been generally maintained. In
comparison to other goods, if there
are any goods where the price-line
has been maintained, it is in regard to
agricultural goods, where we have
been able to hold the prices.

Regarding other crops, the produc-
tion of jute and mesta has been ex-
cellent this year. We have gone to 80
lakh bales. Jute and cotton are some-
times very treacherous, because you
cannot be sure what the production
would be next year. I must have a
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period of five years to examine and
find out how generally they behave.
The total production in five years
divided by five would give the average
and that is the annual cutput. If I get
80 lakh bales this year and only 50
lakh bales next year, then the produc-
tion annually is not 80 lakh bales.
This year jute has been very good
indeed.

16.15 hrs.
[MR. SPEAkER in the Chair]

So also the production of groundnut
during 1961-62 has shown an increase.
of about 3 lakh tons. Groundnut is
an exchange earner. We get fertili-
sers for Rs. 15 crores or Rs. 16 crores.
Finance would not give us money;
whatever money 1 get from ground-
nuts, I use for fertilisers. Ground-
nut is also the food of the poor man.
But there is a limit to which I could
go in regard to more production. We
should produce more groundnut not by
bringing in more area under its cul-
tivation, but produce more in the same
area by using fertilisers, etc. That is
the best thing to do and that shall be
done.

Wheat this year is better than last
year. Instead of 10 million tons, pos-
sibly we have 11 million tons or a
Tittle more. Rice also has remained at
335 million tons. | Therefore, things
. e look of things is
very encouraging indee L] I may
allowed to be optmustxc on this oc-
casion. The food situation today is as
it was never before in the history of
Tndia. All our granaries are full with
fhe things. 1f anybody starts mischief
by TaiSing The price, whether it 1s the
retailer or the wholesaler, shall
blow out these things into the market
and see that That can never be doneJ

For the first time in Indian history,
we have taken a very historic decision
for the protection of the farmer. The
minimum price of wheat has been fix-
ed at Rs. 13. It can be sold Rs. 1
or Rs. 2 more, but if it comes below
Rs. 18, T shall enter the market and
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buy that wheat. The farmers can
sell their wheat through cooperatives
and in other ways if they want money.
But if the price falls below Rs. 13,
the Government machinery is there
for buying it. So also far the other
commodities. In regard to cotton, we
have fixed a ceiling price and a floor
price. In jute, we have done it in an
informal way, fixing it at Rs. 30. We
shall do it in g formal way if it is
necessary. That will apply to the
other commodities also. The whole
range of agricultural commodities will
be protected hereafter, so that the 30
crores of rural families would be as-
sured that if they produce more, they
would not be punished by way of
prices slumping as a result of over-
production and their interests would
be protected. That is exactly the
policy the Government of India
wants to follow.

Regarding sugar, the hon. Members
from Bihar made very spirited
speeches. They were good for elec-
tion, but I do not know whether they
are good for sugar. Here is my hon.
friend, Shri Bibhuti Mishra. He is a
practica] farmer, a good farmer, who
will never allow me one night’s sleep
if anything wrong happens for the
farmer. I congratulate him on his
solicitude for the farmer. I may tell
him that I had only two ways before
me. Either I allow the whole sugar
industry to collapse because of over-
production or I save the farmer. What
have I done? I have done something
so0 that this poor fellow who produces
the sugarcane, who was going to be
destroyed, might be saved. If all the
sugar was thrown on the market, the
prices would have collapsed, the mills
would have closed and all the uneco-
nomic units in Bihar, U.P. and Punjab
would have closed for year. There-
fore, I gave a little pinch, an injec-
tion, that might appear bad, but which
is good for health. There is nothing
wrong in that.

Another hon, Member put the ques-
tion whether the standing crop would
be allowed to die. I gave the pro-
mise to this House that I would do
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everything in my power to see that
the standing crop is not dried up. That
means some method has to be found
out when the sucrose-content becomes
less. From 7.5 or 8, in Punjab be-
cause of a disease, it has come down
to 6 or 6.5. These are diseases which
have to be met; therefore, a rebate on
a cess has been given to them. The
State Government has given the re-
bate on the cess. We may do some-
thing, but we shall never allow the
standing crop to go waste. Therefore,
the Chief Ministers of Bihar and some
other States concerned saw me and
we came to an agreement, with which
they were satisfied. Is it not enough
for my hon. friend. Shri Bibhuti
Mishra if the Chief Minister on be-
half of his State has given me the
assurance that what I have done is
in favour of the farmers and not even
one sprout of sugarcane would be al-
lowed to die? What more assurance
can I give?

I am very proud indeed of one
thing. Three or four years before,
during the past 10 years, we imported
14 lakh tons of sugar. Today I am
sitting on a heap of 14 lakh tons of
sugar in my own country. Between
the two positions, this is a much bet-
ter position. Somehow, flood is bet-
ter than drought, because flood brings
some fertilising agents which are very
usetul. So, it is better than drought.
Therefore, in the larger interests of
the cultivator himself this position
hag really been saved. I will not
dwell on that further.

We have got the stock and we have
to dispose of that either in the same
market, or even in new markets
sometimes, People suggest: “why not
reduce the excise duty? Why? In
order that people should buy more
sugar and eat it”. I have two objec-
tions to that. Any artificial demand
that you create like that is an unna-
tional thing, because if I create in
them the habit of eating more sugar,
then I must satisty it year after year;
I must not whet their appetite unduly
to such an extent by reducing the
duty. And where does the duty go?
Out cf Rs. 50 crores of excise duty
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that we shall be getting—it may be a
little less or a little more—nearly
half of it, Rs, 25 crores, goes towards
subsidising the sugar that we are
selling out. Therefore, you can see
where the duty goes. So, it is not
something that I could easily reduce
unless it is proved that I have got to
do one of the two things. At the
same time, I have to see that there
would not be any drain in the revenue
of the Finance Minister, which is
another proposition. Yet another
proposition is that I create an artifi-
cial solution by making people eat
more sugar, and eating more sugar is
not good except for children.

Now, so far as storage is concern-
ed, we are going ahead and are ex-
pecting that by 1965-66 we shall have
three million tons of modern and
scientific storage in this country. We
know we can go very fast and con-
struct more by that time but if we
construct anything very fast, it may
not be according to the standards that
we want. According to our target, by
1965-66, it will be about three million.
Of course, we have got storage even
today of 3 million tons, part of which
is hired storage, and that is not good
storage. I am here talking of the
storage that the Government of India
will construct.

A reference was made by some
Members to the Warehousing Corpo-
ration. They think that warehouses
could be constructed everywhere. The
House must remember that the Ware-
housing Corporation is a commercial
body; it cannot afford to make losses.
We have separately created that in
order that the farmers should get the
benefit of it, Therefore, we cannot go
on building warehouses unless we see
the potential, the occupancy and
things of that description. Because,
warehousing corporation would
remove many difficulties of the far-
mers, Today it is not constructed in
every village. Therefore. all the vil-
lagers do not get the advantage of it.
‘We have to, and we are going to have,
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more and more warehouses, Now they
are kept in an absolutely scientifis
condition and the very fact that a far-
mer has got so much grain in the
warehouse entitles him to bompw
money from the Reserve Bank of
India. So, that aspect of the matter
is always kept in mind by us. This is
being introduced so that the farmer
need not borrow at usurious rates of
interest from other sources and he
may get money at a cheap rate of
interest. So, this is a good facility to
the farmers and it should be increas-
ed, Therefore, it is my duty and the
duty of hon. Members of this House
to go and propagate in the villages
the advantages of keeping their
grains in these warehouses, If they
keep their grains in their own
godowns in an unscientific manner, a
part of it is always destroyed because
of the very nature of their storing.
On the other hand, if they keep their
grains in the wmarehouses, not only
will there be no loss, but also on the
basis of the challan from the ware-
housing corporation they can borrow
money from the Reserve Bank or the
State Bank. Therefore, that problem
is receiving the utmost attention at
our hands.

Then I come to the impgrtant sub-
ject of package programme, otherwise
called intensive agriculture district
programme, which we have been dis-
cussing in this House for the last two
years, Some hon. Members seem to
have very funny idexs about the
package programme. It has been in-
troduced in Shahabad in Bihar and in
Pali in Rajasthan or other districts
because the test of the package pro-
gramme is that such district must be
chosen which has the ideal conditions
for it. It must have irrigation facili-
ties, because you cannot apply ferti-
lizers without irrigation, So, it must
have irrigation facility, and fertilizer
possibility. That is why we had
written to the State Governments that
they should choose the best district so
that in that district we ghall try this.
Our idea is that within that distriet
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there should be facilities for irriga-
tion, fertilizers, insecticides, plant pro-
tection, marketing, credit-worthiness—
in fact, all aspects—so that in this
particular district ultimately our pro-
duction should match that of any-
where else in the world, We do not
get all those facilities in every district,
Therefore, we are giving these facili-
ties to them, and seven districts have
been chosen. Tanjore has been doing
fine for the last two years. There-
fore, that entitles it to this selection.
Shahabad has started it and has done
something. The other day I was very
happy that our then Rashtrapathy,
Dr. Rajendra Prasad, presented the
Rashtra Kalash to Bihar, because
Bihar was supposed to be very back-
ward., My colleague was very happy
for it synchronised with his becoming
a Minister of State. It is a very good
thing indeed. Here I wish to tell you
a secret, although it is not a very
pleasant secret. In this case, we went
by percentages, not by any other
consideration, so much percentage
more than the previous years. There-
fore, you will find that even one is
more than million times a zero! Here
I am not saying anything disparag-
ing to Bihar or to what Bihar has
done. Bihar has done very well
indeed, The ordinary agriculturist of
Bihar is a very clever agriculturist, a
very painstaking agriculturist, as re-
presented by their Members here. So,
you will find that Bihar has done very
well indeed.

Therefore, we have chosen seven
districts, because the Ford Foundation
has sanctioned the foreign exchange
and other things worth Rs. 5 crores—
the figure may not be exact—so that
the scheme could go on. We have to
double it or treble it and for that we
have to make the money available to
the co-operative societies and the
State Governments so that the pro-
gramme could go on as scheduled,

Now, we have also chosen another
eight districts for that scheme also.
It is not good to have competition
here, Other States shuld not ask
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“Why Bihar? Why not Ludhiama”, I
find the hon, Member from Ludhiana,
Shri D. C. Sharma, is nodding. We
have chosen eight districts, one from
every State, the only exception that
we have made being in the case of
Kerala. In Kerala we have chosen
two districts—Alleppy and Palghat—
for the simple reason Alleppy is a
small district and further Kerala de-
pends so much on others for food. I
want that dependence to be reduced
as much as possible.

Shri Hari Vishnu Kamath: Kerala
has plenty of fish.

Shri S. K. Patil: Yes, fish is there.
But Kerala would be prepared to give
fish even to M.P.

An Hon. Member: Even to an M.P.?

Shri S, K. Patil: I said MP;
Madhya Pradesh.

Shri Hari Vishnu Kamath: M.P.
means a Member of Parliament also.

Shri S. K, Patil: As a result of the

ckage es_in A
where that programme will operate
the agricultural production will in-
crease by 60 per cent. as against the
31 per cent, general increase that we
are planning in other areas. In the
remaining eight districts it is in
varioug stages of implementation. The
districts of Palghat, Alleppy, Mandya,
Surat and Sambalpur have completed
the preliminary measures or will com-
plete them within a few weeks. The
other remaining districts are still in
the early stage and are expected to
start the work very soon.

Now I come to fodder cultivation
and pastures, Almost all hon, Mem-
bers referred to it. Shri Dhebar also
referred to it. It is well-known that
we cannot develop animal husbandry
without developing our pasture lands.
Because we have no forests and ade-
quate pasture lands, therefore, our
cattle has been suffering, It is no use
saying that we have 200 million cattle
heads and then saying but they are in
a miserable condition. Why should
they be in a wmisershle condition?
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Because they do not get anything to
eat. Therefore, this problem has to be
taken jn hand immediately, We are
making every effort in this direction.
Though I will not read the
whole note, I may tell you
that at present / roughly
50 million to 60 million acres of land
are under fodder crops, which js about
five per cent. of the land. It should
actually be ten per cent; it should be
doubled. But we have not done that.
From whom will we take this land?
The farmer must not be disturbed.
Anybody else can be disturbed; but
not the farmer. At the same time,
we have to increase the pasture land.
Now the prices of his cow and bul-
locks have gone up. Why have the
prices of the bullocks increased?
Because the bullocks are not available
and the available ones are not suffi-
ciently strong.

Now, I should come to the subject
of animal husbandry, which is a very
important subject. Here I will tell you
what exactly we propose to do. As
far as the pasture ground is concern-
ed, it can be increased, and it should
be increaseqd , because we cannot allow
our cattle to go on starving.

Some hon. Members made a refer-
ence to the Agriculture Commission.
Many hon. Members seem to think—
it is common thinking; there is noth-
ing wrong about it, I do not find fault
with it—that when a commission is
appointed everything is done. But
actually what will happen is that if I
announce that commission, for five
vears we shall go to sleep because
the commission is going to report. It
is very easy to appoint a commission.
The Cabinet would not be against it.
Within a month that can be done. But
you will see from answers to ques-
tions why such-and-such a thing has
not hap_péa it is because a commit-
tee or a_commission is sitting. I do
not want that to happen in_agriculture
ppecially when I am doing something
positive. When the package pro-
gramme has come, when we are doing
many other things in the field of
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agriculture, such as, soil testing and
many other things, I want some time
to pass. When we do these things, a
time will come when a full-fledged
commission can sit upon it and find
out whether what we were doing was
right or wrong and suggest methods
for the future. It is not that the idea
is bad, but gurely we must not think
that because a commission is appoint-
ed everything is done.

As I said, I want some kind of a
machinery which will regulate agri-
culture. I have said it on the floor
of the House earlier also. Today what
is happening is that the land goes
from one crop to another. It is mere-
ly because of the whimsicality of the
farmer, If he thinks that there is
more money in ganna or sugarcane
he will take to that, One million
acres of land went under it and we
had to come back, So what happens
in the case of sugarcane also happens
in the case of other things. There-
fore we have got to fix patterns
according to the States’ climates,
needs, foreign exchange earning capa-
city etc, Hundreds of factors will come
into comsideration. So, I want some
kind of a machinery for that.

But before I come forward with
legislation, I must be effectively
advised as to what is that machinery.
It is no use merely making a law
unless we know what is good for our
country, As a result of a very close
study by somebody who is competent
and who looks after it we must know
that with the given acreage that this
country has got, with the various cli-
mates and soils that we have got and
with our preparedness how much we
must do and by which regulation we
can do it. In that perhaps forest
regulations will also come as to how
much shall go to forests, All these
things are very necessary and I will
take the earliest opportunity for per-
suading my colleagues and hon. Mem-
bers of this House that something has
got to be done in agriculture.
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Our agriculture is mnot primitive
now. Our agriculture is making very
rapid progress indeed, We have come

a stage where we have got to
have scientific methods employed and
ir a scientific manner, That is sought
to be done.

Mr, Speaker: Most of the flow has
been going towards the right, some to
the left, very little to the back but
nothing to the front.

Shri S. K. Patil: I am sorry, Sir.

Coming to agricultural education,
my hon, colleague has given some idea
of agricultural education, graduates,
etc. We require 20,000 agricultural
graduates under the Third Plan and
30,000 in the next Plan, Therefore, so
many colleges have got to be opened
and will be opened. We are also
having universities. I do not go into
that for the simple reason that we
have not yet decided which are the
States that will get it, although in our
mind we know what the pattern will
be., Ultimately, it will perhaps be
in every State, But that will be later
on, But this has been suggested by a
Commission. The University Educa-
tion Commission under the chairman-
ship of Dr. S. Radhakrishnan suggest-
ed the establishment of rural agricul-
tural university. One in the State of
U.P, at Pantnagar, has already been
formed. We have taken credit for
Rs. 2 crores in the Third Plan in order
that four more such universities in
four States are established. In those
days when multi-purpose river
schemes were there even a State not
having rivers wanted such a scheme
for itself, Therefore, they must also

Shri Hari Vishnu Kamath: Which
State?

Shri S. K. Patil: T do not know
whether it was Madfya Pradesh.

Shri- Hari Vishnu Kamath: Madhya
Pradesh has the Narmada.
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Shri S. K. Patil: They must also
know that an agricultural university
can only come as a result of certain
other facters, requirements and pre-
requisites being satisfied, There must
be agricultural colleges, veterinary
colleges, something of animal hus=
bandry because it is all a linked up
subject, Unless they have made some
progress, surely an agricultural uni-
versity would not be worthwhile
Therefore, we are not even looking
at some of the centres which are very
highly developed, Why? It is because
other States want that it should be
done in their State, I should say
Coimbatore is a highly developed
centre in my view so far ag agricul-
tural equipment is concerned. Take
Anand, it is highly developed. If
those are given this thing, some of the
backward States will remain back-
ward. Therefore, we are thinking
that we also have an , obligation
towards States that are surplus in
food that something must be done
there, We are stepping up all these
other preparations and prerequisites,
like agricultural and veterinary
colleges and other services. But I am
quite sure that before the Third Plan
period is out, possibly ost of these
universities would have come into
being. That will lead to the estab-
lishment of other universities. It
would not stop with that. In the
Fourth Plan other universities will
come into existence. So much about
agricultural education.

Then, Sir, I come to the National
Seeds Development Corporation. This
House knows that Government have
formed that corporation in order that
the multiplication and crossing of
hybrid maize may take place. We can
increase their production by 40 to 50
per cent, That will be useful fot
cattle feed also. It does not neces-
sarily lie in increasing the grazing
land. In most countries maize is used
as cattle feed. Therefore, we have got
this * Government corporation. we
cannot trust that the ordinary rarmer
would do it, first because he has nes
the technical know-how and secondly
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because if the seeds are not chosen
properly that would bring about a
disaster and will not give the desired
effect.

Mention was made of mechanised
farming, The Suratgarh farm is doing
very well, We are shortly going to
have another farm there at Jetsar
which is also in Rajasthan, That will
also be about thirty thousand acres.
Both these farms which are adjacent
will be run by Government and we
shall have 60,000 acres of land from
which the seed requirements of
wheat, cotton and even sugar-cane
will be met, There were suggestions
made by several hon, Members parti-
cularly from Madhya Pradesh that
we should establish a farm of 30,000
acres there, and reclaim the ravines.
These are not maiters which have
escaped our attention. And whatever
I may have said to Mr, Kamath, I feel
that Madhya Pradesh is the biggest
granary of India. Even today it is
number one. It gives us one million
tons of surplus grains. After that
comes Andhra Pradesh; and then
Orissa and the Punjab will come only
fourth and not earlier. I am saying
this because the per acre yield in that
State is the lowest. They have got
land, but they do not produce as
much as they should produce. They
must be helped in every possible
manner so that their per acre yield
may increase.

In regard to fertilisers, we are pro-
posing to utilise about 1 million tons
of fertilisers by the end of the Third
Plan, and so long as we do not pro-
duce fertilisers in our country we
shall be importing them, because fer-
tilisers contribute to about 80 per
cent. of increased production. But we
do not ignore compost, Sometimes the
question js put to me as though com-
post versus nitrogenous fertilisers.
There is no question of versus about
it. They are friends; they are mar-
Tied; there is no versus about it. Appli-
cation of thaese composts, cow dung,
mitrogenous fertiliserm  phosphates,
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potash, etc, in various degrees and
various combinations is necessary.
For a long time—I should say even 50
years—the need for cow dung and
compost will remain and, therefore, 1
am not the Minister who simply goes
away by the idea that because nitro-
genous fertilisers are there, the other
manures need not be used. The Cen-
tral Ministry and the Ministries in
the States particularly do quite a
lot in order to help preparation of
compost pits everywhere in a regu-
lated manner, in a scientific manner,
so that compost may be made avail-
able. That will be done and the
fertiliser needs both of cash crops and
other crops would be attended to.

There is one aspect about the use
of fertilisers to which I should refer.
So far as fertilisers are concerned
what generally happens is this. There
are some States like Andhra Pradesh,
Madras, or Maharashtra, which know
so much about their use, that you can
go and buy them in the black market.
They kmow that the application of
that fertiliser will increase production
by about 40 per cent. On the other
hand, there are certain States like
Madhya Pradesh, Uttar Pradesh and
Bihar, which have not yet learned the
value of these fertilisers—even Punjab.
They do not use fertilisers in the pro-
portion in which it has got to be used.
Some people suggest: why don’t you
give it to those who know how to use
it? That means I should keep the
other States always backward. It is
just like the argument that if in some
States people are illiterate the bene-
fits of democracy should not go to
them and it should go to those who
talk more or understand more.

Shri Hari Vishnu Kamath: Like
Maharashtra?

Shri S. K. Patil: So, distribution of
fertilisers is going to be arranged in a
manner that those who distribute the
fertilisers have a coresponding res-
ponsibility of training farmers in the
use of it
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Do you know that out of the money
that the fertilizer industry of the
United States of America makes—it is
270 million dollars on nitrogenous fer-
tilizer, you can understand what a
colossal money they make—but as
much as 50 to 100 million dollars out
of that they use every year for
training purposes. It is not the people
in the Government that they train,
it is not the private man that they
train it is the people in the industry.

Shri Hari Vishnu Kamath: What
about Russia?

Shri S. K. Patil: I do not know.
Russia has no fertilizer yet. I am
merely saying that till last year they
did not have, and they are trying to
have it now.

It is not for political reasons that I
am saying this. They do it because
those people who deal in fertilizers
regard that it is their duty to see
that the agriculturists are properly
trained in the use of the fertilizer so
that they can understand and utilise
it. Therefore, we are devising a
method by which the distribution of
the fertilizer should be so arranged
that these things, the knowledge about
the proper use of the fertilizer,
should be given to those who have not
yet acquired it.

That brings me to forests. This mat-
ter has been emphasized by Shri U. N.
Dhebar and several other persons, and
also by my friend Shri H. P.
Chatterjee, I am second to none in
this respect. I may tell you if you
want to know, that I am a fanatic so
far as forest is concerned. I regard
that to cut a green tree is a most sin-
ful thing that a man can do. I go a
step further and say this—I have been
doing it in the van mahotsavaes and
other things. It is not enough to have
a van mahotsava. Of course, we can
do it on that day. But even right from
the primary stage, our children must
be taught in their books that love of
animals and love of trees is really a
part of the personality which they
have to build up. Because, any child
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that does not love the animal and does
not love the tree will always be a bad .
citizen. And therefore, jn our educa-
tional system also a change has got to
be done—which is research in edu-
cation itself. I would therefore en-
join on those who write text-books for
young boys and girls that they, alorng
with the many other things, should
please inculcate this love, this spirit of
loving the trees and loving the ani-
mals. And the man who does not love
the trees and the animals would not
love his wife also! Therefore it is
very necessary indeed that this has
got to be done, and done as quickly as
possible.

Somebody askedq whether we have
got a forest policy or not. I do not
read the whole thing, but we have
issued a Policy Resolution in 1952,
and according to that Policy Resolution
the need for balanced land, checking
denudation and checking invasion of
areas, many things have been laid
down. But it is not followed, because
it is, again, the responsibility of the
States. But the one State, I am told—
I am not sure, I am speaking subject
the correction—the one State that has
passed a law protecting the forests is
the State of Bihar. And I think the
largest number of crimes are ccm-
mitted in that State, of cutting the
trees, etc. Therefore, the existence of
law by itself is not a sufficient insur-
ance or guarantee that the trees will
be protected. Therefore, we have
got to have a widespread propaganda,
and this is exactly what is being done.
The extent of plantations undertaking
has been steadily on the increase so
far as afforestation is concerned.

Mr. Speaker: Why not entrust this
task to the wives then?

Shri S. K. Patil: Yes, the start
should be left to the wives. It is a
very good idea, because it will give
them some occupation, and peace to
the husbands!

Mr. Speaker: Because those who
love the trees would love the wives.
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Shri D. C, Sharma (Gurdaspur):
What about those who have no wives?

Shri S. K. Patil: During the First
Plan we had 75,000 acres. In the
Second Plan we had 4,40,000 acres.
And in the Third Plan the target is
7,02,000 acres. Therefore, you can
see that we are steadily marching. We
cannot get the land. That 1s the diffi-
wculty. It has not been the accepted
policy of Government yet, but I am
trying to persuade that all these waste
land that we are reclaiming and
which are brought back, need not go
to the ordinary agriculture for the
production of wheat, rice, etc.; but
they should go, if possible, to the
forest. There can be forest every-
where.

There is the Rajasthan Canal. I
had some hand in it when 1  was
Minister for Irrigation and Power.
Therefore, I laid down a kind of law
at that time, not knowing that one
day I would be the Minister in charge
of Forest also. It is 435 miles long—
the longest canal in India, the second
longest in the world. On either
side, there is dreary land. Sand every-
where. No doubt, there will be water.
What is there to consolidate? Not
merely cement. Cement will consoli-
date, no doubt. More than cement, the
land has got to be held together. The
only thing that can hold land to-
gether is a tree. Therefore, so many
chains of trees have to be planted cn
either side. They should have all the
435 miles forests. If that is done,
surely, Rajasthan would look some-
thing like a heaven. It is not a
heaven today because desert is increas-
ing. The signal thing is, on the bor-
der of Pakistan and India, we will be
creating a kind of land of whicp
anybody can be proud. Besides, it
would become a granary. That itself
will give us somewhere about 2 million
tons of wheat or anything more. That
would solve our problem to a substan-
tial extent. Therefore, that is being
done.

The Forest Research Institute and
Colleges have celebrated their centen-
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ery some time back. The House
knows that we are trying to upgrade
this institution. It is one of the best
institutions in the world. Not be-
cause it belongs to India: it has been
acclaimed as one of the best, one of
the two or three institutions which
are the best. The fact that it has
lived 100 years and made such pro-
gress and that it has celebrated its
centenery speaks volumes of its utility
to this country. We want to upgrade
it and make it a University in the
sense that they can have post-gradu-
ates, they can give degrees, etc. That
is really going to be done.  The Plan-
ning Commisgion and the University
Grants Commission have suggested
that it should be done by legislation.
If legislation is necessary, we shall
make legislation.

Ravine reclamation in Madhya Pra-
desh, I have referred to. About wild
life my hon. friend Shri U. N. Dhebar
spoke.

Some Hon. Members:
Deo.

Shri S. K. Patil: Wild life has got
to be protected. It may not be identi-
cally for the same reason whether
something should be eaten or some-
thing should not be eaten. I do not
know. But, it is necessary, indeed
Because, when you have forests, wild
life also looks good,—these fauna and
flora.

Shri P. K.

Shri P. K. Deo: Otherwise, it upsets
the balance of nature.

Shri S. K. Patil: I am supporting
him. Wild life would be protected.
We have got a Wild Life Committee.
I think the hon. Member may not be
a Member of it. I would see to it that
he also becomes a Member so that he
can give useful advice. Not for sport
alone, for killing alone, but for those
species which according to him are
going to be extinct. Now, white tigers,
There was such a great demand for
white tigers. We have only two white
tigers. If one of them dies what
would happen, we do not know. They
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are male and female. There is a
possibility  of having more white
tigers. We saw to it that they are kept
in a comfortable position together,
and, so on so that we can have more
of white tigers because species that
are going to be really extinct should
be preserved. So also red-readed
things and other things would be
there. There would be red-headed
deers. We are doing all that. We shall
preserve them. We have made a pro-
vision of Rs. 155 lakhs towards that
in the Third Plan. We are very ser-
ious about it

Coming to popularisation of sub-
sidiary foods, when I say diversifica-
tion of wood, that has got to be done.
Nutrients have got to be had. There-
fore, the Nutrition department of the
Ministry is increasing pretty fast. It
is no use preparing something which
other people do not eat. If somebody
gives me a biscuit and says, it is not
a known biscuit, but they ray it is
good, because it contains all the vita-
mins in the world, I would say, you
better eat it. I eat a biscuit because I
know that it is good and it tastes well
Therefore, we must produce things
which are practical. It is not to be
taken as a dose of medicine; it has to
be taken as a tonic that people like.
Even in regard to these ancillary foods
much has got to be done so that we
take a proper calorific value. We
should do it not by adding to the grain
consumption, but by having these
ancillary foods, etc. On that also, we
are working. The Research Institute
in Mysore is doing very -wvonderful
work, indeed.

The Delhi Milk scheme and other
milk schemes are going on. I do not
want to take the time of the House
on that because the time is up, and I
must take up animal husbandry. The
Delhi Milk scheme will be the biggest
in the world when it is completed.
Today, it distributes about 3,000
maunds. In another 2 or 3 years time,
it will become 7.000 maunds. Its capa-
city is 12,000 maunds. When I say the
biggest in the world, sometimes, our
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Members feel as if the other coun-
tries are backward. The other coun-
tries have many such dairies. They
need not have one at a place which
will distribute 7,000 maunds or 12,000
maunds. There may be some initial
teething troubles. We had them, but
those teething troubles will disappear,
and perhaps in three or four years’
time, this particular subject, ramely
giving more milk to our children will
really be taken up with intensity both
of purpose and of the efforts that we
shall put forth in this regard.

Once I heard a very brilliant lecture
by a scientist of the FAO, and he con-
clusively proved by statistics that bet-
ween the ages of 14 and 4}, that is,
during those three years, a child does
not get adequate milk and that is why
we find that when we grow up as men
or as women, we are deficient in many
things, the simple reason being that
we did not get that milk supply which
was so very necessary at that young
age; for, now the fashionable mothers
do not want to feed their children on
their breast; that is the first reason;
and the second reason is that it is also
true that the children did not get any
other opportunity to get milk; if the
milk were cheap, they would have got
it, but that also was not there. There-
fore, it is our duty to see that at least
now, the consumption which stands at
4 or five ounces goes up to almost
double,  to about 10 ounces or  so,
though not to the standard 15 or 16
ounces which New Zealand and other
countries have got. So, this is also a
thing which has got to be taken into
consideration.

Therefore, there is the scheme .of
dairies everywhere. Wherever a dairy
scheme comes up, we go to their help,
and we support them, so that there
will be more and more dairies and
more and more of the scientific method
of preserving and pateurising the
milk and giving it to the people.

The subject that I have kept as
almost the last to deal with is animal
husbandry. My hon. friend Shri U. N.
Dhebar and very rightly so, because
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[Shri S. K. Patil].
there is no meaning to agriculture
unless it is tied up with animal hus-
bandry and the cow. When I say
‘cow’ the term ‘cow’ does not include
the buffalo. It is not that I am the
enemy of the buffalo; not at all; I am
the friend of all animals. But our
animal husbandry hereafter in this
country is going to be cow-oriented
and not buffalo-oriented. No doubt,
the buffalo’s milk gives the fats etc.
But, I do not know, and hon. Mem-
bers will correct me if I am wrong,
whether except in India, anybody
drinks buffalo’s milk anywhere in the
world. I am not propagating against
buffalo’s milk. For God’s sake, if you
are drinking buffalo’s milk, drink it,
and drink it more and more. What I
am saying is that in the South-East
Asian countries ‘where there are
buffaloes the buffalo is used only as a
draught animal. Nobody drinks the
milk of the buffalo. In fact, this was
what the President of North Viet Nam
told our President when he was there.
I was on the entourage at that time.
The President of North Viet Nam
presented a buffalo to our President.
He is a very humourous person.
While we were leaving, he told our
President ‘Mr. President, you are
taking many other things in your
aeroplane, but what about the buffalo?
How are you going to take it?” Our
President also rose to the occa-
sion and became humorous and said
‘Look here, we have plenty of buffa-
loes in our country; so, I need not
take this buffalo; therefore, keep that
buffalo, angd your children may drink
the milk of that buffalo’. Promptly
the North Viet Nam President replied
‘Nobody in North Viet Nam drinks
the milk of the buffalo’. The result
is that they have no cow’s milk and
no buffalo’s milk, and, therefore, no
milk at all. We do also need milk in
our country for our children, but the
milk is not there. Whatever it be, T
am not criticising as to what they
have done or what they have not
done. I am only saying that nobody
drinks buffalo’s milk in any other part
SuryuLIp 318 nNOoA JI  PIIOM 34l JO
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buffalo’s milk, drink it; I have no
objection; I am not propagating
against it. It gives milk to most of
our dairies in Delhi or in Bombay and
other places; these dairies are buffalo-
based, but we are trying to make them
cow-based.

As regards bullocks, we do not have
them in sufficient numbers, as has
been rightly pointed out by my hon.
friend Shri U. N. Dhebar. If we
require 70 millions of bullocks we
find that we have not got so many;
perhaps, we have got 10 or 20 millions
less. But where are we going to get
these bullocks from? Where is the
strength for our bullocks? Why does
our cow not give even half a pound
of milk every day? The milk given
by our cow is not enough even for
the calf. That surely is not a position
in which the proper types of bullocks
can be produced. And our agriculture
will be deficient if we do not have the
bullock-power which is very neces-
sary indeed for it; and for many many
years to come, that bullock-power
will remain deficient; I say, at least
for the next hundred years it may not
grow. Therefore, it is very necessary
to improve the breed. So, we get the
imported bullock and get other things.
But all our agriculture and all our
anima] husbandry is woven round the
cow, and, therefore, we have got to
see that the proper breed of cow is
developed, and therefore, we have got
to do something in this regard.

It has been our good luck that a year
back, I requested Shri U. N. Dhebar
himself that he should become the
president of the Centra] Council on
Gosamvardhan, and he kindly accept-
ed the presidentship of it. I hope that
in spite of his multifarious activities,
he will continue to be the president
of that body, and on behalf of Gov-
ernment, I promise him that I would
give him a carte blanche to do any-
his dedication and devotion to that
subject. It is true that sometimes,
thing he likes so far as animal hus-
bandry is concerned, because I know
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when a subject is brought up, money
may not be enough. We have set
apart Rs. 90 crores, Rs. 56 crores for
animal husbandry and Rs. 34 crores
for milk etc. But even supposing
something more is needed, money
could be found, because no good
scheme in this country will ever re-
main starved for want of money. And
with a leadership like that of Shri U.
N. Dhebar, surely he can not only sit
upon me but he can get me and the
rest of my colleagues to do anything
that he wants for the promotion of
animal husbandry in this country.

Having said this much, I have said
enough about these matters. So far
as the food situation in this country
in its various aspects is concerned, I
have very sketchily dealt with it be-
fore the House and said that there is
no anxiety whatsoever. But nobody
should think that we are sitting supine
and are not considering what is going
to be the problem tomorrow. We are
considering the problem of tomorrow
also. It is no use somebody coming
and telling me, ‘What is this? Why
does this not happen? He should be
a little introvert and ask that to him-
self or herself what in his or her own
humble capacity he or she has done
in order that agriculture should be
promoted in the manner in which it
has got to be propoted. Hitherto agri-
cultural graduates were going to Bom-
bay, Calcutta and other cities to seek
employment. But today it is a pride
of India that agricultural graduates
will remain in their villages and will
give a new shape and new look to
agriculture which is very necessary
now.

I have left many points untouched.
In a vast subject like food and agri-
culture, it is impossible, whatever
time you give me, to deal with every
point. If there be any criticisms which
are left unanswered, I will ask my
office to answer them and give what-
ever information we have got.

With these, let us cheer up. Let us
think of this problem as the para-
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mount problem, the most important
problem of India. India shall live and
prosper, more than anything else, on
agriculture.

Shri H. P. Chatterjee: (Nabadwip):
The hon. Minister did not mention my
name correctly. He referred to me as
‘Mukerjee. 1 am not ‘Mukerjee’. My
name is ‘Chatterjee’. It will be incor-
rectly recorded in the proceedings.

Mr. Speaker: It will be correctly
shown in the records.

Shri S. K. Patil: I said ‘Chatterjee’.

Mr. Speaker: I take it I can put
all the cut motions to the vote of the
House together.

All the cut motions were put and
negatived.

Mr, Speaker: The question is:

‘“That the respective sums not
exceeding the amounts shown in
the fourth column of the Order
Paper, be granted to the Presi-
dent to complete the sums neces-
sary to defray the charges that
will come in course of payment
during the year ending the 31st
day of March, 1963, in respect of
the heads of demands entered in
the second column thereof against
Demands Nos. 39 to 44 and 124 to
126 relating to the Ministry of
Fooq and Agriculture”.

The motion was adopted.

[The motions for Demands for Grants
which were adopted by the Lok Sabha
are reproduced below—Ed.]

Demanp No. 39—MinisTRY oF Foop
AND AGRICULTURE

“That a sum not exceeding
Rs, 61,56,000 be ganted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st March, 1963, in respect of
‘Ministry of Food and Agricul-

ture’.”
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DeMAND No. 40—AGRICULTURE

“That a sum not exceeding
Rs. 2,80,09,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st March, 1963, in respect of
‘Agriculture’.”

DEmMAND No. 41—AGRICULTURAL

RESEARCH

“That a sum not exceeding
Rs. 4,07,02,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st March, 1963, in respect of
‘Agricultura] Research’.”

DEmAND No. 42—ANIMAL HUSBANDRY

“That a sum not exceeding
Rs, 82,71,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st March, 1963, in respect of
‘Animal Husbandry’.”

DemanD No. 43—FOREST

“That a sum not exceeding
Rs. 67,55,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st March, 1963, in respect of
‘Forest’.”

DemAND No. 44—OTHER REVENUE Ex-
PENDITURE OF THE MINISTRY OF Foop

AND AGRICULTURE

“That a sum not exceeding
Rs. 15,59,39,000 be granteq to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st March, 1963, in respect of
‘Other Revenue Expenditure of
the Ministry of Food and Agricul-
ture’.”

DEMAND No. 124—CaAprrrAL OUTLAY ON
FORESTs

“That a sum not exceeding
Rs. 10,73,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st March, 1963, in respect of
‘Capital Outlay on Forests’.”

Demanp No. 125—PurcHASE oF Foop-
GRAINS

“That a sum not exceeding
Rs. 1,41,80,81,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st March, 1963, in respect of
‘Purchase of Foodgrains’.”

DemAND No0.126—OTHER CAPrrAL Our-
LAY OF THE MINISTRY OF Foop AND
AGRICULTURE

“That a sum not exceeding
Rs. 47,19,29,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st March, 1963, in respect of
‘Other Capital Outlay of the Min-
istry of Food and Agriculture’.”
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MINISTRY OF SCIENTIFIC RESEARCH AND

CULTURAL AFFAIRS

Mr. Speaker: The House will now
take up discussion and voting of the
Demands for Grants under the control
of the Ministry of Scientific Research
and Cultural Affairs, for which 3
hours have been allotted.
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DeEmMAND No. 79—MINISTRY OF

SciENTIFIC RESEARCH AND CULTURAL
AFFAIRS

Mr. Speaker: Motion moved:

“That a sum not exceeding
Rs. 29,31,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
81st day of March, 1963, in respect
of ‘Ministry of Scientific Research
and Cultural Affairs’”

DEMAND No. 80—ARCHAEOLOGY

Mr. Speaker: Motion moved:

“That a sum not exceeding
Rs. 93,80,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1963, in respect
of ‘Archaeology’.”

DemAND No. 81—SurvEy OF INDIA

Mr. Speaker: Motion moved:

“That a sum not exceeding
Rs. 2,72,80,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1963, in respect
of ‘Survey of India’”

DEMAND NoO. 82—BOTANICAL SURVEY

Mr. Speaker: Motion moved:

“That a sum not exceeding
Rs. 22,46,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1963, in respect
of ‘Botanical Survey’.”

DEMAND No. 83—ZOOLOGICAL SURVEY

Mr. Speaker: Motion moved:

“That a sum not exceeding
Rs. 18,71,000 be granted to the
President to complete the sum

necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1963, in respect.
of ‘Zoological Survey’.”
DEMAND NoO. 84—SCIENTIFIC RESEARC®
AND CULTURAL AFFAIRS

Mr. Speaker: Motion moved:

“That a sum not exceeding
Rs. 14,88,59,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1963, in respect
of ‘Scientific Research and Cul-
tural Affairs’.”

Demanp No. 85—OTHER REVENUE Ex-
PENDITURE OF THE MINISTRY OF SCIEN-
TIFIC RESEARCH AND CULTURAL AFFAIRS

Mr. Speaker: Motion moved:

“That a sum not exceeding
Rs. 52,49,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1963, in respect
of ‘Other Revenue Expenditure of
the Ministry of Scientific Reseach
and Cultural Affa¥rs’.”

DEMAND No. 134—CAPITAL OUTLAY OF
CHE MINISTRY OF SCIENTIFIC RESEARCH
AND CULTURAL AFFAIRS

Mr. Speaker: Motion moved:

“That a sum not exceeding

Rs. 2,73,07,000 be granted to the

President to complete the sum

necessary to defray the charges

which will come in course of pay-
ment during the year ending the
31st day of March, 1963, in respect
of ‘Capital Outlay of the Ministry
of Scientific Research and Cultural

Affairs’.”

The usual time-limit js there. But
in this respect, because only 3 hours
have been allotted I would request
hon. Members to be more brief than
they usually are, Members wishing to
move cut motions may give the
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[Mr. Speaker]
numbers thereof at the Table within
fifteen minutes,

Shri Hari Vishnu Kamath: How
much time does the Minister need?

Mr, Speaker: We will be sitting
two hours extra today, that is, till
7 P.M. We have to make up for extra
time taken.

Some Hon. Members: No, no.

Shri Warior (Trichur):
was agreed upon earlier.

6.30 P.M.

Mr, Speaker: That was when we
thought that the discussion of the
Demands of the Minisiry of Food and
Agriculture would be concluded by
430 P.M.

Shri Hari Vishnu Kamath: We
might take one hour tomorow out
of the Private Members’ time if the
House agrees.

Mr. Speaker: The difficulty is this.
The Minister has conveyed to me
that he has asked the Chief Ministers
to come over. Spo he has to meet
them at 1 O’clock. He must be there
by that time. If we can discuss these
Demands for two hours today, he can
be there by 1 P.M. tomorrow. That
would be convenient to him,

Shri D, C. Sharma: Has the Minis-
ter to look to the convenience of the
House or of the Chief Ministry?

Mr. Speaker: Order, order. When
a commitment has been made al-
ready, we should also have some re-
gard for it.

The Minister of Parliamentary
Affairs (Shri Satya Narayan Sinha):
¥ we sit up to 6-30 P.M,, it will be
all right.

Mr, Speaker: We will sit up to
6-30 P.M,, if hon, Members so desire.

17 hrs.

Shri Birendra Bahadur Singh: We
have been waiting here from 11
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o’clock and we have not been able to
speak. (Interruption).

Mr. Speaker: That has been the
experience of the old Members here.
The hon Member has been sufficiently
long here, There are a greater num-
ber of speeches that remain inside the
pocket than the speaches that have
been delivered on the floor of the
House.

Shrij A. S. Saigal (Janjgir): Time
may be extended in this case

Shri Pottekkatt (Tellicherry): Sir,
I would like to pay a tribute to the
hon. Minister for Scientific Research
and Cultural Affairs for his sincerity
of purpose and the place of honour
he has won for the enhancement of
the cultural activities in our march
towards socialism. At the same time,
I am of opinion that the department
of Scientific Research will better fit
under Education, than under a com-
bined Ministry of Scientific Research
and Cultural Affairs. I would, there-
fore, suggest the creation of a sepa-
rate Ministry exclusively for cultural
ral affairs. In the report of the
Ministry of Scientific Research and
Cultural Affairs I find more weight is
given to scientific research and alied
activities than to cultural affairs.

In the statement issued by the Na-
tional Integration Conference 1961,
we find as follows:

“Even though the achievement
of political unity and freedom has
confirmed India’s unity in the
midst of diversity, various fis-
siparous and disruptive tendenc-
jes such as communalism, caste-
ism, regionalism and linguism
tend to disrupt the solidarity of
the people.”

It is quite true. In order to fight
these evil tendencies and achieve na-
tional and er otional integration, cul-
tural ang literary exchange between
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the States should be efficiently or-
ganised on a wider scale, more es-
pecially between the north and the
south, to bring—to quote again the
statement of the National Integration
‘Committee—

“a feeling of umity and solida-
rity and cohesion in the hearts of
the people”.

This programme of national inte-
gration shoulq have teen started im-
mediately after India aitained irde-
pendence.

I would like to spzak a fow words
about the Akademis in general and
about the Sahitya AkaJemi in parti-
cular. (Interruption) They are im-
portant media for ach’eving national
and emotional integration.

The State Sahitya Akademis are
functioning only in 5 S‘ates There
is no effective co-ordinatipn amongst
the State Sahitya Akademis nor is
there coordination between the
Kendra Sahitya Akademi and the
‘State Sahitya Akademis. I' is strange
and ridiculous to observe that some
State Akademis like the Kerala
Sahitya Akademi award prizes for
the best book in a languag: while
the Central Akademi chooses a diffe-
rent book in ‘he same period in the
same language as the best book for
its annual award, In 1960 Bengali,
Tamil, Punjabi, Sindhi and Oriya
books were kept nsut of the Award.
There was no award by the Sahitya
Akademi last year for Malayalam.
“The method which is being alopted
by the Sahitya Akademi in chosing a
book for its annual award is, in my
opinion, ridiculous.

As a member of the Xerala Sahitya
Akademi, I can say that the Kerala
Sahitya Akademi was not ccnsulted
in this matter of giving award to a
Malayalam book or the denial of that
award to Malayalam. The merit of a
book should be,q,f course, cultural
But the time ig the best thing for
that. Prizes shoi.ld be given to those
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authors who have done long-stand-
ing anq yeoman work “or literature.

In the report I find an amount of
Rs. 5.20 lakhs was granted frr mount-
aineering foundation. Mountaineering
i good Help those who can climb.
But the Government must nnt leave
the hundreds of authors in the coun-
try on the rocks. They are zlso to
be helped to climb Aown the rocks.
Writing has not yet tecome a payving
profession in India. The writers
have to turn to other jobs for a
decant living, The publishers are the
chief exploiters, Ta order {o help
poor au hors in getting their works
publi-hed anq to assure adequat> re-
muneration to them the Government
should encourage formation  of
writers’ co-operative socielies in the
various States by  giving financial
aid and other help. Ia Kerala we have
a wri ers’ co-operative society started
17 years ago. We have so far pub-
lished 1325 new books in Malayalam.
The total number of all these printed
books will come to 18.65,000.

Turning to the question of preser-
vation of national monuments, I may
be permitted to say tha: thz depart-
ment has woefully neglected the
State of Kerala from where I come.
Two of the greatest religions of the
world, Christianity and Islam enter-
ed India first through the portals of
Kerala. The Jews also had made
Kerala their home when they were
persecuted in their own land. The
places of historical importance like
Cranganore, where St, Thomas, one
of the twelve opstles of Christ first
set foot in India, happens to be the
place where Islam alwo fi~s. arrived
in Indian soil and where the earliest
mosque in India still exists should
attract the affiliation of the Govern-
ment. The historical monuments at
the place, including the Church, the
Mosque, the Temple and the Fort
should be preserved. Thi: may go a
long way to prove the religious tole-
rance that existed in the India of old.

Besides Cranganore, there sre cuite
many a place of historical a~d archae-
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ological interest in Kerala. One of
them is the old fort of the Raja of
Pazhassi, the royal rebel, to subdue
whom no less a person than the Mar-
quis of Wellesley, who in later his-
tory became the Duk=2 of Wellington
after defeating Napoleon Bonaparte
at Waterloo, had to fight many a
battle in the jungles of Wynad. Ano-
ther is the fort of Kunhali Marakkar,
the great naval commander, who
fought many battles on the high seas
against the Portuguese invaders.
Cheramanparamba, in Kottappuram
from where the Ilast of the Kerala
Emperors ruled, and the fort at
Dharmadom from where he is believ-
ed to have left the shores of India
after embracing Islam, should also be
preserved. Places connected with
the history of Veluthambi Dalawa
and Raja Keshavadas are other places
which I would like to mention in
this conection. The number of monu-
ments taken up for preservation un-
der the Archaeological Department
is very few in Kerala when compar-
ed to other States, One or two forts
in Cannanore and Tellicherry and a
dilapidated Jain temple in Wynad are
the only monuments so far taken up
by the Government. Udayagiri fort
in Kanyakumari dis‘rict, the Padma-
nabhapuram palace near Trivandrum,
the humble cottage at Chemazhanthi
near Trivandrum where Sri Narayana
Guru the great saint and social re-
former who preached the gospel of
‘one caste, one religion, one Ged for
man’ was born; Kaladi, the bir'h-
place of Shri Sankara, the great
philosopher--aint; the Malayat‘or
Church aszociated with the memory
of St. Thomas; Kappad, near Quil-
andy, where Vasco da Gama first
landed in Ind’a. are places where
the existing buildings are to be pre-
served or national monumen; erected.

I woulq like to mention the name
of Dr. Hermann Gundhertt a German
scholar-missionary, who made India
hi; home and who devoted his life-
time for research in an Indian langu-
age, Malayalam. It was he who pro-
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duced the first Malayalam dictionary
about a century ago, The House in
which this scholar-missionary lived
and worked still exisis in Nettur,
near Tellicherry. This is a place to
be preserved as a national monument.

Regarding Botanical Survey, the
hills at Elimala in Cannanore District
and Kallatikkode near Palghat, are
treasure-houses for rarer plants and
herbs, where a botanial survey will
be very useful. The forests of Nilam-
bur Attappadi and Wynad are ideal
places for preserving wild life and
for starting game sanctuaries,

Another point which I would like
to touch upon is scholarships, There
is a general feeling in the country
that in the matter of giving scholar-
ships, for foreign studies, patronage
is extended more often to the candi-
dates in and around Delhi, and to
persons connected or related to high
ups in Delhi. Regional parity and
merit should be the main considera-
tion for awarding scholarships to
avoid such complaints anq to do
justice.

Finally, a few words about an art
which has not receiveq sufficient at-
tention and patronage by the Govern-
ment. I mean the circus art. While
circus and other acrobatic fea's re-
ceive greater encouragement in
countries like the USSR, China and
Japan it is a pity that in Iniia which
has produred circus artistes cf inter-
national repute like Kannan Bombayo
and Prof. Keelari Kunhi Kannan,
thiz ar* is not given the plac> of
honour it really desevves. It may ke
news to the House that the grea‘est
circus show on earth i3 at p-esent an
Indian circus concern. The sucress or
failure of a circu: troune depends
mostly on chances, the wea'her aad
many other circumstances, And once
thev have fallen. there is no chance
for their survival.

I would suegest to the Government
to take steps to register all the Indian:
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ecircus companies and to give them
financial and other help as and when
necessary. The circus artistes should
be provided special and compulsory
insurance facilities. Further, a uni-
versity to train circus performers and
physical culturists may be establish-
ed by the Government of India at a
suitable place, preferably at Telli-
cherry, the home of Indian circus.

Shri P, K. Deo: Mr. Speaker, Sir,
in spite of our repeated requests to
the Government and to the Ministry
that a separate archaeclogical circle
should be formed for my State noth-
ing has heen done jn that regard,
and all our requests have fallen on
deaf ears. So far as the archaeolo-
gica] aspect of my Siate is concern-
ed, wherever you scratch the earth or
whatever catches the eye, you will
find something—some old coin or
some icon—of great historic or aca-
demical value, Taking into consi-
deration all these factors, it is not
doing justice to my State by not
having a separate circle of its own.
It has been tagged on to the Calcutta
circle, and I do not know if there is
anything else of any real his'orical
importance worth the name, the age
or significanze in West Bengal, as that
of Orissa architecture, but still. the
headquarters of the circle is situated
in Calcutta only.

So far as the preservation of some
an:ient monuments in my Siate is
econcerned, I have been having cor-
respondence  with the Minisiry of
Home Affairs regarding the preserva-
tion of the famous Jagannath temple
a: Puri The architecture of the
Jagannath temple dates back to 13th
century AD. and thouzh there are
many sculptures of great interest, I
find in the replv that ‘he archi‘ec-
tural value of the templs has been
spoiled by mo-7arn acrretions. S», it
will not be possible for this Ministry
to declare the Jagannath temvle a
morumen* ¢f national imvortance
and preserve it at the cost of the
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State. Unless the Government steps
into it, in no time, it will go to ruins.
So, I request with all humility that
the Ministry should seriosuly consi-
der declaring the Jagannath temple
at Puri to be a monument of national
importance and try to preserve it.

Regarding the shifting of the India
Office Library from London, negotia-
tions have been going on and I think
it has ended in a fiasco. Nothing has
materialised up till now. In the
meantime, we learn that the dispute
has been raised by Pakisian as to the
ownership of the Indian Office L_ib-
rary, They have said it is a ]:qmt
ownership and they want a partition
even of that library, lif they wist} to
have microfilm copies of the various
books of the library, we can as well
agree to that and try to procure the
originals for the use of our State.

Sometime back, in this House, I got
an opportunity to discuss regardipg
the procurement of the Kohinoor dia-
mond, As you know, it symkolises
the sovereignty of this couniry and
for all practical purposes, it belonged
to Maharaja Ranjit Singh. By hook
or crook it has passed on to the
British Government. As a gesture
of goodwill, they shouid part with
this Kohinoor diamond, which has at
presen been fixed in the Queen’s
Crown. It should come io India. I re-
quest that our Minister should use
his gool offices to get this precious
jewel back to this couatry.

I wanted to speak a few words re-
garding Ladak, After Tibet has passed
on to the Iron Curtain and since a
regular attempt has been made in
Tibe; by the pres:nt Chinese autho-
rities to destraw the culture and indi-
vidualitv of Tihet. if anv studen cf
Tibetology is keen to learn something
regarding Tibet, its architecture, its
literature, etc., he can do that only in
Ladakh. So, the various monasteries
in Ladakh and their precious coller-
tions and manuscripts ang the various
artizles of art shoulq be preserved
and a regular school for Ilearning
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Tibetology should be started either
in Leh or somewhere there.

We celebrated the archaeological
centenary. We find that some tre-
mendous work has been done by this
department to relay the past history
of this country. In this respect, the
contribution of foreigners like Mor-
timer Wheeler and Cunningham are
very praiseworthy. Specially, Cun-
ningham conducted an archaeological
survey sometime in 1850 or 1855. We
find such a detailed report of the
various monuments that he saw in
th's country. But if we go to the
spot there, they have been either
razed to the ground or we do not
find any trace of them.

In that conection, I would like to
draw the attention of the hon, Minis-
ter to the reference of Mr. Cunnin-
gham to the Chouseth Jogini temple.
He has referred to such g temple at
Suruda. We have not been able to
trace that Chousath Jogini Temple
as yet. He has also referred to tem-
ples in Bheraghat and Ranipur Jhural
in Bolangir and in Hirapur near Bhu-
vanechwar. There are statues in a
standing position in Bheraghat and
in dancing posture in Ranipur Jherial
There has been no trace of Suruda as
to where it is to be found. So, a re-
gular survey has to be made if the
Ministry is serious about bringing
to light the various monuments which
have gone to obscurity.

We have seen that the Chemical
Branch of the Archaeological De-
partment did some very good work in
preserving various paintings. In my
State the painting at Sitabinji cave
has been touched up and preserved
by the Chemical Branch of the Archa-
eologica] Department. Here 1 would
Jike to draw the attention of the
House to the various hieroglyphic
pain*ings. Before the actual letter
develooed, ideas used to be conveyed
by picture scripts as the Ch‘ngse' do
now. The hieroglvohic paintings
wmich are found in the caves of Gud-
ghandi in Kalahandi and in Vikram-
khol in Sambalpur are actual paint-
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ings in two clours—black and red.
Unless they are preserved by the
Chemical Branch, they will decay in
no time.

The other day when I had been to
Uttarakhand, I say the pitiable condi-
tion of the ancient temples. They are
in Pandukeshwar near Badrinath and
in Narayankoti on way to Kedaranath,
which branches off from Rudraprayag.
Unless something is done in this re-
gard, those temples would not be there
for long.

Coming to the National Archives,
I feel it is high time that the Ministry
of Home Affairs transfers the Na-
tional Archives to this Ministry. Sinze
the Nationa] Archives possesses very
rare manuscripis and documents.
it would be better if the National
Archives at Delhi is looked
after by this Ministry. I would suggest
that it should be fully air-condition-
ed so that such manuscripts and
documents could be preserved well
What we now find is that air-condi-
tioning is the luxury of only Secreta-
taries and Ministers. It should now
extend to the preservation of our rare
manuscripts and similar things.

While I am on the subject of air-
conditioning, I cannot help mentioning
that it is only due to the delay of the
construction of the air-conditioning
house at Dehra Dun that the photo-
grammetric machine could not fune-
tion. We got this very expensive
machine from the TCM and because
the CPWD did not construct the air-
conditioned building, it is lying idle
al] these days. I think they should
do it in no time and see that the rep-
roduction of the various contour to-
pographical maps which are in de-
mand come out within a short time.
Even though the foot-pound  system
of survey by the Survey of India has
been comnvleted for the entire country,
as the Motto is “Ah Sethu Himacha-
lam” (you can know from Sethu up
to the Himalayas) they should
cover every tract Fven though
the survey has been completed, the
maps are not printed. So, it is a great
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bandicap specially for the river val-
ley projects or for demarcating any
new forest area. Whenever the State
Government had any development
work in hand and it places an indent
with the Survey of India, it does not
get that map.

So, our progress is really much han-
dicapped by the non-production of
these contour topographical maps
which have been surveyed and which
ought to have been printed 1 inch to
a mile size. I request the hon.
Minister should not leave any stone
unturned to get all these contour t{o-
pographical maps of our entire coun-
try printed in no time.

About the preparation of the Na-
tional Atlas in English, we have been
hearing that it will be completed, but
it has not been completed nor is there
any hope of its being completed in
the near future. By the time it is
completed the e ntire pattern of the
Atlas may change. So, I request that
steps should be taken in this regard.

Regarding the Nagarjunakonda ex-
cavations, unless we take immediate
steps for their removal and preserve
them in the museum which is being
built at the top of the hill which will
be a high island in the resrvoir, the
entire thing will be -submerged in
Nagarjunasagar and it will be a loss
for all time to come, I think something
should be done in that regard.

Coming to the Botanical Survey of
India, India is an epitome of the world
so far as plant life is concerned. We
have right from exerophytic plants,
which you find in the desert, up to
alpine or such plants which grow in
the Arctic region, that is, in the high
Himalayas. We expect that the na-
tionnal herbarium should be a very
comprehensive thing and should pos-
sess all species of plant life. I am
very sorry to say that as many as
8,000 specimens which Dr. Wallich
who was the Superintendent of the
Indian Botanical Garden in Calcutta
from 1813 to 1842 had collected have
been transferred to the herbarium of
the Royal Botanical Garden at Kew in
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London. Even though the Estimates
Commuttee had recommended that the
Committee would like to stress on the
better if it had been divided into
importance of getting duplicates of
these 8,000 specimens from the Kew
Gardens, I do not think anything has
been done in this regard,

The West Bengal Government in
their botanical gardens at Shivpur
have got a very nice collection made
by Dr. Roxburgh. It is of national im-
portance and we should request the
West Bengal Government to transfer
this herbarium to our national her-
barium.

I wanted to say two things regard-
ing botanical survey. As the previous
speaker has pointed out, thnere are
such a variety of rare neros that :f
a survey of their utility could be
properly conducted it would be of
great use to the nation. This Rau-
wolfia Serpentina is an Indian herb.
Only the other day it was found and
now it is the only medicine for blood
pressure. There gare severa] such
things which if they could be brought
to light could be ideal. What was
our treatment of diseases before allo-
pathy came in? Our treatment
was herbal treatment., We used
to crush some herbs and give to
the patient and he wused to get
relief. But this present outlook,
perspective or approach to the sub-
ject has come in such a way that
what is in Ayurveda or Unani system
is out of date. There should be some
research.

In regard to our food problems we
are trying our best to raise as mucn
as possible from the land; but we
have not been able to tap *re huge
reservoir of food we have in the sea.
Sir, when we are short of protein
food, we should try to tap food from
algae. Study of algae is a veryv im-
portant subject. I think the Cen:ral
Marine Fishery Research Insiitute at
Mandapam are studying this algaco-
logy. If we can tap our food require-
ments from the sea it will go a long
way to meet the food scarcity in the
country.
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Dr. K. L. Rao (Vijayawada): Mr.
Speaker, Sir, culture deals with the
past; science deals with ihe ) future.
This Ministry deals both with the
past and the future.

India, Sir, has been initiated inp
the scientific age only recen.ly, Till
1630 A.D., the period at which the
Taj Mahal was built, engineering was
about the same standard in India as
alsp in European countries. But since
then European countries have advanc-
ed very rapidly while India was obli-
vious, with the result that India is at
the very foot cf the hills of know-
ledge while the other nationg have
gone far ahead. We have got 1o
strive very hard if we have to qualify
ourselves as the citizens of the modern

world.

With regard to scientific and indus-
trial research, the United States of
America is spending as much as 600
crores of rupees per year; among the
European nations, even a small coua-
try like the United Kingdom is spend-
ing Rs. 60 crores, while we have plan-
ned to spend Rs. 20 crores, excluding
atomic energy research, This is
indeed a very small sum for a large
country like ours, Therefore, it is
very necessary for us to observe as
much thrift as possible. It is only by
that method that we can stretch this
little money to do as much work as
possible.

Not only this, we have got to have
confidence in our own engineers and
confidence in our own scienlists, From
my experience as a lecturer in engi-
neering colleges in England and in
India, I found the students, English
and Indian, are of the same order of
intelligence, It is a depressing state-
ment to believe that genius appears
only in the Western countries. This
is wrong, because what we mean by
genius is secured by 1 per cen!. ins-
piration and 99 per cent. perspiration.
Therefore, genius can as well appear
on the Indian horizon. Therefore,
thrift, self-confidence and industry
are the three qualities which we
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sh-uld acquire and then only we can
participate in the remasiig cf tha
world through science, This Minis-
try can con.ribute quiie a lot to inject
these quaiitics inio the pores of our
nation by s.und directin  and
encouragement.

1 wish to make a few observations
on this Ministry. As ma.ters  cealt
with by this Minis.ry invo.ve psycho-
logy, it is very difficult to makz aay
positive suggesticns, Never.heless, I
dare make a few.

The report that has been given to
us by this Ministry has bezn clubbzd
together, It would have b2en much
beter if it had besn divided int>
three separate parts, one dealing with
scientific research and surveys, the
other dealing with technical educa-
tion and the third with cultural
affairs, If these three are s>parated
and the budget amounts are also
shown it will be very helpful.

Then we have quite a large num-
ber of laboratories, lavishly built azd
equipped, They are nearly twenty-
seven in number and we propose to
add some more. Ev~n a country like
England has only fif'een. It has to
be remembered distinctly that resear h
is n-t built on brick and mort‘ar. It is
something else, It has to grow round
2arnest workers, Some twenty ye-srs
back, I happened to be at the Bu'ld-
ing Research Station at Watford in
UK. Then it was an in=ti‘ution with
small buildings and a large number
of sheds. In the crurse of the-e it
produced magnificent scientists like
Dr. Lea, Dr. Glenville and Dr, Sk~mp-
ton, to mention onlv a few, leaders
of thought and leaders of science in
the world. When I was there last
year, T found t» my verv grea* han-
piness auite a large numb-r of bvi'd-
ings. That is how we sh~u'd a'so ‘o
in this coimtry, We shounld <tart with
small buildings and eauipment. As
the research grows, them we shonld
exnand them. T wonld, theref~ra,
appeal to the Minister in the case of
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the Mechanical Laboratory that is
going to be established at Durgapur,
and the other laboratories as well, to
remudify them, because we should not
be lost in largeness.

Then again, the directors must be
given complete freedom. Once you
choose a person, he should be the
head, and he should have ample
powers., He ghould have no Director-
General or anybody in-between, He
should be the absolute authority on
the subject. Likewise he should also
cultivate the habit of treating his
assistants with a sense of equality.
That ig one of the things which we
don’t do in this country., A research
assistant, the man who does research,
is as important as the director him-
self. Therefore, we should inculcate
that spirit in the directors, that they
should treat everybody in the scien-
tific world with that amount of cour-
tesy. That is very necessary.

1t 1s also necessary for ug not to
wait and not to keep these directors’
posts vacant, If there is a director’s
post vacant, we should try to fill that
up. If there is no senior man avail-
able, let us fill it up with a young
man. What is wrong with a young
man? So far as he is good, he should
pbe accepted, As long as he has got
the capacity and as long as he cin be
expected to do something useful, he
shculd be put in. What I mean is
this, In the National Physical Labo-
ratory there is no direc‘or for nearly
more than a year, I think, and it is
just drifting like a ship without a
rudder on a tempestuous sea.

Then I find that ssme of the re-
search schemes ‘hat have been propos-
ed and that have been done have
more or less not met with great suc-
cess, Tt is because there is some-
thing unscientific about the schemsa.
The spirit of sciemce is to work for the
love of truth. ra‘her than for the
applause. or nr~fit. We shond trv, T
snggest. to bnild un a cingle man's
laborat~rv. TIf there iz anv re<ear-h
worker who is very enthusiastic to do
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some research on a specific problem,
iei us give him a laboratory, and ine
equipment, and let us encourage him
—instead of forcing a reseaich scheme
on some person who is forced o work
in a big organisation unwittingly.

1 find that we have opened a scien-
tific liaison office in London, That is
quite good. I would only say that an
engineer must also be atiacned to it,
because there are a large number of
engineering techniques and processes
and equipment that have come intd
the market, It will be very useful
and will save ug quite a lct of money,
because by the time that trickles to
us through other means it takes a
long time, whereas if it is done direct-
ly it will be very useful. Therefore,
I suggest that an engineer may be
added to that staff.

Then, there should be a thrift in
the committees. There are too large
a number of commiitees, I find, in
this Ministry. And some committzes
have got a large number of members.
One committee has as many as
twenty-four members.

Shri Warior: There are so many
interests.

Dr. K. L. Rao: Of course, I quite
agree that there are so many indus-
tries and interes's to> be satisfiad.
Satisfy them by all means. But why
put them in a committee and make it
large? It is a well known fact, and
a distressing fact that these members
who come from long dis‘ances spend
barely two or three hours when they
come to a meeting. The whole thing
ends in a lunch and they do not have
time to study, These are the actual
facts, Therefore, I submit that ‘hese
committees must have as few a num-
ber of persons as possible.

Then, the dissemination cf know-
ledge is one of the mo-t important
duties: it should be cons’d~~ed almnst
a dedicated du'y of this Menistry. It
is a well known saving that a man
cannot l've with~ut bread. But he
cannot live worthily if he does not
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concern himself with the other man’s
bread. Likewise, a man js not edu-
cated simply if he has knowledge; he
must alsp spread the knowledge and
utilise that knowledge. Then only he
will be considered an educated man.
Therefore, this Ministry should do
more by way of dissemination of
knowledge.

For example, I would say there is
an Institutin of Engineers in this
country, probably the largest institu-
tion in this country. It has got a
large number of branches—it has 18
branches, spread from Srinagar 1o
Trivandrum, And there are small
libraries at each of these plices. I
would say, you must help th:m, equip
them fully with technical b-oks.
Make the libraries more usefu!. Install
some translation services also, What
I mean to say is, whatever apparatus
is available, you should u-e it in o~der
to disseminate knowledge as much as
possible.

It is stated that g:me of our scien-
tists and engincers are abroad. I find
from the sta.istics that there are
3,000 of them abroad, Normally, we
should not mind such a small number.
But, in so far as we have great pau-
city of men and we want these men,
we should try to attract them and
bring them back. There are cme or
two reasons why they do not want to
come, as far as I understand. One is,
when they come here, they find that
with the inefficient metheds of this
country, it takes something like 9
m-nths or 10 months for ‘he appo‘nt-
ment to be made, after a post is adver-
tised, That should be put an end to.
When we want really good men. you
must see that. after an advertisoment
is made. apooin‘ment is off>red wi‘hin
a month’s time. That shou'd be the
criteri~n, Otherwise, one ec¢amnot
come and w2it for 12 months. Nobody
will do that.

And this is more imvortant. We
find that when an average encineer
of this country goes abroad, he
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becomeg a brilliant man, He contri-
butes much, Here, he is not awle
to do it. Why? The reason is s.m..y
this, When he is there in fu.eiga
countries, in a lab.ratory or an engi-
neering college, he has got a g.od
atmosphere. The atmospuere 1ound
about him is fresh and the trea.m.nt
given to him is go.d. He d.es not
mind working hard. He feeis ha.py
in that atmosphere, whereas when u.e
comeg to this country, he has n.thiag
else except to face a lot of pin-prick-
ing and sub.rdination. Ths is one cf
the things we should rectfy as early
as possible, That requires not only
science. You should employ tlie psy=
chological methods to bring ab ut this
phenomenon.

We have been expanding engine.r-
ing eaucauon on a very exte.lve
scale. When you are duing ., th.re
is always the danger of ailusiin of
standard and the standara comiug
down. You must take extreme c.re
to see that the standard does not come
down, One of the most importa.t
things, of course, is regarding the
teaching personnel. Teachers should
be very good people. They should be
men cf the right type, men of very
good repu‘ation. This is nec ssary
simply because the s‘udents are noth-
ing else but images of the tea~ho:rs.
We should go all out to selext the
best men as professors irrespazctive of
any other consideration and also see
that they get ample opportunity of
training and equipment. Mobore than
this, I would say that these profes-
sors must be made ex-officio consul-
tants in the particular regions where
they are working both in the Govern-
ment projects, in the proiects of auto-
nomous organisations and, if p-ssible,
in the industrial projects as well. For
example, there is a professor in
Ranchi. He chould be made the Con-
sultant for these Heavy engineering
and rther organications. It js only
thus that we could bnild up in course
of time. so that Professrrs may
become real authorities. The engi-
neering professors should be leaders
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in engineering. We want leadership
in engineering established in the
engineering culleges.

We are producing a large number
of engineers; we are produciug 1o,u00.
That 1s correct. But, of tuese engi-
neers, we do requi.e a special ciass
of people for designs organisa.don, We
want a kind f kngineering brains
trust. What we should do is, we
should select one or two colleges
where you take very brilliant gra-
duates of science, We may have a
four year course .f engineer.ng only.
The students start with a b.ag for
sciences, Sciences and mathematics
are the languages of nature. An engi-
neer has to fight with nature and
bring benefits out of nature. There-
fore, he must be very strong in th:se
languages. Once you have got men
like that. then, these pe ple can be
used for attacking the frontiers of
technology. It is not very necessary
to have a large number of the e engi~
neers, Just one or two c-lleges will
do. Of course, you have to give them
incentives. You should give them an
extra amount of pay.

I do not know exactly the research
work that the scientific and other
laboratories are doing. But, I gene-
rally hear some sort of murmurs that
all is not well. Probably so.

Then, I would say that we should
take some measures. I would classify
them into two categories, short-term
measures and long-term measures. As
examples of the short-term measurss,
I might men‘ion a few things, For
example, th-se that contribute a paper
must have their names appear on that
paper; it often happens in this coun-
try that only the names of some
senior scientists appear. This dis~
courages the man who has contribut-
ed the paper. He should get the feel-
ing that what he has done has been
recognised.

Another suggestion that I would
like to make is this. At present, the
laboratories close very tightly at five
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o’clock, If somebody is interested, he
must be able to gain admission to the
laboratory; the laboratory must be
open to those who want to work
beyond five o’clock also.

Similarly, in regard to the work-
shop facilities we find that they are
so few that very often a man who
wants to get a thing done has got to
stand in a queue, and sometimes he
has got to wait for a long number of
months, whereas it should actually be
e other way about; whatever appa-
Tacus he wants, he must be encourag-
ed to have it done straightway.

Then, the man who has got a re-
searcn degree must be given grcater
impetus and a greater amount of pay
and so on in Government service.

But more than all this, as a long-
term measure, the most important
thing is to recognise that there has to
be a co-ordinated effort. Research has
got to grow only by a co-ordinated
effort, and the fountain-head of this
research must be the universities. The
universities must be considered as the
fountain-heads, and they mus: hive
both basic and applied research. But
what I find now is that funds for re-
search at the universities come from
various Ministries; it is a maze of
confusion. On the other hand, I would
say that all the funds for research
must be given through one Min‘stry.

Along with  this the Ministry
should also enccurage industrial re-
search; and I must congratulate the
Ministry for tak'ng this step by tax
exemption ang subsidies. That is
quite good. bu! T only hope that the
industry would not stop with taking
the money for research on'y, because
that way, research will never improve
industry. They must spend the money
themselves, and then only they will
get a greater interest in research. So,
on the one s'de, you have got the re-
search in the universities: and on the
other, you have got industrial re-
search. In between come the national
laboratories. They have got to fill
the gap. In this co-ordinated way -
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iShri K. L. Rao]
only can research grow up in  this
country.

And what is the object of all this
research? Thai is where we are all
interested, and that is what the peo-
ple of India are all interested in. And
it is to counteract the rising cost bf
labour and materials. That is the
most important idea of research, in-
dustrial research as well as scientific
research For example, at the begn-
ning of this century, to produce 1 kw.
hr. of electrical energy, we had to
spend about 30 lbs, of coal, but now
we hardly spend 0.7 or 0.8 of a lb.
Again, in the case of boiler pressures,
it used to be something like 4 1b per
square inch only before, but now we
can have boilet  pressures up to
1400 1bs. per square inch. We should
encourage the spirit of invention in this
country on, I would say, even a pro-
lific scale. Ii doeg not matter if a
man calls a simple device also as an
invention; encourage him. That s
one of the things that we are un-
fortunately lacking very badly in this
country.

In the Western countries, they spent
a lot of t'me in finding out what
exactly i3 meant by the invention.
They found that invention is really the
discovery of a new method leading to
the disclosure of new and useful ideas.
And it is this invention that we
should try to encourage as much as
possible.

As everybody knows, th'nking and
reading are necessary for this inven-
tion. But, unfortunately, those two
are casualties in this country of ours.
Here again, therefore, the Ministry
must take sleps to see that these are
bestowed attention on.

I want to remind the House ‘once
again that unless we are very serious
about the development of science and
engineer'ng in this country, we can
be quite sure that we shall be left
behind, and we shall stay put in the
‘backyard of civilisation. This Minis-
try is doing its best in this regard, I
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should say; from what I have read in
the report end what I have heard, I
should say that the officers of this
Ministry and the Ministers are taking
econsiderable interest and are doing
wonderful work. This is one of the
Ministries, which is dealing with one
of the most difficult tasks; as I said
in the beginning, this Ministry is
dealing, so to say, with the fourth
d'mension unlike the other Ministries
which are dealing only with three
dimensions.

I only wish them greater and great-
er activity and success because on
that depends the economy of our
country,

With these remarks, I support the
Demands of the Ministry.

Mr. Speaker: Hon. Members may
now move the cut motions relating
to the Demands under the Ministry of
Scientific Research and Cultural
Affairs subject to their being other-
wise admissible.

Need for bifurcation of Survey of
India into military and civil survey

Shri S, M. Banerjee: I beg to move:

That the Demand under the
head Ministry of Scientific Re-
search and Cultural Affairs be
reduced Ly Rs. 100. (17),

Need for reduction in expenditure on
supervisory staff of Survey of India

Shri S. M. Banerjee: I beg to move:

That the Demand under the
head Minisiry of Scientific Re-
search and Cultural Affairs be
reduced by Rs. 100. (18).

Disparity in the pay-scales of the
employees of Survey of India

Shri S. M. Banerjee: I beg to move:

That the Demand under the
head Ministry of Scientific Re-
search and Cultural Affairs be
reduced by Rs. 100. (19).
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Lack of amenities to the emp}oyees
engaged in Survey work in difficult
areas and high hills

Shri S. M. Banerjee: I beg to move:

That the Demand under the
head Ministry of Scientific Re-
search and Cultural Affairs be
reduced by Rs, 100. (20)

Need for restoration of trade umion
rights to the Survey of India employ-
ees

Shri S. M. Banerjee: I beg to move:

That tle Demand under the
head Ministry of Scientific Re-
search _nd Cultural Affairs be
reduced by Rs. 100.(21).

Need for regularisation of contingency
staff and abolition of consolidated pay

Shri S. M. Banerjee: I beg to move:

That tne Demand under the
head Minisiry of Scientific Re-
search and Cultural Affairs be
reduced by Rs. 100 (22)

Need for proper maintenance of tem-
ples in the South to preserve their
originality for a long time to come
Shri Sivamurthi Swami: I beg to

move:

That 1the Demand under the

head Archaeclogy be reduced by
Rs. 100. (&

Need to repar Harpi, Jambenath ard
other Vijaya Nagar temples

Shri Sivamurthi Swami: I beg to
move:

That {he Demand under the
head Archaeclogy be reduced by
Rs. 100. (9)

Need to undertake further excava-
tions in the Arikkamedu area near
Pondicherry

Shri M. K. Kumaran:
move:

That the Demand under the
head Arrhaeology be reduced by
Rs. 100. (10).

I beg to
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Need to conduct excavations in the
Kaveripatnam area in the Tanjore
district

Shri M. K. Kumaran: I beg to
move:

That the Demand under the
head Archaeclogy be reduced by
Re. 100. (11)

Need to help and encourage non-offi-
cial agencies in the work of exca-
vations

Shri M. K. Kumaran: I beg to
move:

That the Demand under the
head Archaeology be reduced by
Rs. 100. (12)

Need to speed up work on  district
gazetters

Shri M. K, Kumaran: I beg to
move:

That il'e Demand under the
head Archaeclogy be reduced by
Rs. 100, (i35

Need to take proper care of the his-
torical monuments in Kerala

Shri M. K, Kumaran: 1 beg to

move:

That the Demand under the
head Archaeology be reduced by
Rs. 100. (14)

Need to take effective steps for pro-
tecting the Anjengo Fort from the
ravages of sea-erosion

Shri M. K, Kumaran: I beg to
move:

That the Demand under the
head Ar-haeclogy be reduced by
Rs. 100. (15).

Need for conservation of ancient
monuments in Kerala

Shri Koya: I beg to move:

That the Demand under the
head Arclaeclogy be reduced by
Rs. 100. (23)
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Need for more archaeological explo-
rationg in Kerala State

Shri Koya: I beg to move:

That the Demand under the
head Archaeology be reduced by
Rs, 100. (24)

Need to publish a map of the Parlia-
mentary Constituencies

Shri A. V. Raghavan: I beg to
move:

That the Demand wunder the
head Survey of India be reduced
by Rs. 100 (25)

Need for conducting botanical survey
of Kerala

Shri Koya: I beg to move:

That the Demand under the
head Botanical Survey be reduced
by Rs. 100. (25).

Need for surveying and classifying
the valuable medicinal herbs and
plants found in Kerala

Shri Koya: I beg to move:
That the Demand under the

head Botlanical Survey be reduc-
ed by Rs. 100. (26)

Need for setting up of a Zoological
garden near Calicut

Shri Koya: I beg to move:

That the Demand under the
head Zoological Survey be reduc-
ed by Rs, 100. (27)

Need for starting another school of
mines in the South

Shri Koya: I beg to move:

That the Demand under the
head Scientific Research and Cul-
tural Affairs be reduced by
Rs. 100. (28)

Need to expedite the starting of more
technical institutions in Kerala

Shri Koya: I beg to move:

That the Demand under the
head Scieutific Research and Cul-
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tural Affairs be reduced by
Rs. 100. (29)

Need for starting Vijnan Mandirs iws:
Kerala

Shri Koya: I beg to move:

That the Demand under the
head Scientific Research and Cul-
tural Affuirs be reduced by
Rs. 100. (30)

Need for collecting and publishingr
Mopla folk songs

Shri Koya: I beg to move:

That the Demand under the
head Scientific Research
search and Cultural Affairs be
reduced by Rs. 100. (31).

Need for writing a comprehensive
history of the struggle of Moplas
against British Imperialism

Shri Koya: I beg to move:

That the Demand under the head
Scientific Research and Cultural
Affairs be reduced by Rs. 100. (32)

Need for helping the development of
Urdu amongst the large section of
Urdu  speaking people in the
Southern Region

Shri Koya: I beg to know:

That the Demand under the head
Scientific Research and Cultural
Affairs be reduced by Rs, 100. (33)

Need to publish popular scientific
literature in Malayalam

Shri A, V. Raghavan: I beg to move:

That the Demand under the head
Scientific Research and Cultural
Affairs be reduced by Rs, 100, (36)

Need to establish more
Mandirs in Kerala

Vijnan

Shri A, V. Raghavan: I beg to move:

That the Demand under the head
Scient'fic Research and Cultural
Affairs be reduced by Rs. 100. (37)
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Needvto speed up the comstruction of

the Regional Engineering College a

Kozhikode
Shri A. V. Raghavan: I beg to move:

That the Demand under the head
Scientific Research and Cultural
Affairs be reduced by Rs. 100, (38)

"Need to establish an All India Insti-
tute of Management in Kerala

Shri A. V. Raghavan: I beg to move:

That the Demand under the head
Scientific Research and Cultural
Affairs be reduced by Rs. 100. (39)

.Need to compile an archaeological atlas

Shri A. V. Raghavan: I beg to move:

That the Demand under the head
Scientific Research and Cultural
Affairs be reduced by Rs, 100. (40)

Mr. Speaker: These cut motions are
‘now before the House.

Dr. Melkote: (Hyderabad): Last
-year I said that this Ministry had
- worked very well during the past 10—
12 years. This would be seen parti-
cularly in the matter of imparting
technical education to our students.
From an intake of about 5,000 students
both in the degree and technical
college level, we have gone up to as
much as 16,000 students being admit-
ted in degree courses and 27,000 stu-
dents in technical colleges. This
increase of nearly 800 per cent is very
good, but even so, one hears that the
need for more engineers is very great
in our country,

One of the main industries, the
foundry industry itself needs, it
is said, somewhere about 20,000
engineers. So we should consider
whether the progress made is suffi-
.cient. One hears even now that there
is lack of sufficient number of engi-
neers in various fields of activity.
“This is one side of the picture. On
the other side, we hear that a consider-
able time-lag takes place before many
«of these graduates and dipomaholders
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" are employed. Why should this kind
; of maladjustment take place in a
: country like ours where the need for
engineers is so great? One fails to
This is in spite of
bringing this particular matter to the
attention of the Ministry for the past
several years,

In this connection, I would like to
mention one factor which reveals to
what extent we are still in need of
engineering talent. About a year ago,
the Defence Ministry in the Govern-
ment of India felt that they would need
many engneers for manning many of
their services in different parts of the
country; Therefore, they took measures
to start five or six different centres for
the training of students for the A M.LE.
course. They felt that unless this was
done, the present output would not be
sufficient to give them the number of
engineers they needed.

On the one side, we hear that there
has been cons'derable progress. On
the other, the Defence department of
the Government of India cannot get
sufficient number of engneers. This
state of affairs is a matter which the
public fail to wunderstand. There
should be some explanation for this.
If there is lack of sufficient number of
personnel, why should not this Ministry
take measures to increase the number
of technical colleges, both at the
degree and diploma level, and make
it possible to fufil the needs of the
country? I am not saying that the
Defence department should not start
such courses. I should rather congra-
tulate the Defence Department for
what they have done. Possibly, they
have a certain amount of equipment
and technical personne] in the Army
which could be util'sed for such train-
ing. It is all to the good. There
should be a kind of cooperation bet-
ween the training that is imparted in
the Defence Technical colleges as we'l
as the colleges manned by the civ'lians.
To what extent the kind of training
that is imparted in the Defence
Department comes up to the standard
that we have, one does not know. The
actual fact is this.
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Schools or colleges started by the
Defence Department are training their
students for the AMIE examination
which is not a diploma that is con-
ferred by any of the colleges recog-
nised by Government. It is not a
degree course; it is drawn up by the
Engineering Association of India.
Again, one fails to understand why the
Defence Department cannot allow its
students to appear for the exam'na-
tions conducted by Government. Why
shou'd they go out and get their
students trained for appearing at the
AMIE examination is a matter which,
again, worries those who are working
in this field try.ng to help the Govern-
ment.

These are questions, by and large,
which are agitating the minds of
many of us. In this connect'on, I
would like tt mention as Chairman of
one of these technical colleges, that
students today, who are being admit-
ted are not only students who have
passed the matr.culation examina-
tion but quite a number of gra-
duates also get admitted, and
many of them are those who do
not get a place in the degree colleges
of the Univers ty. Therefore, they get
themselves admitted here. They are
already sufficieatly qualified. After
putting in a period of 4 years subse-
quent to ‘t, if they are not allowed to
appear for the B.E. degree, why should
it not be possible for the Government
to so arrangz the courses that the
knowledge that these would be lack-
ing at preseat today be made avail-
able to them and they should be
allowed to pass the B.E. exam'nation
in the shortest time possible? This
way, we cou'd get more and more
students qualified for the degree and
dip'oma courses.

Added to this, if there is need for
more personnel. I do not see why, in
the present colleges themselves, more
students should not be admitted and
the hours of work, both laboratory
and theoretical courses, so staggered
that it should be possible for us to
take in more number of students.
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This is a matter of urgent necessity
and has got to be attended to.

I have heard all the arguments
placed before the House by Dr, K. L.
Rao, and I entirely agree with him.
The fact is this. In many of these
colleges, I feel it is abso'utely a fact,
the standard is gong down for the
simple reason that mainy of these
graduates that pass out of the engine-
ering schools take their appointments
in these colleges as teachers and lec-
turers and make it a stepping stone
for obtain'ng good appointments else-
where. And, as soon as they get
service elsewhere, may be in the pri-
vate sector or in the public sector
where they get high emoluments, they
leave these institutions at very short
or no notice at all.

As it is, I am aware that this
Min’stry has made it poss’ble for the
different technical colleges to increase
the sa'aries of their lecturers and
teachers. That is a very welcome
feature. Even so, the emosluments
that we offer them are yet insuffici-
ent. In the private sector and the
public sector industries, the amosunt of
money they get is so high that there
is no inducement for them to stick on
here. They sometimes stay for 3 or 4
months and they get away in the
m'ddle of the courszs. These things
have been troubling many of these
schools and colleges. 1 personally
feel that it is nzcessary for ug to pay
them more emoluments to these lectu-
rers, as an inducement, if they have
got to stick on to us,

In this connect’'on, I would like to
ment'on that if these factors are not
attended to, tne standard cf =ducxtion
is bound to ga down becaure, if we
cannot find the necessary personnel
we have got to carry on semehcw or
other. We hLave on an average spent
about Rs. 10 o Rs. 15 lakhs over these
colleges; we have admitted students to
the different courses and they have to
complete them. They mus*t be 1nade
to appear for the examinauens.
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Somehow or other we carry on and
make the students appear for the
examinations. This situation is notl a
healthy one. Therefore, it is abso-
lutely necessary that this Ministry
should pay immediate attention to this
aspect of the question and try to help
these different techn'cal collegs 1o pay
sufficient emcluments as an inducement
to make the lecturers stick on to the
institution. £ this is to be done, there
is one factor which is absoluicly
necessary to be taken into considera-
tion. I have mentioned it oiten. In
the civilian side in the Goverument
of India IAS officers and others reach
a particular scale of emoluments.
Technical education is costly; they take
a longer time to complete the d.fferent
examinations. Hence they have got to
spend more before they get qualified.
Just because they are not in the
administrative side the emoluments
held out to these people are less than
what is offered to the IAS people. Why
should this happen in our ccuntry
alone? In al' countries, everywhere in
the worlq iechnically qualified pecple
get much more than what a civil'an
adm nistratcr gets. Government of
India have got to be moved and this
House ougnt to make its opintv felt
in the counsels of the Govarnmeant of
India over this matter. I howe this
Ministry wil} take this up and do what
is just to these technically qua'ified
people.

18 hrs.

I have had occasion to attend some
of the Botan'cal Survey of Tncia's
mectings. I: is doing very go~d work.
Yet a good deal has got to L2 done.
‘One of members of this House just
mentioned that algae is a kind o* fura
and js available on the floor of the
sea. This has besn d'scussed in these
meetings 1lso. To what exteat atren-
tion has been pa'd to this problem
by the Govenment I do not know. In
a country like ours where food prob-
lem is acute I feel, greater attention
has got to Le paid so that thiz k'nd of
fooa is also made available to the
people as it would turn out to be cheap
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and nutritious and possibly available
in plenty.

Mr. Speaker: Jan Sangh representa-

tives—Swami Rameshwaranand and
Shri Bade are both ahsent. Sin
Banerjee.

Shri S. M. Banerjee (Kanpur): Sir,
[ shall confine my remarks to my cut
motions 17 to 22. I have stated in my
cut motion that there is need for bi-
furcation of the Survey of India into
military and civil service. To bagin
with, I must quote the observations of
the committee appointed by the
U.N.O. Resolution No. 131(4) of
19-2-1948:

“Because of their original mili-
tary character even the production
of general topographic maps of a
country in the past was nearly
always the task of military Gov-
ernmental map making agency. In
various countries today, however,
the governmental map making
agencies have been transferred
from military to civil depart-
ments. Accordingly, in many
highly developed countries, specia-
lised military and general civil
cartographic  organisations now
exist side by side.”

Sir, it is absolutely essential ta do
so because of the utility of maps in
practically every sphere of Govern-
ment denartment. I th'nk it is mostly
in the hands of the military offivers.
If I am not wrong the organis»tion is
wholly dominated by military persun-
nel and about 50 per cent of th2 Class
I cadre is composed of military per-
sonnel. With our technical deve-
lopment, it is time that this particular
department is bifurcated and emoha-
sis should be given to the varicus
scientific aspects. It should be en-
trusted to the civilians with higher
scientific knowldege. There are very
good scientists who are attached to
the technical staff of the Survev De-
partment. It is very unfortunate there
are no avenues of promotion for them.
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There is no incentive.  Therefore, been paid in respect of certain mat-

some of them have left and others
are also trying to leave this organi-
sation which is so vital,

Let us examine the various pay-
scales existing in the Survey Depart-
ment. I am sorry that even after
the second Pay Commission’s repcrt,
the pay-scales of the Survey of India
personnel have not been improved.
For the identical job done by person-
nel in other Ministries, the pay-scales
for them are better than those given
to the Survey of India personnel. I
feel that a committes should be ap-
pointed to go into this question and
see whether the pay-scales and service
conditions could not be improved in
the Survey of India. That will give
an incentive to Class III and Class IV
employees of the Survey of India. I
may say that the pay-scales of Class
III and Class IV employees in the
Survey of India are extremely meagre
when we compare the pay-scales of
Class IIT and Class IV employees em-
ployed in the Printing and Stationery
Department, Government Mint, Ali-
pore, Oil and Natural Gas Commis-
sion, Dehra Dun, India Security Press,
Geological Survey of India, Customs,
P. & T, and CPW.D. This aspect
requires the attention of the hon.
Minister.

Then a department has been started
for surveying the high hills in the
Himalayas, ranging from 10,000 to
20,000 feet or even higher. I am hap-
py; this is absolutely essential. There
is danger from other countries, and
we have to safeguard our borders.
‘We have to build up roads and have
many things there to see that our
borders are  properly protected.
‘There should be a proper survey in
this respect. Class III and Class IV
employees are doing this job and I
must congratulate them and thank
them for doing this job. I must also
thank the hon. Minister and the De-
puty Min‘ster for giving proper atten-
tion to the demands of the people who
are working in the hill areas. But still
I feel that proper attention has not

ters. If there is an accident, what
happens? For instance, there was an
accident which occurred, in which I
think two people died and another
lost his foot. The hon. Minister pro-
mised that it would receive his per-
sona] attention. I am happy. A com-
mittee was formed. I do not know
what happened actually and whether
there has been any improvement in
the service conditions of the people
who are working at high altitudes,

A 25 per cent. ad hoc increase in-
daily allowance is given to Class I,
Class II and Class III employees of
the Survey of India dur'ng fizld work,
this concession is not allowed to Class
IV employees, which tantamounts to
discrimination. I hope the M:nister
will not allow this discrimination to
continue. No Staff Council exists
and it is most unfortunate that the
suggestions made by the union are
not heeded. I feel it is high time
that the various associations and
unions were recognised. I have no
grouse with the hon. Minister. He
has suggested certain things. We are
ready to follow them, and we are
ready to comply with his requests.
But he should also consider whether
it is not high time that the wuniocns
were recognised. I do not mean only
the Survey of India-Class IV unions.
There are other unions in respect of
the CSIR, the National Physical Labo-
ratory, etc., and it is time that they
were recognised.

There is another peculiar feature in
the Survey of India. There is a con-
solidated pay of Rs. 100 paid to the
Class III employees. This system does
not prevail anywhere in the country.
This system of consolidated pay was
introduced in October, 1955 and the
employees recruited thereafter are
made to draw this pay for at least
three to four years in the beginning.
They are not allowed to draw any
other allowances such as dearness
allowance, house-rent allowance and
city compensatory allowance, etc.
The recent increase of Rs. 5 in dear-
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nesy allowance has also not been given
to them although they are equally
subjected to the rise in the cost of
living index like other employees. It
is really surprising that this parti-
cular system of consolidated pay has
not been done away with. I request
the hon. Minister to give his personal
attention to this and see that this
system is done away with, in the in-
terests of the employees. Otherwise,
it serves as a disincentive to those
employees who work in this parti-
cular department.

There are certain trades in the
Survey of India whose prospects are
almost sealed to one grade only.
The Pay Commission gave so many
scales, but it is most unfortunate that
this particular scale has been accept-
ed by the department. I would re-
quest them to take the hint from the
Pay Commission where they wanted
to give more pay scales, so that a man
should not stagnate in a particular
grade or scale. There are identical
pay scales in other departments. The
Survey of India must consider those
pay scales and sanction them for their
technical staff.

The departmental leave system has
been hanging fire for a long time.
This is a peculiar system. For six
months, the employees go and work
in the field. After they come back from
the field, they remain unemployed for
six months. A committee was appointed
for investigating into the working and
service conditions of the employees in
the Central Tractor Organisation.
That committee recommended that the
departmental leave system should be
done away with. This particular
system of seasonal employment was
considered by the sugar wage board.
A meagre retaining allowance of
Rs. 10 or Rs. 12 was paid to the tem-
porary sugar factory workers. The
sugar wage board recommended that
this system is a bad system. When
the cost of living is rising, whep
everybody is fighting hard to meet
the rising cost of living, when dear-
ness allowance is being increased, T
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feel that this departmental leave
system must be done away with,

I will finish in two or three minutes.

Mr. Speaker: I need not ring the
bell then.

Shri S. M. Banerjee: No, Sir; it
sounds very bad.

Mr. Speaker: That unpleasant duty
is left for me.

Shri S. M. Banerjee: I would re-
quest the Minister to consider cer-
tain other very minor points, but
which are very important. I have
raised question after questiom in this
House requesting the Minister to nfime
the Indian Institute of Technology at
Kanpur after the late lamented
Pandit Balkrishna Sharma. It is not
my desire or my request alone. Every
man in Kanpur has a tremendous
respect for this hallowing personality.
A reply was given in this House by
the Minister and I am surprised that
even the Prime Minister gave the
reply to my letter saying that because
American aid has been given to this
particular institute, it cannot be named
after Pandit Balkrishna Sharma. This
is something surprising. Is there any
string attached to the US aid saying
that it should not be named after
anybody else? This is the earnest re-
quest of the people of Kanpur and
this should be accepted.

Coming to cultural organisations, I
do not want to touch many points.
One of the oldest cultural institutes
is the Sangeeta Sammelani in West
Bengal in Calcutta. They have made
requests and sent applications to the
Sangeet Natak Akademi. They have
also requested the Minister personal-
ly. They have written letters to him.
I would like to know whether any
donation or aid has been given to
this particular institute. This is one
of the oldest cultural institutes in
Calcutta. I want to know whether
the letter written by its principal,
who is a very good artiste, Mrs
Madhuri Chowdhury, has been replied
to. I would request that some money
should be given to this institute, be-
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[Shri S. M. Banerjee]

cause even Rabindranath Tagore
patronised it. The Minister knows
fully well, better than I, that this in-
stitute is doing very well in the coun-
try.

My last point is, an engineering
college is said to be in Palghat. I
am sorry this particular engineering
college resulted in a great controversy
and the communist government was
lost. This was headed by a big man.
I do not want to mention his name.
This engineering college has no scien-
tific equipment, but only a few black-
boards. The communist government
in Kerala wanted to appoint a com-
mittee of eminent public personalities,
but it was not accepted. I would like
to know from the Minister what is
the fate of this engineering college
and how there can be good engineers
with only blackboards in this parti-
cular college.

I request these points may kindly
be replied to.
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Shri K. C. Sharma: Mr. Speaker,
Sir, I want only to 'make two sug-
gestions. One is that a child is born
of his parents and gets his flesh and
bone, that is the physical body from
the parents. But he is born also in
a culture and that culture is more
important.

Unfortunately for India there has
been too much of non-alignment. As
we have got non-alignment in our
foreign politics, there is too much of
non-3glignment in Indian life also.
That is, there is no consistent and
continous history of Indian thought.
Therefore, it is difficult to find what
is India’s contribution at a particular
stage or period to the world culture,
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or to the Indian mind, or Indian life
itself, It is, therefore, necessary that
we should set up a good institution
of Indology to get the historical aspect
of our various cultural development
up to the modern times.

For instance, there is a book Theory
of Good and Evil by Rashdel. It
deals with the European thinkers and
what is their contribution in Ethical
thought. There is no book in any of
our languages dealing with the deve-
lopment of Indian ethics, though as
my hon. friend says our President has
been going round the world and say-
ing there is a primacy of ethical in
Indian culture and this sort of thing.
What he says is that man does not
live by bread alone. This is some-
where from the Bible; there is noth-
ing Indian about it. Because there is
no consistent, continous Indian thought
there is no work of Indian contribu-
tion. My respectful submission there-
fore is that there should be a good
school of Indology. The development
of Indian thought in various spheres
of study should be brought up to date.
It has various aspects and it should
be a workable proposition. India had
'had what is called ideational culture.
That is not the culture of Indians to-
day. It has no meaning in the present
condition of life, because times have
changed. So from the ideational cul-
ture we go to the Greek culture of
idealists and then to the American
senate culture, that is culture deal-
ing with life as it is, the truth of the
senses.

Of course, at different stages of
Indian culture, different thoughts have
flourished and they have made great
contributions. This is one aspect of
the question. There is another as-
pect of the question.

Mr. Speaker: Would he like to deal
with the other aspect tomorrow?

Shri K. C. Sharma: Yes, Sir.

18.30 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Friday, May
25, 1962/Jyaistha 4, 1884 (Saka).
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